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[Mr. Chairman]

elected to be a member of the
Commiittee,

said

—

THE EMPLOYEES' PROVIDENT
FUNDS (AMENDMENT) BILL, 1963

Tue DEPUTY MINISTER 1IN THE
MINISTRY or LABOUR anNo EM-
PLOYMENT (SHRr RATANLAL KISHORI-
1AL MAwviva): Sir, I move for leave
to introduce a Bill further to amend
the Employees’ Provident Funds Act,
1952,

The question was put and the motion
was adopted,

Surr RATANLAL KISHORILAL
MALVIYA: Sir, I introduce the Bill.

—_—

‘THE OFFICIAL LANGUAGES BILL,
1963—Continued

Surt ROHIT M. DAVE (Gujarat):
Mr, Chairman, Sir, while the House
adjourned on Thursday, I was sub-
mitting that during the last twelve
years after the Constitution came into
force, the various regional languages,
including Hindi, have made rapid
progress and in many States these
languages have become the official
languages. While all the develop-
ment is 10 be welcomed, it does not
salve the problem of inter-State
transactions as well as the transaction
between the States and the Centre.
It is this problem which we are
still to solve. We have now got near-
1y 12 more years to discuss this ques-
tion and to solve it, in case this Bill
pecomes law, and it becomes a regular
statutory provision that after 10 years,
another Committee might be appoint-
ed to go into the question of the
official language. In that case, we
have still got 12 more years and I
think these 17 years should be utilised
more energet cally and more fruitfully
than the past 12 years which we have
not been able to utilise to the same
extent. In this connection, we have
to take certain steps on the expert
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level because so far Hindi has not
been accepted as a link language and
has not even developed as a link
language with the result that there
is a lot of resistance on the part of the
non-Hindi speaking areas regarding
Hindi becoming the official language.
It is only for the experts to find out
how best Hindi can be made the link
language and for that purpose, the
suggestion perhaps that there ought
to be language institutes in all the
State capitals of India as well as in
the important educational centres
might be considered. We have got the
testimony of Prof. Dinkar who has
some authority to speak on this matter
that Hindi can be made the link
language, a language which can
become acceptable to the whole coun-
try. This could become acceptable
only if Hindi is able to absorb a large
number of words from the South

Indian languages including Tamil.
These are not any fantastic ideas
when one considers that Telugu,

Malayalam and other South Indian
languages have been able to absorb a
large number of Sanskrit words, and
if these languages that have not got
their origin in Sanskrit, could easily
adopt words from Sanskrit, I see no
reason why it should not be possible
for Hindi to accept and absorb a large
number of words from the South
Indian languages which have not got
Sanskrit as their origin.

We have got also another glorious
example of Urdu which has also been
able to synthesise the rich Persian
language and the languages of India
and create a language of which Indian
can justly be proud. We have got
past precedents in the matter and it
the experts really apply their minds
to this problem and are determined
to solve this problem, it can be solved
on that level.

Then there is also the question of
the political aspect which has to be
taken into consideration. I am sure
that even after the experts have
evolved a language which can be
acceptable to all the parties of the
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‘counfry, there will be a politica}
resistance to it. That was quite clear
from the speech of Mr. Annadurai
yYesterday. His whole thesis seems to
be that India is not a nation, India is
not a country and in order to support
that thesis, in order to emphasise this
point of view perhaps he is carrying
on this relentless fight against Hindi
"being accepted as an official language.
It would be an additional argument
for insisting that India is a sub-con-
tinent and is not a nation. This is
purely a political question and we
have 1o fight 1t on the political front.
We have to carry on the propaganda
m all parts of the country in favour
of full integration of every part of
our country into a nation and to
insist that anyone who tries to come
in the way of this complete integra-
tion of the various parts of the coun-
try into a nation will not be serving
not only the cause of India but also
of this part of Asia because in the
modern world it is only by building
up sound, strong, big nations that it
-will be possible for us 1o maintain
peace and to work for prosperity of
the people inhabiting this part of Asia.
This has become quite clear from the
developments elsewhere. We have the
example of the attempis at Malaysia
being brought into existence. We
have the United Arab Republic also
being born with a large number of
States being part of that Republic.
“we have the Central American Union,
we have the Western American Union,
we have the South American Union.
‘They are all attempts to integrate
and not to disintegrate. Here also we
have to see that this integration pro-
cess goes on unhindered and we can
help that process if we are in a posi-
tion to build up a language acceptable
to all.

Then there is also the question of
realising the genuine difficulties of
thdse who are not prepared at this
stage to accept Hindi as the official
language. We have to adopt a sym-
pathetic attitude towards this point of
view. Y& is no use bringing in the
argument of 42 per cent. of pecople
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speaking Hindh besause 4s it has beem
rightly pointed out by Shri Annadurai
yesterday, it is only in a compact area
that the Hindi-speaking people are
concentrated, In the non-Hindi-speak-
ing areas, we find that perhaps
English is better known than Hindi
and even those who know Hindi, large
numbers of them, know English also
and are more at home in English than
in Hindi. This is the practical reality
which we cannot ignore and we have
1o take steps to see that a link langu-
age that might be evolved is really
acceptable and becomes popular in all
parts of the couniry. Apart from
evolving a language, there is a politi-
cal task of popularising that language
and making it a part and parcel of the
intellectual equipment o¢f as many
citizens in India as possible. In this
case a special heavy Tresponsibility
rests on the protagonists of Hindi.
They should not become impatient
because of the resistance that is being
offered by people who so far have
found it difficult to master this lan-
guage. They should adopt a sympa-
thetic attitude and give a clear indi-
cation that the Prime Minister’s
assurance that Hindi will not be made
the sole official language of India
without the full consent of the non-
Hindi-speaking area wil] be honoured

and honoured fully. It is for the
protagonists of Hindi to give this.
assurance and this clear indication.

The Government has already given
that assurance and the Home Minister
was pleased to repeat that assurance
in thig House also, but apart from the
Government assurance, it is necessary
that the protagonists of Hindi should
also give that assurance that they
will go on carrying on propaganda,
they will try to convince, they will
try to facilitate the mastering of the
Hindi language in all parts of the
country. It is only after they have
succeeded in winning over a large
number of people who have not got
any special political axe te grind in
the matter but who have got genuine
difficulties when they are opposing
Hindi as the sole official language. It
is only then will Hindi be accepted
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as the sole official language. If that
clear assurance is given by the pro-
tagonists of Hindi, it will be easier
for everyone to create a sense of
oneness, a sense of sympathetic under-
standing and genuine endeavour to
spread a national language which is
our own because, whalever we may
say, English is a foreign language and
cannot continue to be the official
language for all time to come. In
this connection, Sir, there is a very
good provision in clause 6 of the Bill
which is now under consideration in
which it has been suggested that for
certain purposes an authorised Hindil
translation of State Acts would be
made compulsory. Here we have got
an actual machinery meaning that
Bills which have been based in the
regional languages will have to be
translated into Hindi and if at the
time these translations are undertaken,
attempts are made to retain as many
words as possible of the original
regional language in the Hindi trans-
lation and thereby all these words are
absorbed into Hindi, perhaps it will
be easier for us to reach the goal in
the quickest possible time.

Lastly, Sir, as long as we have not
been able to reach the goal, it will be
necessary and desirable that all the
regional languages that I see are
developing very fast are given some
importance and status at the Centre
also and here 1 wholeheartedly sup-
port the suggestion that arrangements
should be made for simultaneous pro-
ceedings of the House in the fourteen
nationa] languageg that have been in-
cluded in the Schedule +to our
Constitution.

Anx Hon. MEMBER: Fourteen?

Surr ROHIT M. DAVE: Yes, four-
teen. Translation should not be at all
difficult. ¥{ Has been done in Moscow,
There are simultaneous translations. I
do not know what is the cost invclved
but it should be pessible even in this
country,
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Suri LALJ] PENDSE (Maharash-
tra): Not only in Moscow but it is
done in all international conferences.

Surr ROHIT M, DAVE: Yes, it is
done in all international conferences.

Mgr. CHAIRMAN: No interruptions,
please.

Sarr ROHIT M. DAVE: He is only
helping me, Sir, by giving some in-
formation. This is being done in all
international conferences and I do not
see Why it should not be done here
also. This will help in creating a
better atmosphere and in creating
better understanding among the vari-
ous people speaking various languages
and thereby giving a language which
can become the link language. We
may call it Hindi or by some other
name but a new link language will
have to be created out of the synthesis
of the wvarious languages in our
country. It is only by that that we
will be able to solve this problem.

[Shri Maithilisharan Gupta was allow-
ed by the Chair to speak while sitting.])
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Surr AKBAR ALI KHAN (Andhra
Pradesh): Mr. Chairman, Sir, before
1 refer to some of the points referred
to by the hon. Shri Annadurai and
Dr. Dinkar, I would like to place a
few views before you which are also
intimately connected with this.

Sir, certain observations have been
made regarding English language. I
quite appreciate that while we were
under the domination of the British
our reactions were entirely different
but now as free citizens of indepen-
dent India I acknowledge that on
account of the English language we
have been able to achieve to a great
extent administrative and to a certain
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extent political unity and the English
language has opened the door of
knowledge of science and technology
to us and for it we are really happy.
1 am also happy that the Government
through its three-language formula
has suggested the continuance of
English and in that way we are linked
not only with those who speak English
in Indja but we are linked through-
out the world with the English-know-
ing people and on account of this
policy I am able to give my greetings
to al] the English-speaking peoples of
the world.

While I say that I must admit—and
I will show when I refer to the speech
of Shri C. N. Annadurai—that the
decision to replace English by Hindi
has been a deliberate one, taken in
consultation with the representatives
of all the States and we have come
to this conclusion that Hindi will
replace English as the State language
or as the Prime Minister calls it as
link language and it will not affect
any other language. In fact, it will
help the growth of the regional langu-
ages because as has been pointed out,
in Federal India we have got fto
encourage and help regional langu-
ages as well as replace English by an
Indian language. Taking all these
considerations that are relevant to
this subject, Hindi has been chosen,
rightly chosen, and it will be the
lingua franca of India. At the same
time let us appreciate that apart from
the fact that there is sentimental
objection on the part of some of our
friends from the South, by and large
and generally speaking the South also
welcomes this decision. When I say
this T am not stating my view. In
order to understand that situation
you have to go to the nationalist
movement of 1920. Since 1920 till
1950 wHen the Constitution was
framed, at every stage, as at every
Congress session, this has been made
clear and again 1 say in consultation
with the representatives of South
India and other parts of India that
English will be replaced in course of
time. But when to be replaced, I am
sure, for that we will have to consider-
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two factors. One is the inherent
difficulties of the situation and the
other ig the sentiment of our friends
in southern India. So far as the
inherent difficulties are concerned, I
am sure, the hon. Home Minister is
perfectly right when he said that even
though there is no opposition but
there is fullest co-operation to switch-
ing over to Hindi in 1965, it is prac-
tically impossible; efficiency will
suffer, the administration will suffer
and the progress and advancement of
the country will suffer if we switch
over 1n this automatic way. On this
question of when to switch over I
would certainly plead with my hon.
Hindi-speaking friends to appreciate
the apprehensions of the people on
the basis of economic and political
domination and on the basis of langu-
age in services there is a great appre-
hension that it will give an undue
vantage to people of Hindi-speaking
areas if Hindi is introduced at tfre
Centre, in Parliament, with undue
haste. Again I am glad that the Home
Minister has given an assurance that
the services will not be affected.

Now, coming to my friend, Mr. C. N.
Annadurai, I am very happy and I
welcome him to Parliament because
that is the way; that i1s where we can
exchange our views, where we can
persuade each other, where we can
argue with each other and as repre-
sentatives of not only the States but
of the whole of India when a deci-
sion 1s taken by Parliament, I am sure
Mr. Annadurai will honour and res-
pect it as anybody else. Now, what
is the position that he has taken? He
has pointed out three main points.
First, he referred to the discussion of
this question in the Constituent
Assembly and with great difficulty he
could find only Mr Das who could in
a very lightway help or support him.
But what about the other represen-
tatives? The great Mr. Satyamurti
was there; my friend Mr. Santhanam
was there. And I am sure there were
several other representatives from the
South. Not only that: there was the
great Mr. Srinivasa Iyengar with
whom I had the honour of being a

Il
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junior and discussing this matter. And
although he differed in many respects
I can tell you that he said that—of
course he said Hindustani—Hindu-
stani will have to replace English. A
greater or more brilliant man in law
I have not seen but of course he said
it wil] have to take time and that it
should not be done with haste other-
wise it will do great harm. Now, after
all these things, after the represen-
tatives have come to thig conclusien,
after the Language Commission’s
recommendations, after the delibera-
tions in the Constituent Assembly,
after the decision reached during the-:
freedom movement, this is being done.
My friend Mr. Annadurai is very
young but I am sure if he had been
in the freedom struggle he would have-
given his support to the introduction
of Hindi at a proper stage. But
unfortunately in Madras politics
developed in a queer way. His asso-
ciations were mostly with the Justice
Party; then came the D.K. and then
came the DM.K. I can quite under-
stand that they have their own diffi-
culty but ]Jet me point out that so far
as the nationalist struggle is concern-
ed, those people who were there
attached great importance to this fact
but those who were simply thinking
of their own rights as the Muslim
League or the D.M.K. of course took
a slightly different view.

12 Noon

Now, he referred to the 15 years’
experience, That was his second’
point. What 1s the experience of
fifteen years? Here my friend was
blaming and charging the Govern-
ment that they have not done suffi-
ciently to advance Hindi Here my
friend says in fifteen years you have
harmed us. But he has not given a
single instance how during these
fifteen years the South has suffered
I think, with your permission, I will
pay my humble tribute to the Educa-
tion Ministry and to the Government
of India for having moved very cau-
tiously. They have all the respect
and desire to advance Hindi. They
took into consideration the genuine
difficulties. Really the position, as I~
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see 1f, 1s this Since 1955—it may be
a year or two earlier—after the hard
effort of the Education Ministry, the
Ytates 1n the South and the other
States have started Hindi1 as a com-
pulsory language 1n most of the
States Now, Sir, for a student who
has taken up Hindi, in order to become
a graduate, 1t will take some time I
think the period will be about 1970-
75 Then, to adjust the whole thing
in the environment, in the depart-
ments and in public life, you will have
to see that an atmosphere 1s created
which will be very propitious for
Hindi I would only give you one
mstance When my father wanted to
learn English, my grandfather knew
it He called him and said “You have
started learning Enghsh Do you
want to become a Feringhi?” He
replied “Sircar, I will not do that”
Then, he was able to send out, of
four sons, three sons for education to
England So what I say 1s patience
18 required Therefore, I would
apoeal to my friend, Prof Dinkar, and
his friends to exercise patience, to
+exercise control These things should
grow 1n the natural course When
the people of South India learn 1t, I
am sure they will be more enthusias-
tic than my friend, Prof Dinkar So
far as the services are concerned, my
learned friend has not given any
instance where  injustice has been
«done to the people of the South

Now, the third point he mentioned
was about the Prime Minister's assur-
ance Coming to the Bill, I do feel
that 1n a substantial measure the
assurance of the Prime Minister has
been fulfilled and kept in this Bill I
do feel 1t was a great hour of trial
for the Government They had a
difficult task T am happy that they
have come out of this difficulty with
strength I am reminded of Shakes-
peare when he says —

“There 15 a tide 1n the affairs of
men,

Which, taken at the flood, leads
on to fortune,
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Omitted, all the voyage of ther
life
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Is bound in shallows and 1n

maseries ”’

1 congratulate the Government of
India I congratulate the Home Minis-
ter I congratulate my dynamic
leader Through their wisdom,
through their far-sightedness, through
their stacesmanship, we have been
able to evolve a formula What 1s
that formula? According to the Con-
stitution as 1t stands, English as the
link language and official language
for use 1n Parliament and other
offictal purposes will cease 1n 1965
Now, 1t may not cease It will con-
tinue to be used, of course, with
Hindi I am quite sure there 13 a
difference, as 1t has been said I will
not go into the question of ‘“shall”
and “may” But the Government
could not take any other decsion I
would appeal agamn to my Hindi
friends It is for them to come for-
ward and say Yes, for ten years you
use the word “shall” Let 1t be bilin-
gual Let Hindi and English be used
That would be more graceful So far
as the Government 1s concerned, I
quite appreciate 1t They have to
balance the difficulty They have to
see to the commitments that the Gov-
ernment hag already made They
have to see to the unity and strength
of the country I am sure 1if 1t is a
choice between language and unity
of the country, I would undoubtedly
vote for the unity of the country I
do not mind whether 1t 1s Hindi,
whether 1t 1s English whether it 1s
Tamil or whether 1t 1s Kannada So,
that 1s the main consideration When
we are discussing this Bill, let us look
at 1t from this point of view 1In a
difficult position, we had to bring out
some solution Regarding this my
friend, Mr Reddy, has given a formula
and I have seen 1t 1n his amendment
I would commend 1t for the conside-
ration of the Home Minister because
I think that to a certain extent 1t
meets the objections of Hindi-speaking
as well as the non-Hind1 speaking
people I would not go into details
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at this stage. So, what I submit is
that so far as the assurance of the
Prime Minister is concerned, continu-
ance of English after 1965 has been
fulfilled.

Now, they refer to the other aspect,
mamely, the consent and willingness
of the non-Hindi speaking people. I
would with great respect ask you: Is
it right to put it in the law, that such
and such thing wil] not happen unless
the non-Hindi speaking people will
agree? Will it be proper from the
constitutional point of view? Wil it
be proper from the democratic point
of view to give the right of veto to
any section of the people? 1 suppose
no one would say that we should put
this in the Constitution itself. At the
same time, what have we provided
in the Bill? We have provided that
after ten years a Review Committee
will be appointed. That Committee
will give its report which will be sent
to all the Governments of the States.
After getting their opinions and after
having discussions, it would be placed
before both Houses of Parliament. I
am sure both Houses of Parliament
will discuss it. Only after taking all
these factors into consideration, the
Government will decide and take the
responsibility for the decision that it
will make. So, the substance and the
essence of the assurance of the Prime
Minister, I respectfully submit, is met,
but we cannot put anything which
would either create a permanent diffi-
culty or which would give an undue
preference or the right of veto to any
section.

So, 1 feel that these are political
matters. We are not to look at it
from the point of view of legality or
formality. This is a political matter
and, if I may say so, this is a human
matter. This cannot be looked at
from the point of view of narrow
technicalities. With great respect I
feel, whether it is Swami Ramesh-
waranand or whether it is Shri Sam-
path—they may be very good per-
sons—they are unfit for the democratic
age.

176 RS—2.
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Surt ARJUN ARORA (Uttar Prae
desh): What about Mr. Annadurai?

Surr AKBAR ALI KHAN: No. I
would not put Mr. Annadurai in that
place. I think Shri Sampath and
Swami Rameshwaranand are the per-
sons who are fit for an autocratic
age.

Mg, CHAIRMAN: I think you might
avoid the biographical references.

SRl AKBAR ALI KHAN: Right,
Sir. I leave it there. 1 respectfully
submit that so far as this Bill is con-
cerned, it is a happy compromise, the
only possible compromise. It is a
compromise which meets the senti-
ments of the South, which meets the
assurances of the Prime Minister and
which is in the best interests of the
country.

I support the Bill.

Mr. CHAIRMAN: The Prime Minis-
ter will intervene at this stage.

Tug PRIME MINISTER (SHR1
JAWAHARLAL NEHRU): Mr, Chairman,
this question which is before the
House hag been discussed in the other
House and in the country for some
considerable time, Criticism has been
made, I believe, in this House also
of the fact that this does not fulfil or
carry out the assurances or pledges
that I gave. I confess, Sir, that I am
wholly unable to wunderstand that
criticism. What is this Bill? It is
essentially a Bill removing a certain
barrier in the Constitution which laid
down that English would practically
cease to be the official language of the
Centre after 1965. It removes that
barrier. It does not put another date
even except to say that in ten years’
time there should be consideration of
how Hindi has progressed and other
questions like that. 1 should have
thought that that in itself was as much
as one could expect from any point
of view, and it was suggested that
one should put in in the form of a
statute, when this matter comes up,
that it should only be decided by
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representatives from the non-Hindi
States in India. I have been unable
fo understand how this kind of thing
can be put down in a statute. That
would create an extraordinary situa-
tion and would be a wrong precedent,
I think. But what I said was—I do
believe 1n it, I have repeated it there
and I wish to repeat it here—that any
change which affects the South, any
change in the language policy which
affects not the South only but the
non-Hindi speaking areas, should have
their assent, or to put it differently,
no change should be made in this
respect which puts a handicap on
those who do not know Hindi. Now,
we at the present moment are dealing
with Hindi and English as official
languages of the Centre. It must be
recognised, and I entirely agree with
Mr. Annadurai when he said, that
India is a multilingual country, and
{0 some extent also there are various
ethnical differences, but they overlap
so much that it is very difficult to
draw a line. Even in this multilingual
couniry we know that there are two
groups of languages, one derived in
the North from Sanskrit and rela-
tively resembling each other fairly
closely and a group in the South of
which Tamil is the most ancient, very
ancient language, coeval, I believe,
with Sanskrit, which, although entire-
ly different, has added to it a number
of words from Sanskrit. I believe an
attempt is being made to retain what
is called the purity of the Tamil
language. It is not for me to say
anything about it except to venture
to say that it is always a good thing
for any language, whatever it may be,
to absorb words from other languages,
whether classical or other. It is a
sign of ‘he life and the richness of
the language, it is the capacity of it
to absorb words from other languages.
Only the dead languages stop absorb-

ing words. That is a sign of their
not being alive. The English langu-
age which has spread and grown

greatly and is probably the most wide-
spread language in the world today
has an amazing capacity for ahsorb-
ing words, adapting words for its own
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use from other languages. Therefore,
it is not for me to say what should
be done to the Tamil language
because I am no scholar in Tamil, but
I would be sorry to learn that any
language has shut its door to out-
side words. I think the process which
is already going on in North India
certainly and to some extent in the
South too of absorbing words from
other languages and giving its own
version of words of other languages
is a happy one, is good for all the
languages. It makes them richer and
brings them somewhat closer,

We have decided, and perhaps the
House knows, that as far as possible

all technical and scientific words
should be based an international
usage, maybe with certain minor

changes in them to make them fit in
with the genius of the language, but
it should essentially be international
words. If that is done, as I hope it
will be done and it is being done,
thai means lwo or three things. One
ijs that we keep in touch with an
international language which is grow-
ing very fast dealing with technical
and scientific terminology, adapting
that terminology in India with minor
variations. We bring the Indian
languages close fogether in regard to
that terminology, whether 1t is Tamil
or whether it is Bengali or Hindi or
Marathi or Gujarati or any other
language. As a matter of fact the
proportion of technical and scientific
words in all the advanced languages
is growing very rapidly. In numbers
alone they are almost overwhelming.
The other parts of the language pro-
bably will go on in the world as they
are. So, all these efforts to bring the
languages of India somewhat closer
together are fo be welcomed there~
fore, and any effort to keep them
apart, to keep them rigid, to keep
them unabsorbing of other words is
to weaken them, to prevent their
growth. To some extent I have had
some opporfunity of observing these
forces at work as President of the
Sahitya Academy which is interested
not in one but in all the languages
of India, and as a matter of fact we
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have included English also in our list.
It has made me happy to see this
interchange going on. Books are being
published in al] the Indian languages
and the same books are being trans-
lated from one language into another,
and thus the contacts of the literary
figures are brought closer and the
languages also are brought closer, |

Now, what is our policy? We have
said in our Constitution that there are
14 nationa] languages of India includ-
ing Sanskrit. We have given them
all the honour of being national
language of India. Some may be
more prevalent than others. The only
thing said about Hindi was that in
future it should be the link language,
the language for official purposes of
the Central Government. Essentially
the national language character would
apply to all the languages. Today I
think Mr. Annadurai said that Tamil
is the official language of Madrag
State. I welcome that, and I do nof
see why all other languages should
not be official languages in their res-
pective regions, and they are, in fact,
becoming both in education and
official and other purposes. That is
bound to grow. If they grow as they
are bound to, what should be their

contacts with each other? That is a
point we have to consider. How can
they influence each other? How can

they deal with other parts of the
country? For official purposes how
can people go about from place to
place and be links between different
areas? Thus for English has been
such a link language, and presumably
it will continue to be that link langu-
age for some considerable time, I do
not know, I am not prepared to put
2 limit to that. I do not know how
long it will be. It may gradually,
while being still a link language,
become perhaps a little less so in
use, although it is so, it can be so,
nothing to prevent it. But the main
difficulty as was pointed out is, if
Hindi is made such a language, it will
mean a grave handicap to the non-
Hindi-speaking people. That is a
walid point and I think that any
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change which should be made should
keep in view that it creates no handi-
caps for large sections of our people
in the interests of the services and in
other ways. But, first of all, after
much thought and much discussion
and argument, we decided to give it
a special place in our Constitution. I
think, { I may venture to say so,
that the decision taken then was a
right decision. Anyhow, it was a
decision taken and we cannot deal
with it lightly. But when we find
that to some extent at this stage it
comes in the way—that particular
decision—that is, not to allow English
to continue as such a language, we
bring this Bill forward to remove that
barrier so that English should continue
as such, so far as this Biil is con-
cerned, indefinitely or till some other
action is taken. Or it may be that
the other action, while possibly
encouraging Hindi, may also give a
place to English. I do not know my-~
self. My own conception is that in
some form or other, English is likel+
to be used in India apart from foreign
purposes, for link purposes also, for
a considerable time. I do not like the
idea, as has been suggested by some
friends, that English should be made
the official language of India for these
purposes more or less for ever. It is
not that; I hope that I am not too
narrowly nationalistic in this matter
but I do think that we would create
a big barrier between the English-
knowing people, however big in
number they might be, and the other
masses of India, and that is not a good
thing. The masses of India will really
come into contact with the regional
languages; that is true; they should
come into contact with the link
languages too—a sufficient number of
them, not all. I do think that we
will not weaken the minds of our
masses if we continue to function
basically in the English language. It
is not the functioning in the English
language that I object to but it is the
psychology surrounding it which I
think is a bad psychology. I say so
without offence to anyone because I
have myself suffered from that psy-
chology, being a member of what is,
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called the new caste that arose in the
19th century which has continued
even now, the English~-knowing caste
in India, which considered itself
somewhat superior to those people
who did not know English. It is a
fact; even today it is so unfortunately.
I do not mind, and I would like
English to be as widespread as possi-
ble, and I think it is going to be;
because English is now the compul-
sory second language in our schoaols,
probably far more people will know
English in future than they have done
in the past. But however much they
may know, it cannot spread to the
hundreds of millions of our people,
and this kind of feeling, this kind of
a vested interest even in our social
life, even in other things, apart from
the official life, is a bad thing. It has
a limiting factor and it limits the
growth of our own languages to some
extent and gives a rather spurious
importance to persons who know bad
English to put their heads over the
people who know very well the other
languages of India. I do not think
that is right. Therefore, I do believe
that however much we may consider
English important, however much we
may encourage its teaching and use,
English cannot be described as a
national language of India, it should
not be. How then are we to face the
present situation? All the national
languages develop. They should
develop and that is the right way for
even Hindi to develop in its own
States which are widespread, and
these create a certain strong basis for
its being used for other purposes,
even inter-State purposes. That is all
right. But, nevertheless, as a Iink
language, should we develop it,
should we use it progressively or not?
Everyone knows it. At least I do not
think anyone claims that Hindi is a
far superior language to the other
national languages of India; in some
ways the other languages are better.
Bo far as the South is concerned, as
T said Tamil is much more ancient,
coeval with Sanskrit but because of
various circumstances, Hindi is not
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only a widespread language in India;

not only in numbers but in other
ways Hindi has developed and .is
developing. Without any official

patronage, Hindi is a kind of lingua
franca, not perhaps for the peasan-
try, all of them, but in cities one can
get on with Hindi. And I mentioned
the other day that even our cinema
world was Thelping to propagate
Hindi. There are so many factors
working for it. It is not conceivable
for me that any other language could
progress as much as Hindi has done
in extent and in numbers. You will
remember, Sir, that some time ago
we suggested the three-language for-
mula in which was suggested the
regional language plus Hindi plus
English. Where the regional langu-
age was Hindi, he was asked to learn
some language of the other areas in
India, especially the South. All this
was based upon the idea of spreading
the knowledge of the various langu-
ages in India as much as possible, to
bring them nearer to each other. It
is quite extraordinary that we in
India object to learning another
language. It is a most ordinary thing
in Europe and other places for a
person to learn at least three, if not
four languages. And I can mention
the countries. Everybody knows the
cases of Switzerland and Yugoslavia
where they have two or three scripts,
I think four or five languages, all
official. 8o, I do not see any diffi-
culty about it, about persons in the
north learning the languages of the
south and the people in the south
learning the languages of the north.
Of course, education, though it openg
out many doors, is sometimes a bit
of a burden to carry but it is a desir-
able burden, and we should carry it.

So, who are the critics of the pre-
sent Bill? They are the Hindi criticg
and the anti-Hindi ecritics, on both
sides. The Hindi critics think that
extending the life of English is not
mecessary, is not desirable, is harm-~
ful. Well, I entirely disagree withi
them. In the circumstances as we
are situated today, I think this is
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inevitable, that hag to be done. But
I go further than that. I say, if Hindi
has got to progress—and it applies
also to other languages of India—it
can only  progress really in  the
modern world, not because it has got
some very fine master-pieces of lite-
rature in it of the past, which is so,
but modern ideas have come to India
practically only in the 19th century
through the English language chiefly.
A few translations have not brought
them; through the English language
they had to come to our writers and
others. Hindi has progressed more
in the 19th century than through long
periods previously because of its
contact with the foreign living langu-
ages, with foreign ideas. And so
others. Bengali which has made tre-
mendous progress, which is a very
rich language, has progressed because
of the ideas that have come to it from
the West because the West happened
to be a living, dynamic place in the
world, changing rapidly, and we were
rather static. Therefore, I Dbelieve
that a language, not English parti-
cularly but any language, represent-
ing the modern world is an essential
thing for us to know, to vivify, to
encourage, to strengthen and to make
Hindi dynamic. That applies to every
language in India, I think. There-
fore, some kind of association with
English is, I think, essential for the
development of Hindi. Otherwise,
we shall fall into the position, which
we had been in for a long time, not
from the language point of view, but
generally in life, being cut off from
the modern world, cut off from
modern ideas, and living an inward-
locking life of our own, without
taking advantage of the changes in
the world. We want to become dyna-
mic; we are becoming dynamic.
Language plays a very important
part, and therefore, 1 consider it
important from the point of view of
both the growth of India and the
association of India with the modern
world, which is so important for the
languages of India to remain in close
contact with the dynamic languages
of the Western countries which repre-
sent this new world today. Of those
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languages it so happens that we are
more acquainted with English than
any other language. I am equally
happy to be acquainted with and I
would like large numbers of people
to be acquainted with French or
Russian. They are all dynamic grow-
ing languages, but English is obviously
easier for us and we draw on it.
Therefore we keep it and use it over
though we may do progressively
more and more work in Hindi or
Tamil or Bengali or whatever the
language might be. It seems to me
a very vital point that if we continue
psychologically attached to English—
practically, I do not mind what the
attachment is, and I think it should
remain, but psychologically, attach-
ment to English, which brings about
certain complexes in our minds, social
groups, etc., which will come in the
way of the growth of our languages,
well, that, I think, is bad. Therefore,
I do not want to give that place of
English permanently although, in
practice, I would welcome its associa-
tion in some way, and it is bound to
be associated in some way, whether
you call it from official association or
not. Thus, Sir, whether you look at it
from the point of view of those who
are protagonists of Hindi, or that of
those who are afraid that Hindi will
mean a handicap for them, I think
the way we have suggested in this
Bill is as happy a compromise bet-
ween extreme views as is possible 1n
this imperfect world. 1 do not say
it is perfect, and in some things, even
now, I admit that at least in some of
the States where sometimes bilingual
people live on the borders and other
places difficulties arise difficulties not
created by the language, but difficul-
ties in working and implementing it,
and objections are raised. Well, that
is a Govenmental matter which should
be looked into and should be
remedied. But I do not think that,
in the general approach of this Bill,
or the actual propositions laid down,
there is anything which can really be
criticised unless one takes up an
attitude, say, from the Hindi side,
that we must remove English com-
pletely from this country, which I
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entirely disagree with, and I think
Hindi will suffer more. Hindi may
be used, of course, by more clerks
and others in offices. That is possible,
But the progress of a language does
not depend on the number of clerks
and the like using it, but on the inner
growth, the dynamic growth of a
language. I think Hindi has got
enormous capacity for that gynamism
provided it does not keep its mind
and windows closed—that 1s very
important—which it has always
tended to do in the past. The coniro-
versy between Hindi and Urdu was
an example of that, Hindi can become
ever so much stronger as a language
by keeping its mind open to English
words, to Urdu words, to Persian
words, {0 Tamil words—whatever it
may be—also Russian words. It will
thus become stronger and bigger
keeping the basic framework of the
Hindi language but accepting words
from some other languages which can
be fitted into the genius of the Hindi
language. This applies to every
language. But this narrow outlook
of thinking that Hindi will grow
merely by pushing it into an office—
I can understand, it may be done,
gradually will be done, no doubt—
that way, the language will not grow.
The language will probably remain
a stilted language as it had tended
to become in the early years since
independence. It had made rapid
translations of vocabularies producing
words which have no history behind
them, which have no meaning except
for the elite and that, I think, injured
and harmed Hindi more than any-
thing else. A language is a living,
dynamic, growing language; it is like
a beautiful flower which grows. You
cannot pull it out of the ground
expecting it to grow more rapidly,
and I am afraid Hindi has been much
misused in this manner by the very
people who want it to grow. We all,
1 hope, want it to grow. I certainly
want it to grow, because I think it
is a fine language and it has the
makings of an infinitely richer langu-
age. Although I think that foreign
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languages are necessary for our
scientific and technological develop-
ment, even then I believe that, essen-
tially, scientific education in our
schools must be given in the regional
languages because, otherwise, the
burden on the child of learning a
forcign language so as to learn some-
thing eclse, is too great. Al a some-
what later stage, if he wants to learn
scientific or technological steps a little
more, he will have to learn some
other languages—there is no help for
it. Every scientist knows at least
three, if not four, languages. Other-
wise he cannot get on. At the pre-
sent moment about 50,000 new books
are appearing every year for the
scientific and technological subjects.
It is not a question of translation. No
translation bureau can cope with this
situation. Therefore, I submit, Sir—
I cannot bind down, I cannot say what
will happen in the future, but I do
think—the circumstances existing in
India have been created and are being
further created by us, that is, by
Parliament, by Government, etc.,
which makes it next to impossible
for any major step to be taken, which
wil] put a big handicap in the way of
any part of India over the language
issue. Certainly, as I have said, you
must always bear in mind that no
change is made which putsthat handi-
cap, and do not think any such change
will be made After all, the major
languages being the national languages,
they develop. They come into con-
tact with each other and people get
to know more than one language,
and in addition we have used all
other languages also. We are
encouraging, for instance, the use of
French in the Pondicherry area. Why?
Pondicherry area is a small area, but
it has got a background of French
education, French learning and Frencly
speaking there. We want to deve-
lop that language, one of the great

languages of the world. We want to
develop it, not only for its own sake,
but so that it may influence our own
languages, whether it is Hindi or any
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other language, more especially Tamil,
which is there, because languages
have an enriching effect by keeping
in contact with another language, and
I do not understand the narrow-
minded outlook which is afraid of
another language and thinks that if
the other language grows, it will limit
somehow the growth of its so-called
rival languages. This rivalry in
languages is a wrong approach to this
question, especially in India. It is a
big country; it has many languages,
fortunately closely allied to each
other, and even those which are not
closely allied are, in some basic ways,
allied. Some of my friends have sug-
gested that Sanskrit should have been
made the national language of India.
Now, I have great respect for San-
skrit, and I think Sanskrit embodies,
more than anything else, the great
culture of India, culture and thought
of India, but I do not agree and can-
not agree to calling it a national
language of India. It will be as bad
as calling English a national language.
Not psychologically, but practically
asking millions of people to know
Sanskrit will be a terrible thing. I
should like more and more people to
learn Sanskrit, and I hope they will
do s0 because that will enrich their
own languages.

Su, I feel, Sir, that the opposition
to this Bill is more sentimental on
either side than logical. I do not
think this is going to harm-—certainly
it will not harm—the progress of
Hindi., What I am apprehensive about
is that Hindi will be harmed by the
strong advocates of Hindi; I am really
apprehensive about that. They will
make it a stilted language, and they
will make it a narrow-minded langu-
age representing a narrow-minded
people.

Sir, language is the biggest expres-
sion of the kind of people we have.
I believe Milton has writlien some-
where, “Show me the language of the
people, and without knowing them at
all, T can tell you what they are”—
whether they are people of character,
people of learning, people of ability

|
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hecause a language represents that.
If you bring up a language full or
artificial words, stilted phrases, you
really affect the character of a people,
and I am afraid our character has
been affected 1n the past few genera-
tions by this kind of thing plus aiso
the dominance of English. I do not
like this dominance of English affect-
ing our character and mind. I do
think it is important for us to derive
benefit from English, for Hindi and
Gujarati and Marathi and Tamil, if I
may say so, all these languages to
derive benefit from their association
with English as from their associa-
tion with French or German or
Russian

Again, I beg to say that this parti-
culax Bill is really limited to indeed
removing a barrier which came in
the way of English not being con-
tinued after 1965, If anybody is
opposed to that, then, of course, he
should express himselt and vote
against it. But if anybody agrees with
that, and especially those who
wanted English to continue, I do not
understand at all how they speak
against the Bill or oppose it, At the
most it can be said that they accept
this Bill. But they are not quite
happy at what might happen in the
future. All one can say about the
future ig that we can create conditions
which wil] govern the future but we
cannot control the future. All kinds
of curious things are happening in
this world, We are passing through
enormous revolutionary changes all
over the world chiefly Dbecause
of scientific and technological develop-
ments. And that iz why it is most
necessary that we should take no steps,
linguistically even, which limit know-
ledge of these developments, scienti-
fic and technological, from coming to
us, And that makeg it necessary for
association with foreign languages.
But at the same time it iz equally
important and most important that
our people must have a sense
that we are using their own languages
and that we are not depending on
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a foreign language however mych
we may take its help. So, we have
to steer between these two, And I
think what is suggested in this Bill
is eminently right from that point

of view, It is not a kind of artifi-
cial compromise between two ex-
tremes,

Sir, I can wel] admit that some-
times an extreme view or the view of
some extreme people is the right one.
A compromise is not always 2 Lopd
thing; it may have ng virtue in jt
We have just a mean of both the ex-
treme views. And I think that thig
is not a compromise in this sense bhut
a very reasonable, logical and prac-
tica] way of looking at the problem
that we have \to face, because the
problem of languages is alwayy g
difficult one.

We have seen the difficulties come
up even between two States after
this linguistic States Reorganisatign
Committee. I think our Constitution
has dealt with it very wisely, recog-
nising all these languageg ag national
languages and providing for link
languages also. What the distant
future will be, I do not think any ope
in this House can say,

Sir, I mentioned the other day in
the Lok Sabha a certain new deve-
" lopment which does affect language,
Because of the growth of scientifie
and technological phrases and wonds
a new language is developing which
is very largely a language of symbals,
It is quite extraordinary to open g2
book and find that probably three-
fourths of the book is of symbolg and
nothing else, except a quarter, may-
be a few words here and there.
Those symbols are common through.
ocut the world for scientists and Ppeo-
ple who understand technology. Ang
they read it. So in a sehse a common
script of a symbolic type is develap-
ing, is bound to develop. Now, that
was the reason why when the Cong-
titution was being 'made, it wag deci-
ded, and wisely decided, that inter.
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national figures should be used 6 by
us for officia] purpuses and the like,
the international figures being, of
course, in their origin Indian figures.
Perhapg some people do not realise
that one of the biggest discoveries of
Indian thinkerg wag the discovery
of the zero sign, discovery of the
metrical sign system which spread
from here to Arabia and from there
to Europe and were called Arable
numerals, the Arabic numerals being
essentially Hindu numerals, of Indian
origin. Those numbers and numerals
have developed and developed into
tens of thousands of symbols today
representing various formg of mathe-
matical and scientific thought. And
if we stick to the old ways, we shall
be left behind and net participate in
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the progress of the human race,
Therefore, 1 submit ~ Sir, that it is
right, as of course this Bill  says,

that English ag an additional or asso-
ciate official /language should conti~
nue to be there, and meanwhile we
should do al] that we can 1o encou-
rage the regional languages because
it is through them only that we can
reach the people. It is very impor-
tant that education should spread.
Angd education wil] ultimately spread
certainly if the schools teach only
through the regiona] languages whe-
ther they are Hindi, Bengali or Tamil,
it does not matter. They have to be
encouraged,

Thirdly, we have to encourage and
make it easier for Hindi to occupy
the place gradually as a link lan-
guage. We should dp all we can for
that purpose but, again, whatever we
do should be done not in a forcible
way, in a forceful way to coerce other
people to accept it ag an all-India
language. But let ug go into that.
There are al] kindg of forceg in India
at work which are making it grow,
but by overdoing it we will spoil
that growth as we shall spoil it by
obstructing it. Therefore, Sir, I beg
the House to consider this Bil] as a
good Bill and to pasg it with ag great
a majority as possible, -
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Fgy § fF s ar vt i ot
g TEE, S WUT FT FET qHAT §,
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[»Y go & aTwgal)
TR T FAA AT A1 BT GHSAA! §
AT T W A= AL WA\ AlFA
TS ATAA AT Fy AT B FF A
F fa¥ 3 §3 T € TRY | IAE
q 38 Sfa 1 AT FEY §, TASA WX
AT WA F gOT FT T FAAT
ATEA & | L SAT AVAT HYT T T
FrAT A F AT AN AT @ F
I¥ 31gAT 8T 9TE, 9 9F froAr agy
5T, & IV FF FAN FET ATZT
AR § AT TG AR T A W]
gHIT A H WAT, I AN WA g
qurafa S, §3 (8 (A 0 FAS TG
g, afes T AFAr § WOA F ™Y
IFHTAT F T A &< 9%qr fogar &
FIAT AAAET H 77 ARG E | W A
T T § A A AR §, A
FIAT T WY wee qas(r (a1 v
F gia, wfwa ow @l Fy denn
fFadT & 7 wAST ST A ST WA F
faar A adY fasay o, TreargT srg
AET ETA0 AT IF TF FrET § S0 AW
FASY FET ST g2 1 Y, 99 § g7 fgara
FIET T FYSAT AF9 9] AT G
731 & o1 Fe=dy s arent Y g=ar 9@y
& ¥ 0y wwE Infea w7 weATE,
T w8 yarforg &6 far wlewd ardl 7
WY HAAST SN At q fgway o qre
FAT § ( T DRI A AT TGATH
FI AT v AT 4§ AFIA AL g,
AFAA T qGA & | TFAA T HG 3
KA M VISF, W€ SAGI FTIE,
FAFC T VST § "HA7 7067 | D wrady
o Y JAA S F A FAl T
FT & F ZE0 | gArt FW F Fay
gFsy Frer s §, fody o ¥, 3w
T AFTNAT AT foeza w4y 0@ o7
G T AT A A § GO A A,
HAAT ¥ AT UF FET [T, S AASA
A gt SET 3 6 wIST S g

[ RAJYA SABHA ]
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FATF FAAT ST F A GGIAT &, AAAT
g § afgest agdt € o

1 pM
Surt M. GOVINDA REDDY (My:
sore) Those days are gone.
st o N AMAGA AL AT UF
fadidt gw & waey fagd) FTOqTET &
FATT | AT 2 T | § 39 §IT T WG
2, T8 wgT 42 FU F4EGT T7 A A FL)
g AT 7% TEY & HUT qIST gred £ |
SAAT FT GAET FIH § Fgq o [F
FIAA % TE TGN & A7 SRl § T
T 3 F1 MACHIT 7Z) FAT AGA§
faesft & sitar wasAr & qfvfag g, § g4
A Afwa AW Ay g Fr F
anar fw sigia F18 9gd 94 F) A
war & 1 fe7 a2 § s Fear dvar
#YT Fgr 71 fF TET & 96 q|ge aned
¥ T GIAT IIW SnTT g | ATET
HASA T F1 4 IIFT q T qowy yafy
ATAT Frad FT AF Iog G Hgal & 1
UF FHY TIET E, 378 0@ F Ay Faery
M | T F AN & wAs) yefT Sy
ZTRT WrGITFAT Tl § 1 W< ¢ faedy
¥ FraETr § uF 0A7 g § 1 wAA
AT § 1 3 T AES 9y WY v
T TEY &, AT § OFMAT | wEA &
come behind, I am not vacant at th:
time. % IV § WIS AT
aral # 1
Surt BHUPESH GUPTA (Wes
Bengal): We have got i1n Bengal Minis.
ters who are interesting in the same
way.
|Y Qo Wo AAGH 7 7Y WIAT
FHTY ITCETT S0 &7 AR q9 GF T
27 M g AT gHIY 1 FY WA Y
nieafed 1 F7 g7 7% § ° qan
g WTST TAar ® urfaw 9y arnifes
gfeaa & fag Mienfega #37 &1 719
FTGFAT & 7 99 WA N O Fad &
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f #ast amr & ga W &7 @
¥ ZaT aF @ g w4y | g% ug
E g A AT A A TE
=3 g, A A wAfr Y q@ry @A
(g & | Far 7g gafaa frar o @ g
f zferor & g &m g o1 AT ¥ AlE
q45gqg ? 7 ¥ wAq F fax dure
T4 E 1§ FAtew H AR g AT A
q Tragd A, & Wt TE ¥ ag
TIT AEY &, T F 1 A ST W FEd
¥ far @z gar J A AT 7 FAT
W # wAETe T, A T A,
78 957 da1 g, HT FA3 § AR
FH & fad o g Fawal g o
&1 X | /T AT T g’ AAR A
TATIHAT 7Y 8, g0 Fordl v 7Y € |

afY I A WA © TF TG TeTATHY
FI FRATZT |

=t go o FMAT * ?,, TH g S
nqairi#?:ﬁﬁrfwag 1 a mrqrﬁ 3
TqH TE § ) W g% 37 awad §
#1% wizTrg ff a1 a1 f 78 e
foF & ard areft dafe & 90 ga &
ST F A 1S i g ad ag
wiaes & fo das w0 T 7 77 )
ST WqE § A WY & 3vad o § 9
aT FL A ATF | Fy A & fag
oy wEAn #  afrww @1 Awd
8, 3% [ sgwear & S gAY
o afET W F Qo Aresfas,
wifasw =i Fafus frrrg 1 7237 v
AT F AGAT F AV ¥ F0 G qqq
T faa =z @ fewr s g
¥ oiy g3w § O9ageed I, a8
B e WM F qAaE F1 mEeaFwar
gy o<t L ar fE owgir oWt Sy ¥
T, quAgEd ¥ & fwwar qd W OH
< fodmr =3t ¥ ferd) & (ot A9 ®
g 1 T agr wEr oA g fF feedt faasi

[Ll MAY 1963 ]
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g | A wer & R fee fadai
g

Surt N. SRI RAMA REDDY (My-
sore): Nobody said that.
Surt AKBAR ALI KHAN: 1 think

you and Mr, Annadurai better settle
the matter.

Surr A. B. VAJPAYEE : No, no. It
is not a question of Mr. Annadurai
and myself. Let Mr. Akbar Ali join
with me,

= wwe e wrn TRy S sm
fet & o wfgt oedl o =7 o9
g ? o for 3@ o oy g, 99
2T FT AT & | F g gwar, aar
AT F1 GHIC TEAT ATEAT & | HAAY
F FH @A ATGAT §, THFT W
T fagomw & 1 A woomgR SNy
F1 FATC T@AT FTRT & | AfFT  ITHY
feafs & owm awar g Fuils 3 av
T #1 Tog A F faw & A
EREARGCIR EGIRE I T
F1 ZFe § fodr afer @ wEm @,
F2T ST Gy g | MR fag wr frar
AT AsE qRE g 1§ aEy srear
ferre 1 3@ T S9F g4 A AT
ATaATe ST §, AfFA wgt A av
AfH FT O I AR § I F4T-
FATY § a2 9 @S I F AL g
¥ Y wrgAs IEAT § d e ®1 gER
qT I F WTAATC TEY & | Y qgyAar
g fgzara A€ #3@, MWW F1 &
e T WAX F TR HAAT FT A
@Y & ST FI, WIS HAGT
& ford fget &1 a9 &7 fadiy 7 @
fedy &1 zmzmad @y ZWT =Ed 0
HF T HOAT T I FHT AT G
TF a<h Q1 Oy ¥ faw arg fEar
T ErE AR O T Wy fuw
ot Mgl F g W U AT EEAR
faam o1 @1 & | T 9g AT € fF
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[ it go &t a=at )

gz Fadas gt a9 @mar oar ! R
RERY TF HAAT FT w4 A7 [ G
TE R——FIT 18RY T gH wAv
78 T GFF 9, FT FFC F1A o
gaTaT ¥ FY 92 fauaw 4 AW Y
qTT Fgr TS AV, IZ AT &Y AT g 7
it @1 99 AT § ) w9 Ol oFT
woT 9gAq & | 9g d1s & & § w1
o fasgs dog ¥ 99 FO FHRdT ¢ |
79 fada® #1 TaAT ool F41 o
T, TEET I HAWSAT 9L @Y
fear mar 2 faama zax fF it oo g2
T AT ¥ 99F A A A AT ARG
FIN—ag FAT § T ST o1
e & fert &1 SgEr A
o qaFarardy affEl §1 SWE &
fad fedt &1 &1 =@w FW AR
HafT FT qHTHT F AW O WA §
qAT g AT AT A a9 & FA
T q7e T | afET o #Y v
WU FA HT AOGL R AZ FHEATA
§ fax {war mar fv zm faggs &
U gEA ATAT AED AT AT
fad, oY I/, FATHT TF ToT,
FE dwr A &) v fEw } fF
gfaa ¥ T aw F1 w4y @ FW,
UF AY GTH 997 FT W1 qTEA 9T
st A1 A ger &, fedy A Al
AT T, 98 W A fag g qr
Nt fremr g o5 e, @y wwed
¥ fau faqw afgwely 1 wrasar
T &\ wfET TR 99 , a9 R
FHATA FET &, T FT IAT qTA
TFET AT agr ? (wasT wOdT & arg
fafes wamed <oy gom 2 | areft St &
O & QY F IS JISAT FOHA TG A0S
fog & qar @ fF <t & fagdr gy

oAt # AEY g g1 9 WM Tq 9nA
q Y I

[RAJYA SABHA]
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fads & HER o T F AR
or gfafa s sl W fer &
gafa & fofd 0 1 Far gaAT qEEy
wafy mamaw § 7 aS fafay am
fr agt 3T aEa F g uF A
#r foé wfe ad ot & 1 Fer A
ey swifer g€, fawell foaey GaT
gs, g facet dar gf, st wfoad
foaiE ot & 1 W ey feaet W
T2, wadr fradt g gl SEEr
foie po gra arg weer + § Ay
wwar ar fF w sy e fFogw
Qo HTA T A& gufew fauifa wa@
g fr oo 9 § fedt o s oRdY,
o FET 5 gWA e & F o
ooy FAIE! #Y wgr feay 9%, W
Tt § 1 g A<t o @ o Terifas
®] & gFar g 3afay iy wafy a@gr
dfey | afe sw gafa & a= fex s
¥ ¥ frray & fog £ TaT 7 gy
s | fedas & s o afafa aa
ag fa=rr w4, g fawmfar 30,
7g faie & o fex @R faare
FAIT | 0T AT ATEARC FT q@eft
foe @ g afiaw fog 7@ &
Y | IGF A1 AT qAGTRE AT FAEST
TS 7€ oft 3 a2 o wfeqq faoig A &
THT | GHT WART FTAR LY GHT, gqU
afafa 7ET a1 | F47 g 7g fanuaw #%
F fF 2o @Ta ¥ arg w1 wfafa i,
I @ a4y feafa ooiehr, forad
HISA FY TAY F) FEW A T )
Fw, GaT T 1 W faga QY
qEl § gEmr TRy qgr faer o
o 3gf9e 39 fadas #1 B0y g
ST @ | FST 99 §F€ g7 & 99 39
fadas F1 fada o soogd o &3 &
A Y Har g | F gAasaE # i §
qezavdl g1 § fawaT & wagy § o & g
S FT HeraTE 1 AR g Jar aw e



[
2111 Official Languages

g AR e oy o & e
¥gEar ¥ aFd §, B A 3 awar g

|
OF ATAA @38 AR |

ot To dto WA T TAR
J[IWHATTANE 1 7 I 58 7 AW
F FIT JTHX AR FX EIE | T AT
T A fgr guasr &7 T8
T wR AeT ¥y gHmar & fF
Fae sl & femmgdt &7 fade %
gFd g A oo & fFO4dY fadg
TG FT THG g AV g TATRGAT I
T AT =IfEd + S AR AT §
IR W7 OF ST W T & 1 Sar
oY feasx T 7 Fgr ogw wfa @
UETF T W § A IJOg T &1
TAAT FE FT GET | UF AR A
ST AT FOAW TG R, I
USHRTS FT ATEAN a9 @, fana-

faaery aF 378 faven w1 Arew awar (D

T TG & | WA AT qAT ST X v
fo amfas faof #7 foerr sefas
Wl F gy g A 1wl
TR g A3 ool ¥ wasr A w2
AT F AT Q@ § | AR FO 9,
TEE &, AL & WA gF U AT oy
¢ fodfl 7 | gt & 7w ogw
w¢ fawedll & 7oAt @A AT & @
T qr A § A AT wrEn ad
I T IFAT q wraeqr ar 3w )
gFar & 99 | % & wT wE
i@y SrAr BT g ¥ qISY AT FIY
FTT GV NI ? F47 g Fir 7 WfRm
AT F T IR @ ] Lge &
HAAT F TNGAT TAT HT NIEH HIfr
FT T FAT T8 F 9657 § 1 WT
IAT T FI qUATHT F qFOTH ISTHT
afgd | #ufr X oq _I¥ Ay faar-
faft *Y = 93 &1 ¥\ 7@ Fowna
gL LTAGET &1 ARH ATEAL HT

[4 MAY 19631}
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@ & 13 SO TR A @, A
TRt 7 ol sy AT e fre @ vk
WX AE FTE QAN BT G AL AAAT
1 @ W from @AiE s ®@
U g g wWr g | HAT e A
T @ & AT A g, awm
TAAT HIET 9, AT 9, %A TG,
Wo 98, 2@ URTT F WET 0G,
HAF WAIOTHT &7 q&qT ATed, ST
fadg At &\ SfFw ¥ T 2 fi@
fog da 1fg @ wa 7 wriEs, S
faw wafa s § F1 AASAT SF A
¥ I Ty g 7 ol gaT WA S
F Far % gw 9T F g9 9 faay ot
98 | =S g faarfadr # o afw
TAAT WINT &1 @A N @F g Sl
g =T faog g @ @ SO
g FYFQ § I T A1 AT WA §
7 faed & sy @\ A feafy w9 qF
Foplr P WAT g A OATAT WIS
qFT §, AEY Tfgd, qr 75 fooet @
AaAY ¥ w@ET @ 7 AL FHAq
2 fF aikmdr g W g
A WE | wa & qdE@ # afFEAr
T A wowre s s g faan
fF aET ¥ USRS AEM | G
TAFUT &7 A TE § Y AAA A A(AT
AT Ag S W faAw & 9 T8y
FET ST TFA § | T THIT FT GO
FET T T A 9B T q9F § |
i faoedT 1 AT &7 A I@T ¥ |
% faect Y T frgT 8 38 9 IAST
gz <gAT &1 RS W 7% feear
HTHT & TA TR T 490 TG @y,
T &I faQAT T FET § | TF (47T
gfedir g &1 gl W @ fag
3F 74T & | Wi I F AT G A
¥ wratas foar wf@a 5T ® g
EH WA STTAT &7 freqr F7 Areqw
FAT @ & AT IHIT § A T AT 0
aF g arfaw)wAfeF o T97 ard
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[= go Yo arqui]
AFTA T AfTSIU= Tgar 9@y ¢ |
ATFE Gty & T FAAST AT ATG TEGAT
TAEN § 1 ag A g A qEY A
R | AFY A A w4 AAT R
TR AT o A woTg w1 gy T3
a% ag & e ge w1 Wl
o § v FemgeAeEs A,
faark o4 a8 & fr 9 A &
faaefT T S fger-os arT & 9 SR

[ RAJYA SABHA]

§ 73R, T N N oIvEt WK
i NFO TT FA0d@ THAT I B 7
AT T T F FHATCAT
Teqr fradr & ? %o aTE & S4TeT A9
21 q HEW o M@ ¥ R gy w0
&t AT T}, MELTAT A F AAwQ
¥ fo w18 et arar 74t &1 Gl §
fr Fra@ wieeat A= & f2ay a7 e
g 7 AT gwi St v gfgwan ¥
faq ag gar w3 & v 77 0% ag w8
A A GF qEY ° AFFA TT e §
& TF A FEAT AGAT § WASAT F
et & fir ekt & gfaem trf‘mi
gfaw aHEm &1 TG TG § 39-
faq sife= a7 aga =@ W% T
S5 T AMAQ ¥ A ®AT =ik
qfr § TIT AT GTo o WE ¥ uw
aqr=E o &, & 3R TI AR ACLE
AT TEAT AGATE | ST FAT 98 §
fF fager QU @TeT ¥ ge¥s § gaeR
T 2fer usfafiiza wiww ¥ g L
o fFefi 79 T wd 39N Ay
F fafadl # Sinwm 37 an, qwag
FT Y TiGaw, AT AT ¥ Y gfqa
Fq WA FT Ao AF §-—23 3
sfgsta | i aft ohed T At
A frges FAv a5 FHA AT AR A9
& ) W = Y @ R 39
W3, IRTE & AT & FH g, AT FA
TEY & | IAT TR, A F ST G

QAT HIIT [AUT § SATET §, HE WUeg

Bull, 1963 2114

T oatar 3 YA SRR F S A AvwTat
faor smanft, swfad & ferdt a1 gwraq
AET AT AT WETE F AW AT ATHTCAT
A ey ST el & gwaq
FT W1, A7 I0qE T § | g AwieA
F foyy ¥y syaEdi IT GFS g 0
fafy ofr W &, foeft of1 wmar & e
ATAT 7Y FEME T Y | 5T FrE IFAE-
T2 ofsew @faq s F g0 9
femr sy,  SEal ol AargamT "/
& W A T F oA 2N oIY EE
dragy & oy gy aug IR g 1 A
TZ AT wE W A LT AT 7w
@ Ige wRw ¥ fadr @ osaw feedy
Ffage a9 FX I TAMH A1 S
¥ 91 uF g WY game fr mr g
& s g wore & g oawe @
v mra sfear afage o f=o s@
2, wn faife w3 % & 9 waunw
¥ s & gey & arg ofr R S
3 & fad srazawar g O fa"m
¥ mmee Fw2 fr sy, Sfww qzd
W A & fay wrdm Jers
F SOTLT R CET AL ST AR | Y
Fgl % w1 @09 wvg § oAd
FATEF W ALY &, Hed d AE §
gfegor & Arq & qan fgamr soar g
IR el s e R AR A
o2 79T & & A8 | 2R Tl A1
s afs® & & 8 1 W I T afam
FAr ATE AT W § K FeT g
392 FEiaw g AT 2l =
qT gl & 7 gAR fodr a7 wE1weg oAt
gfeor & 8, W dfpaene Wik gma ¥
3y fadm & | few oy fady it |
T &, ITFT FUAT Ar=fia AEEN § W
g | Ty W & sy &1 afore g,
Ty, qUHAGT T 39 &, ag eqrd fawia
F1 AGF & AL gATR &ifamia &
gfige g WX 9EF @9 gREAT
qEY FTOAFAT |



2115 Official Languages

S TSI w1 A AR ﬁmn
ST B 1 95 &% 99 AT § 1 IR FAE
7T 8, g § 9 gf s et
F1 AT G FEAT A ) GG A1
f T 1T g w27 A1 fFow| T
TAAATT T W T & Ay a8) &
HAT 10 I wE Aot g fe
ATTHT T ST A T W7 a1y
T AR F qdl AN F FIXT T
®F gFaT AT FT T4 €@AT A7 AR
F TaqAar wgdr il WreE 7 wforE
Fid, ATfaE e SqE g | &y
wEal 41 AT WL S WET N, FERT
T, sAaTT ¥, faer ¥ wfasz w41 #77
3 W AT Lo Hradt ST & age
Frrgr & A AfET F oGt F A a
g 7z ufdfeqfs fachies & 3 9
Fifg & dw g¥ gu g 1 A aN
F&1 {5 et & featady ewmfwat § g,
A F Frded o qafrar 3 w3
S T | fordt S a1 ST ARy
R AT I Tt W AR g W 9
ST AT 8 A 3 A0 W g
g 3o ufga § | ofw ga (5w 2 &y
afty FEy ¥ T I WS § ad
THRF R AT TG FC el |

Fgl et g OF msh fasar @,
gfeat & F@y @7 fawdt 8, wrT e
FY fersar & e €1 ghwaT 1 A 9,
g Wt gaey Berd § 1 g Sedr &
fF g@ g, gricd TS e oA
wrard fawiga &, @9E & uF fadan
AT 1 & FT IGH g5 T AT HH
TG AT @G E N HAYERT H FA F@T
fF st Wl faemdf mow w3 &
TSty # fAizzat foed &, 9% wadE
T SAE qmd & OF o W g
Far 7G &, 58 T FT 3T F AT USy
q.dl 95 WA § | §E@ AW FT A
TISEA RIERT N AS 7 9wy 97 97
FIAT & TT MGIq FHIT IF qieay

[4 MAY 1963 ]
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T F; AMGF FL WY g a1 g aqrar
TAFET F HF T A& oo, T fadt &
EaHT qg qe aat § | et I
¥ | v faefaan & foy Aia v @nfa,
R ar @I FY, FF ar g1 | AT
A9 7% &, E@R AT &, 87 F1 9@
& § AR Faziwat Qi ST W g1 92
AT T U WG G130 9T T g, ol
TAGT FT EAT HET JAIT (FA1 AT Tl
2 ? wq fagew & fF Qar #7E ot oF o
B T Wi ¥ g Y S0 Ag
WTST #T qAEAT &1 69 7% qL19%
TG G ogRAT | WIS F FE WA AL
§Y Y 1 EW WS AT AT A
FET e | 89 e a5 o
fareqr, oft Tl § SO A wERAT
&, SR TN AR FSF A W7 TG
grtr anfed 1 a8 Fuw fell F fawa
T E TEEg TG FO, A A
AT F fAQ @Fe #1 FL a6 |
Tg FAIR AT 1 I & § I\T%ﬁﬁ;

TE T oEATd S afE aeT g,
AW FEd & fF SO oF FTor ag AT
% fo ororare w1 ey & AR St
AT ST ARY | Afer farear sty 7 &
T § AT TG ATGATET FEAS G L
FAT! AT AFA F a9 7 S &7
AT @S § | 9F TAG T FHAT T,
39 =T GfaF F7 gw 3@ fovgr gt
HWT 9T @2 FT AT AT F AL
T FAIfT & gh Siad & fay o |
gH iaw & fad ag garet AT 8,
ag AT GWA TF §, A gH Sifad
@ & fag  #or wmr v 98 &
T & for qAR AR

st Al Mg wdt gw ST
F ST & 6T T |
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Wt Qo ato amsramy : wATAfE Y,
¥ fraew € 5 oo fadqas & =g
¥ ofads fear s o) ow watar
foafeaa £ w17 forardy are frdt afafa &,
o & frator & fad straar wdt <@ Y
=a1fgd 1 g uw wey fruife < o
qd TF AT ORI, TR ATE AT AW
R @ A | G F gEEHC ARA
W & aW & fay qiwaeg w1
ZEATEEF WA fawar w

2117

& gara g fr ¥ ¥ wF fedy
HATAT FT TTGAT FT A Foraa Foae
wfq ot agq & ard el w1 |

Tl & ARAMER T A
FaT I & et & ey g A
et Y dxfea® wrerq AT sy o

Tag F Fwey 93 Ry q19 a1 oy
fadas ey § a1 fFy o o< oo &
STHT AU AT A F ) W Fagaw
| Y sraedr 77 7E @ fr faedy W e
¥ fordy St W e 9 wfuwa
TET AT AR, T ey et § Fordy
AT TH TG0 (T o7 FFaw |

are £ F g et & fasrg
& fag o dyadfr G d9 F R
Tas fa faye avfer 2 ) fagg & o3
¥ =g wife #1 mdw weE
M FT UF g¥E TG fFAT e
fe=aT IeI! % | e IAHT AT K qF
L FX 1

T AT FT ATAIG I GATY TTCAT
F1 @A AT G R, AR AT Y
arfefas farmm & md & et 9 @<
T &Y AT & | SIS FT A AR oF
T afg 7% faeelt & g2 & o ot fwe
FATAT AT AL F F1E FETE Gar 7y
R

[ RAJYA SABHA ]
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Surr BHUPESH GUPTA: I can tell
you that Calcutta is not so bad as you
make out. We are all for Bengali.

Mgr. CHAIRMAN: That is all right.
Dr. Ray.

Dr. NIHAR RANJAN RAY (West
Bengal): Mr. Chairman, I am happy
to associate myself with the supporters
of this Bill; indeed, to extend my ful-
lest support to the measure. I am
sorry I cannot speak as surcharged
with emotion as my previous speaker
did. I shall just speak in a very cold,
calculating manner.

[THE VicE-CHAIRMAN (SHRI AKBAR
ALr KuaN) in the Chair.]

Sir, it is crystal clear that this is a
compromise Bill, at the same time a
very vpealistic and practical one—
reasonable, balanced and fully ade=
quate in the context of the relevant
situation. We must not forget that
Parliament ]egislates in a given time
ang space, in a given context.

The point at issue is a very simple
and transparent one. There are as
many as fourteen national languages
in our land in varying stages of evolu-
tion, each one existing by ijts own
right but each one understood by
those born to and reared up by the
language and circumscribed more or
less within its own geographical fron-
tiers. Of these fourteen there are how-
ever two languages only which may
be said to have a wider claim, geogra-
phically at any rate. One is English
which for historical reasons, which I
need not enter into, is spoken and un-
derstood all over India, but only by
two per cent of the entire population
which, unfortunately, is perhaps today
the dominant minority. The other is
Hindi-Hindusthani spoken by at least
42 per cent of the entire population
but understood over by far the largest
segment of the country and by at least
60 per cent. of the total population.
Obviously, by sheer logic of mathe-
matiecs Hindi has, therefore, a much
better claim to be recognised as the
link ang hence the official language
of the Federal Republic of India.
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When this claim was recognised and
inscribed into the Constitution, it was
only as the most convenient and
practical arrangement in the linguistic
context of our country. This did not
and does not even now involve &ny
question as to the superiority or in-
ferjority of Hindi to any other lan-
guage or languages of India. We did
not concede this claim to English not
because it was foreign. We have pe-
cepted so many things foreign inclu-
ding this parliamentary democracy,
including even the very mode and
manner of doing and thinking in the
present context of the world. Ther-
fore, its being foreign is not the main
Teason, but because being a language
of two per cent. of the population it
did not meet and does not meet even
today the demands of the situation in
which we find ourselves,—the demands
of inter-communication in a democra-
tic society and in an increasingly
socialist economy of a linguistically
federal country. This is sheer logic
of facts. There is therefore no escape
from Hindi being recognised as the
link and official language of India.
Let us have no illusion that eventually
the writing of the Constitution will
have to be honoured not because of
our sentiments and emotions but be-
cause of the very, sheer logic of the
facts of the social situation.

I have said “eventually,” because
everybody knows and recognises that
Hindi has not yet reached such an
evolved stage as to answer to the
complex demand of the contemporary
society. Language is a social produgat.
It grows and expands with the growth
and expansion of the society itselt
horizontally and vertically. All the
modern Indian languages reflect the
characteristics of a society which was
by and large rural and agricultural,
and it is no cynicism to say that our
languages have not yet been able 1o
catch up with the demands of an in-
creasingly scientific ang technological
civi‘isation, urban ang industriaj eco-
nomy, and a politically demncratic
and humanistic set-up. Therefore, it
will take some time for Hindi to IT-
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place English entirely which for histo-
rical reasons still serves us as an asso-
ciate or additional link or official
language of our country.
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The present Bill, therefore, extends
to English another ten years’ lease of
life at the end of which the position
of Hindi will be reviewed by a Parlia-
mentary Committee and their report
considered by the President as well
as by the State Governments and fin-
ally by the Parliament itself. 1t will
be for the Parliament at that time to
decide whether Hindi will be the only
link ang official language or whether
English would be extended a further
lease of life as an associate or addi-
tional language. This is all that the
Bill seeks to do, nothing more, noth-
ing less, and I do not see any reason
why there should be any opposition
to its basic proposition or to any of
its clauses.

The crux of the problem therefore
is, are we prepared to advance the
cause of Hindi in the next ten vears
and, if so how and to what extent?
I agree with my hon, friend Dinkarjl
that We have not done during the last
fifteen years all that was possible to
do to further the development of
Hindi. Coming from Bengal, I know
that there is a great dearth of Hindi
teachers there, You all know that a
language cannot be taught by one
who is not born to it. A language
is not mere grammar or syntax or
words. It has its shades of meaning,
nnances, idioms and phrases, accents,
pronunciations, ang so on and so
forth, and one who is not born to the
lapguage cannot teach it well. There-
fore, this Government should have
found avenues to bui'ld up teachers
that coulq serve as such in the non-
Hindi-speaking areas This is one
thing.

Secondly, and here I hope mv Hindi
friends will not take me amiss I have
noticed it with regret that scholars
and intellectuals in the Hindi-speak-
ing world never write in Hindi. They
write in English and the results of
their research or their intellectual
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[Dr. Nihar Ranjan Roy.]

pursuits are hardly ever written in
Hindi, Take, for instance, a man like
Dr. Kothari, one of the front-rank
men in gcience., He has never written
a line, to my knowledge, about any
of his scientific researches in Hindi.
But there were others before him like
Sir Jagadish Bose who wrote as
- many pages in Bengali as he did in
English, like Acharya Prafulla Chan-
dra Ray who wrote almost as many
pages in Bengali as he wrote in Eng-
lish. Speaking humbly for mpyself,
if I have written one thousand pages
in English, I have written four thou-
sand in Bengali. This is how the cause
of the language is advanced, expand-
ed and deepened, and unlesg we
take measures of this kind, unless we
can persuade our leading intellec-
tuals, scholars and writers to write
in their languages, in this case, to
write in Hindi, the language will not
achieve that flexibility, that richness
and resilience and that modern accent
which enable a language fo express
the demands of a very complex civi-
lisation. I am not giving any piece
of advice, it does not lie in my mouth
to do so. But I would ask those who
love Hindi and who want Hindi to
develop, to consider these points, and
unless some such steps are taken, ten
years hence we shall find ourselves
in the same position as we do today.

Lastly, I am proud to come from
a State of this big land of ours Ben-
gal. I felt sorry about the way in
which the previous speaker, my es-
teemed friend, Shri Vajpayee, spoke
about Bengal. T also felt sorry when
my esteemed friend, Shri Bhupesh
Gupta, spoke yesterday sigling out
two instances, mentioning a letter
written {0 “The Statesman” by Prof.
Nirmal Bhattacharya, and about a
resolution on national language, not
on the official language, by the Senate
of the Calcutta University, forgetting
all the time that beginning from Raja
Ram Mohan Roy through a galaxy of
names like those of Keshab Chandra
Sen to Bhudev Mukhopadhyay . . . .
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Sarr BHUPESH GUPTA: How can
I ever forget them? I never forget.

Dr. NIHAR RANJAN RAY: These
were the men throughout tae nine-
teenth century . ...

Suert BHUPESH GUPTA: I pointed
out exactly for the same reason, I
was astonished. Mr. Bhattacharya is
also a member of the Senate, I read
out a resolution given by him, That
was why I was shocked, Is it not &
fact that Mr. Surajit Lahiri, Vice-
Chancellor of the Calcutta University,
in his speech at the Convocation at
Calcutta said that English should
remain the medium of instruction in
the Calcutta University and he plead-
ed for it?

SHrI B. D. KHOBARAGADE (Maha-
rashtra): The Emotional Integration
Committee recommended

Surt BHUPESH GUPTA: Shrimati
Vijayalakshmi Pandit also joined
him, In her Convocation Address she
said that English should remain the
medium of instruction. These are
exceptions. That was what I pointed
out, ,

Dr. NITHAR RANJAN RAY: These
are exceptions indeed and certain
solitary voices, Even when Mr. Sura-
jit Lahiri said that at the Convocation
he was questioned and was told that
he had no right, as a spokesman of
the University, to speak in that way.
Anyway....

Surt BHUPESH GUPTA: That is
good.

Dr. NIHAR RANJAN RAY: Raja
Ram Mohan Roy, Bhudev Mukho-
padhyay ang Sarada Charan Mitra,
even in those distant days, they
thought of Hindj as being the link or
the official language of India. Even
in those days of British domination,
they stood up and pleadeq for Hindi
being recognised as the link and
official language, iIn fact, as Dinkar-
ji reminds me, Bhudev Mukhopa-
dhyay became the leader of the:
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Hindi movement and the cry came
out of Bengal that this was pre-
eminently the language which should
be accepted as the official language of
the entire country. Today, more
than fifty years later I re-echio those
sentiments on the floor of this House.
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“Do I then understand that vyou
do not consider English education

necessary for obtaining Home Rule?”

L b ¥ (w4 o Wilge |
A 7

“My answer iz yes and no. To
give milliong a knowledge of Eng-
lish is to enslave them., The foun-
dation that Macaulay laid of educa-
tion has enslaved us. I do not sug-
gest that he had any such intention,
but that has been the result.”
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“We write to each other in faulty
English, ang from this even our
M.As. are not free. Our best
thoughts are expressed in English.
The proceedings of our Congresses
are conducted in English, Our
best newspapers are printed in Eng-
lish. If this state of things conti-
nues for g long time, posterity will—
jt is my firm opinion—condemn and
curse us.”
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“But at the same time it created
a great gulf between us, who knew
English, anqd those who did not know
English, and that was fatal for the
progress of the nation. That is a
thing which certainly we cannot
possibly tolerate today. Hence this
problem. However good, however
important English may be, we can-
not tolerate that there should be an
English elite, and a large masg of
our people not knowing English.
Therefore we must have our own
language.”
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“If you want that Hindi is to
really occupy an all-India position
and not merely replace English for
certain official purposes, you make
Hindi worthy of that position ana
allow it to absorb, by natural pro-
cess, words and idioms not only from
Sanskrit but also from other sister
languages. 1 can speak Hindi in my
own way. Mahatma Gandhi spoke
Hindi in his own way. Sardar Patel
speaks Hindi in his ¢gwn Gujaran
way. If my friends from Uttar

Pradesh or Bihar come and say
that theirs is standard Hindi, which
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they have laid down, anyone who
cannot speak this language will be
tabooed. It will mean a bad thing
not nly for Hindi. but it will be a
bad thing for the country. I am
glad, therefore, that provision has
been incorporated in the draft arti-
cle—suggestions as to how this lan-
guage should develop in this coun-
try.”
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+[ 1 Hind: transhiteration.
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T St v o= & qanfaw g A
TSt AEY g WX = WA cardy
AT FIX AT 59 FHT & A7q &
39 99 AW 7 39 919 AR fFar fF
fergeama T 1 7 ST WIT G THAT
¥ | 3T AW A 9gT AIGTT F a1 7
et o £ fawdt &Y o TRl s
STt fop 1 3T 7 TsE WTNT 99 g &
HR ZHY 7 FATAT AT HF T AT
FAA 1 FATT AT § FAF I0T
Y aF SO qHT & 9T F1E FIw
T ST AR T AR 9% JE Fwfdwar
TET F1 o faY ar qEw A7 Ueg Ay
B AT | ey FTWICH AT T Y
9% | g1 d afFT 397 faedr w5y
TS AT 91 & o &t & gy §1
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FIA A4 3570 graAifw afqgra § 7
Trafaey faor gar & 5 fevdt &1
TSTATT & ®F H &I F1T 17 §
AT I17 ACFT AT GTHIT T THHT
A0 fFI7 ) FWFT T 39 T IGTF
HAITCIET A THAT F7 1 A T 99
it F1 G F o @y g8 ave 7 faw
AW T TR AT AV 3K AE A
wargHTE QifereT § Tad a5 gia gRaTr &
fa g7 #1 78 W A5 AT =AY
g | BRI g & 3@ mdrgwe
qifadt #Y 998 ¥ IR IW FT FEATY
50 1 381 giravee & Aifed #7193
¥ AR WA wAT O ¥ w7
AR 79 71 fgw fegr formar
qdverT a8 g0 i FranT At Das T gt
wfsw g1 7% &, #Aif® A 937 ¥ wad
HE § uF I frarelt, B 39 9% ¥
FRET FY gREAT F1 St aqrfaar gw
qaar eIl AREgTAT TXE | W
FLFIT 38 Y34 § ) faer a1 Wr g ey
g {37 | &7 FT AT GIT FL
@ ] Taar (g By 9T 8,
TaHT AATH FUT TR AR F0G
AR & 1 WA 3w faw A v 7T
AL O T2 gu e #Y 6T § &ey
FLIATAZAT & | forer g gfaars war
I WIOT & ATHA 9K T2 g< oY a1 g
aga ARy ¥ @iz fasy 7y U
qUr a7 | AfFT WT @I U qa|v
fasr ar WrE st [T 8, 3 & faars
2| A aA F gy nar fx qewe Ta
% A T A FCW L H 3@
feafasr & o @ g sgw S
HErT MY ¥ FEY A, A3 I AT
gIET & J

fwdt & I gara fear, frdt qew

3, AT ITFT FqT I Y ARSTHT Ty
Far A7 | AL @rrer ¥ 980 At R
AT AT AT E, IR A TR AT

MAY 1963 ]

Bill, 1963 2140

“fim TSy, “fETEa @wm wA
A ‘g gfemr”’ § g a1 | 9w 98
q7 .

“Do I then understand that you
do not consider English education
necessary for obtaining Home
Rule?”

TRIeHT off 7 TEFT qara fagr o :

“My answer is ‘yes’ and ‘no’. To
give millions a knowledge of English
1s to enslave them. The foundation
that Macaulay laid of education has
enslaved us. I do not suggest that
he had any such intention, but that
has been the result.”

IHF &% q8 FaT & ¢

“We write to each other in faulty
English, and from this even our
M.As. are not free. Our Dbest
thoughts are expressed in English.
The proceedings of our Congress are
conducted in English. Qur Dbest
newspapers are printed in English.
If thig state of things continues for
a long time, posterity will—it is my
firm opinion—condemn and curse
us.”

T2 IT T WRTEHT WeT ¥ FFT AT |
fraar =@l &1 T AR Wy Tw
PAMFTEH & LAEF ag o
fardy 1 Tz AT @E A AT G
T &% | T TG F W gHIR g9
AT AT ¥ GFEQCAT § | 98 9gT AT
e FWEAR g7 AE QTN AT
o7 WRE | WY I IART AT T MT
T | A w TEOL IqFT Af"y
FIEFH AL G | TAAT T TIC AT G
Y 78 FET A1 Fg T | F T A1 Mo
graw Iy WY AT SgAT g1 ol
FARTAT TE® § FRECICeE Ty
¥ 93 foavaT, 38¥Q $o F1 FET AT ¢

“But at the same time it created
a great gulf between us, who knew
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[y enara £330 Caqrfaa’]

English, and those who did not
know English, and that was fatal for

" the progress of the nation. That is

a thing which certainly we cannot
possibly tolerate today. Hence this
problem. However good, however
important English may be, we can-
not tolerate that there should be
an English elite, and a large mass
of our people not knowing English.
Therefore we must have our own
language.”

72 8% T § F AT 7K 95 v
W 28%3 FEAT & R0 ay v gy
I FTE § ) T AT T ag fET
TR § 1 7 0T F et a1y ady
AT AT o2 WINT §70 & foq aeare ¥
FE FIH TG I 4 (AT wIET
g foslt & 1T ¥ o aferor e
¥ &t fear | @t & QY ¥ @ qra
&aat = drEq & foag @ fagr qre
B WOFIT T I Al fear gy
AT AT aofrer 37 aid 51 27
g aft a8 o=t @ig « et aey
wrarzfeat & St 3 & fordt ggry Ay
T 76T &1 fFF Q8 Am @
St iy &7 Sy g & wrw
HIRE LA F gr 7 g% fey
FT & 457 9T qE FYAT AMEAT 4
Wl Hawd fow %3 ¢ (& a8 mody
§EAT FTUT T@T FT qIF SAIq EATT
T ATEdT 3 | 7T wnd w7 QU FW
ATt @ W fe=d 1 4y Al g oy
WY §7(A AET AEAT | IS e
wAwl ¥ O ¥ fawme fad oy
W& | BHTX STHRT 2ATHT q&1E A@SH
T 23 feaw, g ove delt A Fmten
HATHT H AT AT A7 ) SET TR
J1d SO FE A (% Fis7 5= agt Gy
=ifgn, v fordy gt =ifed 1 gud
EFT F HSHE TEr g WieF | §wx
% IEH AT FG W FerE, IRIY TqAY

[ RAJYA SABHA ]

Bill, 1963 2142

weafy €1 o f& e wmr fgear €601
TGN TR HET W9

“If you want that Hindi is to
really occupy an all-India position
and not merely replace English for
certajn official purposes, you make
Hindi worthy of that position ana
allow 1t to absorb, by natural pro-
cess, words and idioms not only
from Sanskrit but also from other
sister languages. 1 can speak Hindi
in my own way. Mahatma Gandhi
spoke Hindi in his own way. Sar-
dar Patel speaks Hindi in his own
Gujarati way. If my friends from
Uttar Pradesh or Bihar come and
say that theirs is standard Hind,
which they have laid down, anyone
who cannot speak this language will
be tabooed. It will mean a bad
thing not only for Hindi but it will
be a bad thing for the country. I
am glad, therefore, that provision
has been incorporated in the draft
article—suggestions as to how this
language should develop in this
country.”

a1 37 ¥g g FE A7 | AW A |
3 9T THF f@@rs F1§ AATH AGY
I o | MT 7 et fFeT w7 awer
aet (€ 41 | wE §F AT Fl AT
gy T @I 8!

yq z@l g §  feegwama o1 F19
) TSI GEY WIAT F q€T AT &7 G T
&) ey &7 & & AfsY ) ST g’
 feedt a1 sy 8 ) fagre & fe=d)
FISAT ST 8 ILTET 7 W SETIGT AW
feedt %1 wwar 33 g donrg 7 ) ewa
g faweft 7 oY ey 8 § | oA
& o wwm S §y ugt qw fo FTEiT
¥ FRATEATL TF W0 THFT HHAS € )
WL 92 F oy oY gy F7 wwe
A & 1 ferdY o o forefy € Sy Y
fegem @ & sog owe s &
TTSt WY W & Ay X A 99 I )
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AT FIX | X TFF | AT A K
T Figd | fgedr § T w3Ar FIAER
fare &7 1 ag @ fgedt &1 awa AT
& ;@ F0 FZAT TEI § !

TAF A T |, gATe wifwlaaa
H14 FHGT T T AFT 77 &, 8
TGAT FAEATE | AW FAT ror {0
AT § ag QAT g0 A § 1 FU
qrey A1 A FUS qFAT A@ G 1 X
TX FATT A {0 & S § wad A
2wy ) IFUAr T T UF FOF
ays ara § | gy, o, fergward Ak
TFE AT A A IR gAAA
& FAT 95 FOT & | FAT A1AT
a1y 9138 @ g ) NAAAH AT UA
UF FUT JOF qg § | qUI AN
qr QY w47 gt g g 1 fear A
T TF FAS HAIT HG § ) GEFT
FAA AX A A TG | Fiwe arwd
A N FAT §A2 FrA § | AT A
I AT FUS IFATAIT g 3 1 gAY
WITT AT AT FAT FUG J1T FAG
TEHY & | AT F &7 THIC &7 JgNS
agaT WY E | U a1 arfag agdg g 7T
T4 wrdT FeAT | g gifas agsia
F AT WAMA § 1A & afwa
AT & W AAAAT & | I g A1 &
Farg S § 97 Hepa A fawdr § WL
STATET AET IAX ACHFT & & |
TT AAMH AT BT AT I3 AT G
ITH FATE QAT AL @A | S40aT
q ST AT FAT F AT AqGr g !
AR AECIT FANG FAT T A g
ag =rat warE A3 g WL ;I
wag anwad f& ag @
fgett w1 @A o A & AT W
TS § ¥R w08 a7l w1 FiA
1 .g @4« gz 337 Gar g 7 foa

1T H1 X fA397 A@E F aq
aax wEFT O wAAH Foag GG

{4 MAY 1963 ]

Bill, 1963 2144

FFY § AT fansy 97 7@ gAY
STIET §, 93 Wi U WIST T T8y
T yFdr 1 HY g3 ot ehe 710
aft 4t | oF ags & feedt Fr oagf
AT 97 M T {5y qerdr fwdy
qF@ST | WFA AT # {5 o5 Hav
g, fer ae o v § o1 Fifaw #T
Qg & 5731 § sata1 @G | | wreat
FT @ EIE A FTHIETH foae
At frat & 1 & I AT A @A @i g
qR 7 9 7 forara gdt gg &
X gmmr # A g gwEr ¥ 7wy
qTE & ATATTZ | AU FHET 48 HAAS
7t f& & qfe 77 4071w Arqaqv §
A IAH F < FA(F B USE WY
FACAT AT | USE AIAT TF  TET 9INT
T 3ifed v g wrEdr wiwAr ¥
qAR W% W WAHAT ¥ @g GF
% frdY wr w3z F §7 f5=r ¥ aga
¥ ge% @19 § AR 54T frdy a7 w@g F
¥y foedt fogar @ & AR wg §
Fifora #T TTE 7 & fagd ¥ 39 @37
YT | A€ § AL ATA AFTHAT A A,
AT qAT | AT, W F57 9T AT UF I
# FAT ¥ A1 99 TE AT § § 93-
fgez qrEt &1 gaea g1 T AAT 97 )
wg &y afaar &1 & {5 & A% 7gy
Ay afew faedt & o | 3g q3e
& ag F1E Tar warw q47 g fowar gq
FAF T g% | AT FAR 099 gfeqv F
@ &, &feelt witd & Jw g, 3wy
F 73 4T A3A1 § fF W AW

Hasr & fag gaw o § AT A3
HaAT FEq &, AlFA W Y T8f 1
gt &7 FEed AEd {F fF
A6 AN FFAT § A@gE fawEd
g fwaR Aast ® waw fawad §
M fFad IFF FaT F wg<
fedeT 17 21 WX foad sy & )
KA (AT ATAT FT TF AT H TLHES
¥ ot =@ Sara & i wEw @
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[ e F<rer Carfaa )
HTRAT & SEfHa aTfF g HIY T90F F,
WA FT FTAH F &S, Tq9T F FI
AT GATF ST & | AT H TG TN
fr ey frux QY oaq § I &
AT 9T FE w1 T AT &F HAT

g

gwa § 3K 2T ¥ AR G §
AT Fe (AT T sy faw
T qifae FT F M A 3 faq A
qE T FTIUAT @A g A FH G
¥ OF G FEA(F AT TV IR TR
R ¥ A1 37 AT Y W W 719
qT 1 3R qE@ WT Faay FACFRE A
q9 29 gOR (% T T [/ KT ST
H FEE AT ITH FAGT  FT L3
FEH L @ T0F & o faw F1 AQraw
apfes &, 78 § wwern g | §qas
TF LI FTH AT FLE g |

IR ATTS FI=ET F7 WA 3feAr
AT FEAA A L83 U faear F
12, IR WA, LER FT gF Y waN
AT 3T o AT qETAERT A Y | aEdTT
W F AW H T IGHT TR gL 2
WL FGF ST T §TRR 78 foer
wa F ar W & F wared
g TaTfen F&w fF 98 579 faw
F QA FE ¥ WA ST Y AT A,
FTAT T FTEFE A, AT FT HNTATT T
TR X AR THF F1T TE IGRT T FL |
AT T2 & 05 A0 F T w Ay
g uFar g | ae faegw oo &

I (A wwFAT WA @)
TITHT FT G &1 =T § |

H R T AW Ffee’
¥ Fga1 g AAE T A At ¥ savar wfy-
T AT AN AT g ORI I
SAST 9T #Y e wrsfor Sde Ay

[ RAJYA SABHA ]

Bill, 1963 2146,

HYAT TSTATT ST § 1 AR S
¥ goew 71 foorer oo & «Afes,
TeEE T ZEHT 59 g4 A4T gq | 79
&Y EATT &1 gAY W gy St F0
FOG FfAAT § TAAEE g A8 4T
STl f6T § forar & & oqqAT U
WINT FHAT HIT SuH SUHT GTU -
FTS FATAT STAT & | FHT AT ¥ &,
e, Fad A gfaafafeat e T8
&1 Ty g ¥ HT A4, ST, 3
aferar, swi, ZHI A FATH WE TH
FaEt AT o e | smara FroANR
T WS SAET AT X q9E

g

TR (i WHRAL HA @A ) -
TTIFT 9T &1 G771 ¢ anes &red, §9
graar T ez sarer ey §

st ¥ A fow ‘@’ .
# 3@ 37 O (BT qTeaTed FBIT AT
FTEAIT I w4 foat § {F a8 go fa=r
FAOAT AT G HFgF Had 1 &
srat § foF v W 3 o I i i
qET ¥ O wEA g ST AR T 6 ug
& faer v @ 3oy a8 e sifeg
qr | FEE FagT ¥ gaei Ay ot T
QT | T3 W ETHCHT T ATA]
& gy o AT g & 1 UF o fage
AYIT § A AF AT F AT
IR FBT & &% &9T § ST wroy
7 ferdy wraT &7 oAt Serar arfeg
qr SR AT BATAT @ &7 AF fRawT
A9 § TE TawE  Fr favasr
2 gu% fog & wadAe 93 AfgT awAr
HTRAT § | VEE YT 9T Y I 2
fF S TEe 99 F AR AR I[WM &
greaT faedl Y AEY St forady St
wifed ot 7 | & 3% fordt umw ¥ o
WIg !

JaANEAR (s HaAT HA @qrA ) -
o g5 Fifwg |
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st o [mw gaw o
o SATAr T wRd g fow qAr g
Fgl % T FgE & wrafagi w1 A9
AT FTATT AT ST AT
qoq WSl WX ATE HeAS AT | g0
Fed g7 & wwwr b W@ mrn
g 1]

=Y QHo dqlo FFA (ITL W3AT) °
JUHATETLT WEIRT,  UTWNT F FaAY
# ot faard 39 &9 3G ATANE HIA
# AT guT METHIRAIAH 99 W,
qg BHIY ¥rAw AT q&r o 1 fagm
qrATE avt ¥ F% ¥ gAY wOd -
foqT & Weq HUN Y JGT HIT T 4w A
TANATT FT GIT {57 qeEfqar et
St AT EIWE ¥ wrey fear aw ¥
g T AUl T # UE Wy
NEAT FT &0 G o7 | 7 Tegfiar
T gH S TR W & U HOAAT
FooAr Y off IAH IEW S F &
e #X faar ot fa @ S & faah
ITEAT ¥ I FE F A7 ST ATET
grr, S mets &1 fAmtw gem osiw
TF WEA UG AW IH A AT ALA-
T FoqaAl F [gRy FT 0% gw@ v
gNT | WIER, TET QT ¥
wfFm arv F fag s gd St A
feat 91, SHF! g7 TEg qA A AT
FIIFA & TG T0QA T | IT FAFAT
# weewmr fg= FT 99 uF ey
T4 97 | TR ST 7 g8 qwAr A g
[ FT AT F A HT QR F F
fag #fr  fFE1 U WAy F51 wey
@ foar o wwar g WK o9 I
TH ;A & AT FMA FT GAAA
e A I¥ NG TT I FT GATH TAGT
@t g TiEdr wrerd g ga Wi}
TS F1 AgW afeq g ga o fat
HIT I AT F AT HT HYATAT |
ey, 598 Q4 Ay faas T o

[4 MAY 1963]

Bill, 1963 2148

AST  ATACATST §T g4 A HAAY T
gwis dfeq grrga fewr wman & Aneaw
AT AR WRAE 59 o9 & 79
§ ‘@usy gma Swfag wfaEsr
27 ag HA BFT | 3EE [ wglw
TGS &1 39 A §  qOwIforT 7 =i
Fifa F1 geawr wgarT wmice gom a9
JgW  wigey WA g gg ol
fe=t & wream F1 HUAET | THY TFR
Frer i g gd Wi ST THHieA
T ¥ @ oaw § faRr & owremw &t
maran 41 | fger fRft s ) s
T @ g, R wTE & s gy
g, feedy =9 3w 9 ST Fr AT )
AT T TF 33T | ST BT o g, e
fadgar amem # f feedt 1 3% F
FT a1gy e 1 A &1 qwar ! faY
FI5 e qETe fae fy S
9 FT gHAT 2 |

ey, gAR fow @ A sEa
# wifs amofy & off, qg | &
9T 99T 91 WS T g1 9% fqans
¥ fF 39 S 1 ATAMT FT @I
T g, gg gavagr £ 1 o i R
ez g YNE #, TF § OF ST
WITH 2, st afeer SrEy QT W g,
ot sfagr@  Yooo AW qF ¥ HTTH
gAT & WM ST UF agq wegr AT £,
Tgr ATar Wt g fomd e
MR FY  wZTHT A @I F1 - TR_Q
fear &, &l AT AT, [T WO,
a3y Wt & AT fg=r wmr g, e
gedT 7T gT F1 S &t fxar &, a"r
qEE & g gd gAe fag ag whe-
T, TH Y A1 2 {F g warEar
F AT TE QAGT GAG H TF AT 9T
faare #¢ fa gardr aewmar fedt @
ar HASN W | oF gAY TETAaT Y
wreré Ay ofF I wHT gAY FAA HASH
¥ uwdfas qgar #r afsq & fag



2143 Official Languages
[*7 TAe dTo aaw]

g 78 frar a1 gera T
Ty Sraar & wfEw F §1T @4
ST WraT Fr @A & oqfRd o &
fag Wt ar ) aaw § afg gm0 fe
F¥ ¥ I, avy § gw AR fasra qar
ifger ¥ A % g5 ¥ 55 anfq &
TSAT FT ATRT TR AGT HT qhal A1
gq g w7 FFeT fadeit wiar %1 =13
3z fraet e Y, faoet & ey &Y,
e vad fraar & arfger We ),
IR frgm @i F19 &), SaEr
TrEAT FT TIFT FL | Jg T Fad
TR o T A9ATA A AT g,
afe g 3w & M@ &F IF7=A &,
sy 5 oAt a1 gicgfas AR
gifgfeas  queg § HIT fraar gaqar
a5 foge g A St g9Ri AWt §
T { HfuTa e a7 W ET & |
Ty feafy & 3o 3 ® #1% oF faddr
W7 FEE F, qG g g aser

%‘H'ra%l/

qF4aT, g T§ [@FT @I Frar

2 % gaTd I § 77 FNT HHSY WIaT FT
iy #T @ § foaar 7 av wrgmar
ST §, 7 foqamw #as g1 gwEw
¥ F g awt & zfaem A A @
AT O fF g R 9% I
ST fadaft srwor g4 € F g Wt
FE AT EE 1 gH A T o
*r weg &, Sy WSl s may i
gAY 74T & qgt AW T | W gy
F A § 5 gr Wt ¥ @ wmer
HASAL AT Y FAT A AT FIL
9% @I g |

aray, femr & wadst &1 gare
g AU wT g F A W
T Ty weg faae ¥ mor brr

I

[ RAJYA SABHA ]

Bill, 1963 2150

sl wrar # fgfad w3 & 1 F g
fedy @Afes #g § ferdr griforee
7 § el wafwmme www §
feeht mmafaee Fga &, wfatwadt
FgI L, AT FH A FZAE | A gH
g WY F3a § f5 g7 [ W TFAT F
q1a% & | qraay, foeer oF aarssr §
@Iy A gfk frt o sl A ey 1
way agr gwyq e g, faad ag el
TAATHT HT &7 77 & q7F g & 1
T refaar agredr ey §, faw Frara
I T3 & a7 & fg=r =1 78 avma
T AT 3 |

AraEy, fedt @ifeor avvea
TAFT, AT ¥AR §fufa, T49i,
gfegor AT fgedt wwi< wfafa ag a+dr
T Fgd WEY S AT GO AT I
afFy TFEE F W 399 ¥ agy
M D Fr v W & § WL
g7 4 | UF g AAF IR 37N few
TLITAT F §Fq & Y far< sawq frd
& Iar afg & 3@ AT 937 F Ty
@Y &7 A9 F€ av AR 7T qyfey
qHT SIS T ENIT | IFIA TF €
9T F 8, “afz W 9w uF fRgw
EF FT ARFITEIIT a1 F Frdzi sy
F ATEAH § HIA IF H AT AEH A3-
ferefi &7 Frear #1300 TFE FCFATAR
ol TEART T NEIA T FgAr foF
59 af@dq 1 g aF] FU, T8 qY
THd & award fFT w9 ag
TdT AT g, fAwEr T g g
qERaF 8 1 UF HL T T SR
FgT &, "HTAT WINT F Gy ¥ Al
T AER T4 AF @ w AT 76T FT
TGN Fr g 7 qAA fegg-
O F FAL T FAST ATT FT T AN
ar &, 9% fert €1 7

HFEEY, gfz I90Fa aWt garg
F f8qor qur et o 9% A &) ey
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A 3 Tl wgT gw A SRR E
freg afc ardt o 7 fg=dy woar w1 3%
A AT AT TRAT F1 AT THAFT
AT AT AT FY T3 A WA
T AW AT STAr QX [ET H T A
TET T FT Y AT AT GTOT &Y
AT Yo-Yo I ¥ ITH Tl F
TIETT F A gH AT AT
¥ foa ferdy =1 o, g 3 ) -
AT FT GHAT qAT 3T FT THAT 6T
I § U4 I AW F AT &
SETF & qOT 3T [ F QU BT -
e T ggg A TraTAAT S A
JAT 37 W FT AAHF AT AERAR
TFAT F A F FFR I 7 g
3fad FH | I a8 gy § O g
& T 3T T CFHAT SN, & aua
g et ¥ s Fq §) afx
FYE WINT 56 A FT THAT HT A1 THAT
& o =g feedY & T &) Wiy § 1 Ay
F0 g i @Y oAt &y e & iy
g T FFaT afeg { |fga §
WY U F EFR 7K -
FX FF AUt & gad & fagy
faarEl %1 g & fag e ST fEan
T qE & S UF AT g awear
FAATAT ITR AT Frdl THIC ITAMT
feas< 7€l gW | ¥ @Ag H 99 gAY
St {eafa o SEFT TY SeoE, ITEH HY
a1 0 §T AT egafd. . .

Iq@WTERE (= WHIT g @)
o9 WIT G FI0AT |

=it Qo qlo T : qH 91 fae
FT T AR AR |

FuaAErs (=0 wHITT AAT @A) ¢
o TF Q& fATe 'R T wI7E; &’W\ffﬁ
wga  wfrrg )

5Tt QRo qlo A : FI4T i fuAe
Y FT FuT FX N

176 RS—4.

[4 MAY 1963]

Bill, 1963 2152

SIAATERR (AT AHAT WA A1)
|rq ZT A § 994 o9 @ey %<

=il gRo gYo AX : AT TIARA
A USE FAT AT X AT I9 AT
"3 Tar & AeAA F | 39 faqg aT Sy
faw o797 ©57 Sy & W |my
q3F AT AEAE ¢

“So the conclusions that we arrive
at are these:

1. A common language for all-
India purposes ig necessary.

2. That common language will
have to be studied on a fairly ex-
tensive scale by people all over
the country whatever their own
language may be.

3. That language cannot be
English but will have to be an
Indian language.

4. Of Indian languages, Hindi or
Hindustani is best fitted for this
purpose.

5. But Hindi or Hindustani will
have to give up the palicy of boy-
cott of words of foreign origin and
to make its door open for entry of
words from other languages.

6. These additional words must
come in the first place from the
various provincial languages
and from dialects. Even words
of purely foreign origin may not
be altogether excluded.

7. In view of the
controversy between
Hindustani is futile.

above, the
H.ndi and

8. With all the additions to the
vocabulary that can be made with
the help of other languages, there
will still reman the need for coin.
ing a large number of words to
express modern ideas very largely
of a technical nature and the
source from which these additional
words have to be derived is Sans-
I{rit",
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[#7t gHo dio wd]
Aqwrar, & a7 fAagT F<AT 9EE g
fiF el & gwdw ¥, F1E qF T8 8,
Fael gHTR I il 1 ST HuSIT HIeT
HT G F § 3G q9T q9T AT
T gama § fF faedr sar Wy & 9
TSAIGF  JIT g THT &F HAGFTA
H T G Ty F YR ¥ HASAT A
FT Ag § G AT GO | 3 A o
ST S AT ST $9A TF G-
wSr grh, Afera & Q@ ol gRir
IR 39 &1 wE HUST A qT
W HY T AT AT ¥ 9EH WY agHa
TS & g8 H g gRIT | gH ]9 FY
T HNT FAT g, T T g qiy-
a1 9fewg F @A 97 W I9T THH(
G gfaur & o 3¥3 § @7 %
faar &, sowr wiaw &9 % faar 1
uq It faag &1 fawg gamr If=m
Tgr gem, & omer wren ¥ fraee
P GFAT G § ¢

WE, THE PEOPLE OF INDIA,
having solemnly resolved to consti-
tute India into a SOVEREIGN DEMO-
CRATIC REPUBLIC and to secure
to all itg citizens:

EQUALITY ....and ....
FRATERNITY............

IN OUR CONSTITUENT ASSEM-
BLY this twenty-sixth day of Nov-
ember, 1949, do HEREBY ADOPT,
ENACT AND GIVE TO OURSELVES
THIS CONSTITUTION,

gag afqy aofveg § St A g
TETT fFay oodT  TFSET ¥ @I
fear & 1 gwd woeY Ta=ar & et &7
UF qEUVIST & €9 § e
I TR 27 FT @ & | 39 qfawm a7
qEA, FAAET W SR TR

T TOA WA FUHF § W TER
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fardia ST e A & fawda
g

e, § ag Wt fregw s
s g 5 e & faelt Qo
T § &7 fadiy ALY § | w9 FY A
{80 ¥ Ty A AT W & AR g
AR IX FAG A ANER S
SITAT T, FG A gAY &Y YA FF
®7 § fgedr T F7 & TR A a9
g Fusr qfqam § s &Y | AreEv,
Tt WK 9% 9101 FT FEaTAq FHT AR
TR 3w & fafvm g e S
F WER O a9 | gER TG TT
gwmE ¥ %< faum afowsi o, =
qarIal ¥ FER I Iy dF,
TS QIR 8 AET SeR
Qe aF qur  faataereat
aF &5 9O g & ¥ fawfag
g, o g wfwamy § 1 AfF faw
AT & TF F IO FIE AT &F FEe) &
QY ey €T Rt INT T o Tt @ A
gW qife, Aeaew, ey A gadr
EICEETIE e T I T - I i
gfas aowd § ST WET FA §,
IAF Mg FT a9 FQ §, 9V
ST wfe agd € | AfF g9 ag W
TSy qg & a9ay § 5w ww &
WA F1E WY A AT 99T FE gy
2| 99 aF WUt & Sy fa|ar
@, a9 F gAY 99 wwg forar
T | g % 4 g T § I=iq &%
FFT & HITA G AT F STARAG FY
P FLTFA S qAT A FH AW H
HEAAHE THar $1 LA g0 &
gFa € |

T TRl & 9 Weay, §onae;
fa=a< 92w & € @ g |

=7 JFONALT ATUAW (WRIAF) 2
METONT ITaWTETET ST, fgwd &1 qerafy
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e g fed ¥feg A¥sw fadas
FANETFAE | N @ ¥ qwwi
feafs=mge <Y | & wr7ar a1 AT g
w= W § fr ag 9 fagas g, 9 g
FHARY FT TAGF § | GO TH a8 oY
aF gur AR g fF i fadww gwnd
ST & gfq #1% Fay Ff s wr g
qGg €0 THo Fo F T ¥ WiWOr
g ¥ ave A feafeage gy e gd
A A gy A= F ww FY offenfa
¥ st ag fasaw Qv ey g, ged
QT 1 ey 71 oav, fowd gw w
#Y feafq § £ 77 fmer @ |

@A qi® (I NRA)
T AT g o ?

ot FEFEFET MOAN ¢ AT TEY

BT | 3 3 T TSR K17 O § 5w
WEE Ram § | T§ wromdr ¥ A0 ¥ afg
foret amg &) wfuw & wfaw sragasar
& o 98 3T 2T FY THAT TAT THTCHSAT
¥ | ol e o = el @ e @ g wer
®1 waFT qg=ar feqrg wWwqw g r &
wTaIT g1 1Al § WK 97 wEur §
¥g T g A qq W Iy F=haT FX
war g1 s, § su w1 fant gl
§ | Weaw wast &1 a0t av
gEar | # fed faed) wwr § agr AEh
A0 wefnw fogr fafew o5 7adr
F gl 2, rf @« W HAS Fv fowr
- U g § gE g W forg s § &
HHST qgaT 47 IT S AW F gif &7 7R
F1feer ¥ AL FUST 97 | rEw AL
TR &7 @ HAST § AR g A |
g 1% =gy I § Ig F TG 1T,
wifF o wRa ¥ § 97 a7 13§, '
9T qeEr a7 @ | § gw FEEER
F 7T § WY AERAT Y F Rl A TG
Wi @ 5g HAS( A, g9 W A gHREd
GRr T U § 1 TIRAT T ¥ WA
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“No country can become a nation
by producing a race of imitators”.

o e Qe g Fr aT sw Aw
T IS AT Sl 93 forG &, ITHT T
& a1 TN AT T ST F I
¢! &9 7g gaw [ WE¥ 94T & v
& 7 wagrar o 7 are wrd & £ 98
HWHIA WY @A D @R (F
TR ST FY ST Foqr 9F 98 HiAT
wgl <& | AERAT A § qF org faar

L
“Tt it is to be of and for only the
English knowing Indians, English is
undoubtedly the common medium.
If it is to be for and of the starv-
ing millions, of the illiterate mil-
lions, of the illiterate women, of
the suppressed ‘untouchables’ Hindi
is the only possible common langu-
age.”

Some who want to get at the masses
would regard Hindi not merely as an
alternative but the only possible
medium,
ar 9F $q SFAr FT A w4y ar g4
qar ST fF (R qg AT FR © | |
oy fr 3@ W § R F09 AR
FYed §, AT | § A9y g AT
fiF 2T R FUT dted & fraw O &
fir forg £ eao § oft g @ g §
£9 faara @ar ¥ 99, g7 wigase §
T9 | UF JAEE QT HIAr ¥ TAR
FaeTamE & AT Y sfafafr agi v 8
QT = T HA 93 foray & T §aT
FLA LI AEAREF I ! AR
AT T OF T FHI0 qg § Al |
qifers a9 98 § TS W ST A |
FE F1 T AT £ I8 F7T FT TR §
of the people, by the people, for the
people, @ & T for, of and by
T oA w7 feEn g W
Tf &Y qEdr HT HASY Iy A AR
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[ 33T A=A qE]
frare 2 T & ) wr AU § FEEATE ¢
“SIfT R ST TSAT AANRT (A
WiwF QA BT TG FQ@r § A AAT
e § qA &1 | ST AR I AiEw
2 A wa ¥ qifar s 9N gy & A |
4E A 3T A T AR T AT H
7g faudd Ara g& FTL07 ¥ 937 &Y W@l
fir g Saeh T gaAr Mg & fr g 39
Grg g gF | § 3 4, Tg w1 A
g f siasht aga gez e §, TG
-G WIT ¥ AR woen g ol
TR T G I § ) qF AR A0
/T AT AT

“Good Government

titute for
Swaraj.

is no subs-
self-government,” i.e.

T "gslt g7 g, T4 2 Q@ v
T PO AN BT NI T qRAT B,
WA 7 FHQY AT AT AT I FHAY
R ? afz wsw sAar F T g & At
STATT A & ATAT F 93 g DY AAMT
ERT, T a8 I F7 UST T FAT S )
T Q8L Fqgrer oY FY wewAr €Y
xafe 3N g¥ =g e zrr |
g Fr AT -

“Mind, today English has usurped
the dearest place in our hearts and
dethroned our mother tongues”.

B ATIE A8 §T AR A1 947 3@ Q@
g fF IR s F191 § Hasw g5 =qt
¥ o= oY AT €T FAY gC ] | wAS
F TR & # qEAr W@
Is India a nation? Is India one coun-
try and one nation or many countries
or many nations?

‘FW’WI’?’ gTo TTo Fo %al':ﬂ' PR ICL
FT I § ar IEY gy “3f'aqr EC)
A ¢ I Y fergedd #Y uF 3@
TG W, TF Usg AEY I, Ay AR

[ RAJYA SABHA]
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wraar & 5 o JFT AAT IT0 AT CF
w9z 39303 vaaaﬁfs f ™
T[AATIT AL T 1 IF] I FITIT A
& qz 25 wag 957 £5 AXA FY 37
GIXTT F WIGT FT gAEA § P AW
97 FZAZIRFIEF T, 77 & 95 TR
57 15 $Yo THo Fo a3 gaf 4T I
Iy &1 95 73Y § fw a3 forgetm
WAT AT AT BTN GAF, BIRAT
g Ay I AT R a7 d ¥ P
FE AW AAT T AR 1 AZ AT R
AT FRIAAEUL O (FLIR
qF g 4, TF I & fFgENT BT
A GETA FTAIZIAT I 3 1A
aff a1 ¥ v fegeam H gw _w
qg Ty 37 3 % U5 usf@iteiiea
Ry gr ;1 gAT g N A a4
faars foar fr g SYsavd E AYC AT
ATE 9gd f4Al ¥ ©F T4 97 73 9%
AT g ¥E 480 T, AAT AT g FIR
AT E 1 gEFIATaIEg Adfg s
g Wi A8 W 1 gAY RIWA AMAU
Ay T4 fF 93 "7 AJT I AT
aqg & 1 a1 9 3% {5 fgrgeva 2w
7 g, fegeam Tz Adi g, A 12 «gserr:t
B I AT &I X AT IGOAATE
Ig 99 Fr3 qAI0 § 6w 6 f«'vr&
TF FAT AT F AATRATL VAL TF
fir gart o THo Fo F AAT AT FH
T W q O IFiA A7 9g 7T TG
ag 51 & 7gd € v fgedy =Y, fgrgeam
Ft A W TEY, TR HAA
“It is an irony of fate that we
would rather have a language thax
is foreign to al] than one which 1s

the mother-tongue of the people or
any part of this country.”

LT AT ¢ I § & mw 3 afe 39
X T TGT idy § v g 93 Ifeqy
Y g AT T, Arew e =g
g § g d@erfa & adr gwrd
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I § | 9% g guRT ¢ g
[ o A frar g i d
57, fg=y ¥ g HIT S ¥ §7 quar
ST & 1 gaTr sfagre WY geeT aneft
TS ¥ ¥ AR Wighwg M ¥
TRAT 1 g & fF ug T 3@ W H A
T #iE § AR g " sfegw ¥
FIE g TG G T {7 | gATR [0 gT
RS 7 Fg1 ¥ gt g9 IR A”
R &, Ty 7 g ‘

“It confers a permanent and
perennial advantage on the compact
and contiguous areas in India and

conversely permanent disadvantage
to the other areas.”

¥ §9 g T T A1 A qH AEH F19
A {537 989 F1 qF I€ AT T
F oY 7y #2d 9 WX ST (AT 9T I
forgeam & oF3 Fa) AR AF W
fa dro Two Fo F foar AT faum §
TEY aTq W A F AT TE ¥ A Ay
Hifarr w3 fawy fw F= ey foar
qlRg I 9 |

=t go aYo a‘rﬂ&u‘t:ﬂgrrﬁjrar—c:
CAEE CI

oY FIRIAIA ATTAC : T§ FHAT
W A T 2, $To THo Fo ATH T
WY & Ty § wOmg FEAT A F
WY 1 | JgY F10 ¢ [F (o9 q@q =y
T 77 faor SO wew § Tfaw av
B form qaq difer g5 s 797 Yo THo
Fo §F gy Ara< P I W |

93 77 USATed AR fequgares
3T ? fro umo Fo F AAT F YT FT
free afa g & Y ag 77 & fF el
§ wfawr &1 fequeames g3 o
ST F1 AT GEANT | AVF(CET o
AT T R AT S A ¢ | fg=r & ot
Y g ag Awial F foafaer & &4
Tl § wdar Fm—3 J@) T'ra'arr
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frga & R A ok 7% & 4T TG~
grawl WA qg At ot & &
grgat g8 f& wegr v afe

Central Services are distributed
among all the States on population
basis.

7 fazare § fr Gur omg g F T AN
HTIE F1 €97 F7 g1 w2 fg=y
F7 fay Jga ooz @ & S g
I g AT AT AW E F
Tt & ot &7 sk 7 7 afew
A el SN FF R R E 1797
o ©@ & fF wush 77 awg ¥ g .
g faelt & 97 woq == aw
qgar € | (Time bell rings)

g g W ¢ fr feaw ¥ ofeas &,
B FRMEAON § SO gv9 a9 ¥
AT gAETESr aF S Tl § 9w
ar & faa § i Areaw g 1 gafed
Y AgEE ¥ L q1gAw §, TF gEAT
qr & SAF F T, A gEO AL
ag 8, fF faas srgamr 4 § ==
g 1 foer 99 & IR IF Tefas
aTaT A &1 ) WR S YA
aTq S AT F@ § U fam, ar Far
F<H AT ST FUIAIET G27 F iy
farear & &1 § | 9 F WS wAr et
¥ qg g9 F TTY W IT § TS IR
7 famr wm, anfs ag < o & fo
TF JgEes TIWe AT AR §,
ag TR g1 | qg gSiarsy #avEfd g
St @T at Has F} ST T g §
IR way awa1 & fay o g g
ST 91T § SHT OF g1 T 1 gafey
¥ a7 & f g ot Safax wifeaw ¢,
fogs) wgraT A FEr FQ@ 9,
It is the greatest tragedy of this coun-

try.

forg® FTeor Ay & gdEfEd o
Y F a9 I I @WT WA FoAl B 9A
Tl § AN &, 77 AAST ATAA F 4
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[t FaEYeeT arTr]

F fagr wrT =nfed 2% a9 & @53 ofgf
B § T o a3 € |

mfedt a@ AR & Fg 3 | OF (A
¥ suter & wTUET 9NT 9l AT | K
gAR Yo THo Fo & e T TwFy &Y :

“If Hindi is imposed as the official
language the D. M. K. will unfold
its relentless fight and relentless
agitation, against this imposition of
Hindi whatever the consequences.”

¥ 7z 94 S19aT {5 Fomg? wraEl A
TS A F&T T | AT F ATH H1 9
WITT & 74 F1 T97 4 @ & 9g §
IH ¥ FEAT A& O A 9w
W@ET T q9 gL & | (Fodl IF
POUTEL FT ATATS HY AL TEAAT IHY
qger IART ¥ LTS FT GHAT &Y ST
HEIF AT | (Time bell rings)

g =g faadt @erd #T 9% &,
gy & oY IE WG FLT AT § F
gg wie St FT AW § AT WA g
FE T T8l E

o wErey ¥ A sfqw AT Ag &
far & Zarferar 34 odRm A At faar §
sifer B o & fadee FeTT 15 SuTd /=y
Y AR AT 7+ "0 § F 9T F4AY
agt a1 av qan fe= § San w1 aifF
fedy Y wfqeer a8 | WY @ AW,
fafaeeg & srew fafaex aF, w6t &
I F &, T ST AT FAT FAAAT
2?7 & ) wEa, HUST § AT Y A
Fret srfepe # wTa § TER A ATAT FEAT
fey  sfaser & fad = @t &
Aifad 1| gqw fa=y & Afed 1 fe=h v
W qRg ¥ YRy TG 4g Fg A F
sy garr Myfraae avue Y § WK
HIAY T TR §, TG AR K1 FY
fah oSt & | TR & A A WA
g /AT ST & F1 T IGA AT

[ RAJYA SABHA]
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Pror. A. R. WADIA (Nominated):
Mr. Vice-Chairman, Sir, I rise to sup-
bort this Bill very whole-heartedly
without any hesitation, without any
Mental reservation. I look upon it
&s a model of sweet reasonableness; it
follows a middle path. The various
amendments which have been sent up
cancel one another and I am perfectly
certain that when we discarq those
amendments there will be a solid mass
of voters for the Bill who can vote out
of their own conscience quite apart
Irom the whip,

Well), Sir, T think it is our duty to
look upon this question of language
only from one standpoint and that
standpoint is the unity of our country.
Let me say, Sir, frankly that Fnglish
is g foreign language to me but Hindi
is equally a foreign language to me.
My mother-tongue is Gujarati but I
know that Gujarati can never be the
language of the whole of India and if
it is in the interests of India I am pre-
pared to accept Hindi or English as
the case may be to maintain the unity
which we have gained after so0 much
struggle.

Sir, there are certain prejudices
against English which are neither
reasonable nor patriotic. Affer all,
English is the language of freedom; it
hag given us a sense of freedom; it
has given us a sense of unity; it has
given us a sense of nationalism and
let us not discard it in a light-hearted
moment unless we have got something
solid to substitute for it and with the
goodwill of all concerned. English in
my opinion should have found a place
in Schedule VIII of the Constitution.
After all, it is not a completely
foreign language. English has come to
be an international language and we
who have benefited most from it
should have welcomed it as one of the
national languages, also as it is the
mother-tongue of our fellow-country-
men the Anglo-Indians. If that had
been done, perhaps this controversy
would never have arisen. We would
have accepteqd it as a fact and looked
at the question of languages from a
correct and proper perspective,
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Surr SHEEL. BHADRA YAJEE | should like to remind my Hindj friends
(Bihar): Most of the Anglo-Indians that they are the worst enemies of
have gone to England. J Hindi. If only . . .
Pror. A, R. WADIA: Mr. Yajee Sert SHEEL:. BHADRA YAJEE:

can speak when he wants. He hag no
right to interfere with other people,

Tere VICE-CHAIRMAN (BHRI
AxgBAR Air KuaN): You carry on,
Professor.

Pror. A. R. WADIA: Andther

very unreasonable thing which has
been said again and again ig that Eng-
lish hag hindered and will hinder the
growth of Indian languages. Sir, there
is only one word in which I can des-
cribe it—it is a lie. There is not a
single Indian language . . .

Serimatr  C. AMMANNA RAJA
(Andhra Pradesh): °‘Lie’ is an unpar-
Yiamentary term.

Pror. A, R. WADIA: 1 am not
saying that you or anybody is lying.
It is a general expression. It is un-
‘true; that is what I mean.

It is a fact that every modern Indian
language has flourisheq through Eng-
lish, It has received 3 new impetus, a
new inspiration and new forms of ex-
pression in literature. I have had the
privilege of knowing many Indian
writers in Kannada, Gujarati, Marathi
and Hindi and I have been struck by
their honesty. They admit they would
not have been able to write so well
but for the inspiration they got from
English. I know that many of them
say that if they lose contact with ¥ng-
lish they will lose contact with a new
inspiration. I think that is an inmpor-
tant fact to remember,

Now, Sir, I do appreciate tth in
spite of all the advantages of English,
English can never become the langu-
age of the masses of India. It can-
not become the chief medium of ex-
pression for all times to come and that
is one of the reasong why I have been
very anxious to encourage the study
of Hindi. Some Indian language will
have to take the place of English and
that can only be Hindi. I admit{it. 1

Question,

ProrF. A. R. WADIA: If only they
will control themselves and bring to
bear a certain amount of commonsense
on the whole problem, they will realise
that time is on their side. By their
impatience they are losing the advan-
tage that they have got naturally.

Now, there are three advantages that
Hindi has got. The first advantage is
that Hindi has been spreading in
South India as it had spread never be-
fore. The Home Minister was pleased
to pay compliment to the Dakshin
Bharat Hindi Prachar Sabha, which
has been doing very substantial work
for a very long time and I should like
to add my humble voice to the voice
ot the Home Minister, especially as I
was the President of the Mysore
Branch of the Dakshin Bharat Hindi
Prachar Sabha. They have done
splendig work in spite of what Mr.
Annadurai may say. Hindi has got a
future in South India. Only let time
do its work. Do not create the im-
pression that you are trying to impose
Hindi on them.

The second great advantage is Hindi
films. They are doing splendid work.
They are doing much better work
than the Hindj protagonists in favour
of Hindi. Hindi films have been per-
colating our life bit by bit, step by
step. I have heard South Indians who
do not know Hindi singing Hindi
songs. Well, that is a very great step.

The third great advantage is there is
no possible rival to Hindi. Hindi must
come in course of time, but you must
have patience. Therefore, I appeal to
my friends, let time do its work. And
time will do its work. It will be good
for the Hindi people to realise certgin
inherent defects in their championing
the cause of Hindi. The first is; #What
exactly, after all, is Hindi? I am afraid
there is no clear answer to that. Is
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[Prof. A. R. Wadia.)

it the Hindi of Lucknow and Delhj or
is it the Hindi spoken by the villagers
or is it the Hindi which is spoken in
Bihar or in Rajasthan? Unfortunately,
we have got no word in Hindi corres-
ponding to “King’s English”. There
may be a hundred dialects even in
England, in Wales or in Scotland. The
Americans may have develaped a diffe-
rent type of English. The Australians
may have developed a different type
of English. But there is such a thing
as “K ng's English.” Have we got any
analogy to that in Hindi? Can we
sct a model? I think it is the duty
of the Government as well as of the
Hindi protagonists 1o clear their mind
about it.

The second question that 1 would
like to raise in this connection is: Does
Hind; mean to absorb Urdu or to kill
it?  Now, I put thig question very
frankly because Urdu is the mother-
tongue of millions of Hindus in U.P.
In spite of that the Hindi protagonists
are out 1o kill Urdu, Now, if they are
prepared to kill Urdu in their own
State, will any other Indian language
be recognised as a national language?
(Interruptions). Please do not .inter-
rupt. You have had your say and you
should not try to interrupt.

Sart JATRAMDAS DAULATRAM
(Nominated): Sir, on a point of
order . .

AN HoN, MEMBER: It is entirely
wrong,

Surr JAIRAMDAS DAULATRAM:
1 thought that Members have a right
to interrupt only when it is a matter
of personal explanation. But if we
encourage interruptions because we do
not agree with a speaker, I am afraid
the tone of the debate will deteriorate
very much,

THE VICE-CHAIRMAN
AxBAR Arr Kuan): 1 agree
you.

Pror. A. R. WADIA: Mr. Vice-Chair-
man, what T mean is that ¥ Hindi

(SHRY
with

[ RAJYA SABHA ]
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people have been so intolerant of
Urdu, will they be tolerant of Gujaraty,
Marathi and the other languages?
That ig what is creating the fear of
Hindi imperialism and they should be
very cautious about it,

Thirdly, is it to be Sanskritised
Hindi, so difficult that it will be be-
yond the understanding ot the ave-
rage Hindi-speaking man? Now, I
remember that when the Hindi {rans-
lation of our Constitution was pub-
lished I was told that our late, rever-
ed President Dr. Rajendra Prasad,
himself did not understand a good bit
of it, some portions of it. When 1 met
him personally I asked him the ques-
tion: “Is it true, Sir, that the H.ndi
of this translation is such that even

you could not follow it?” He said:
“Yes, there are several expressions
which T could not follow,” Now, that

is not the Hindi which is going to
appeal. That is not the Hindi which
is going to be the national language of
India. So, the first duty of the cham-
pions of Hindi is to simplify it, to sta=
bilise it and to develop it,

Lastly, there is one little point to
which I should like to refer. 1 wonder
why anyone should object to the
appointment of a ccmmitiee after ten
years. What is the reason for object~
ing to it? We recognise that Hindi is
ultimately going to be the national
language. We also recognise that it
iz not going to Le imposed on non-
Hind; speaking people against their
will. If so, some machinery must be
devised, some maochinery must be
created to fing out the opinions of the
non-Hindi speaking people as to whe-
ther they want Hindi or not. It is with
this object that I once again appeal to
my friend, Mr. Annadurai, who is not
here and to my friends, the protago-
nists of Hindi, to be a little tolerant cf
cone another, to give people like me
some credit for commonsense, some
credit for patriotism, that we also love
our country. But we want to bide our
time. Time iz on our side. I repeat it
once again. I know that we Indiang
are very intelligent, we are very pat-
riotic, but I regret to say that we

7
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scmetimes lack in  commonsense, we
sometimes fail to face realities and 1n
poliucs that is a very dangerous thing.

Serr M. GOVINDA REDDY: Mr.
Vice-Cnairman, I welcome this Bifl in
toto. It is very unfortunate that those
friends who tnought they were ad-
vancing the cause of Hindi had based
thewr arguments on unwarranted pre-
sumptions. Presumption number oue
is that people in the South have deve-
loped a resistance to Hindi. Presump-
tion number two is that many penple
in the South do not want Hindi to be
the national language. Presumption
number bhiree 1s that people want
English {0 dominate. These are totally
untrue, Let me clear the position as
fa1 as these false presumptions are
concerned, Sir, my mother-tongue 18
no¢ Hindi, nor is it spoken at the end
of that part of the country from which
I hail. But it will surprise you, Sir,
and the House to know that we have
got as much love for Hindi as our hon.
friends there, not a whit less. In my
own family circle out of sixleen
nephews and nieces who have under-
gone schooling—I am omitting the
number who have not had schooling—
only two have not learnt Hindi, and
those two are a girl who left off be-
fore she reached the middle schooi
slage and a boy who passed the matri-
culation and who did not take Hindi.
There have been two girls who Have
pissed the highest examination in
Hindi that the Dakshing Bharat Hindi
Prachar Sabha offers, and they have
adiscarded the university course. One
of them is a bright girl. 1 pestered
Ler to go to the university. She tnok
up Hindi. She is a mistress in a Hizh
School in Hindi. Another, my
brother’'s daughter, is also a teacher =n
Hindi. My brother’s son is a doctor
who has passed the MB. BS.; nobodv
compelled him to iearn Hindi. He can
speak Hindi as Auently as Mr. Vaj-
pavee though not with the some
teauty of expression as he does. So
whenever 1 meet them, thev talk to
me in Hindi and I talk to them in
Hindi, and T am rleased that they cor-
rect mv ung-ammatical Hindi. This
is an example which I am giving to
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show to my friends, who do not know
the position, that in every family
where there are five children, at least
three learn Hindi.

THE VICE-CHAIRMAN (SHRI
AxBarR Aur Kuan): This is what is
happening in al] the States.

SHrRr M. GOVINDA REDDY: I am
speaking of the entire South. This 18
irue of urban areas. But even in rural
areas, as far as high schools are con-
cerned, thig 1s true. Ag far as m'ddle
scnools and primary schools are con-
cerned, it might be true lo the ext‘ent
ihat it is true in this case. So, let
fhem not suppose that we do noi like
Hindj or that we have no er.thusiasm
for Hindi. There is as much love for
Hindi there as there is love for Hindi
here, if not more. In fact, if there is
a competition today ! ctween the H'ndi
protagonists here 1n this House, 1T am
saying this with a full sense of respon-
ability, and a girl of 16 in the S»oulh,
I am sure the judges will decide that
that girl is more tluent and uses mcre
grammalica] Hindi and more beauti-
ful expressiong than they can do. This
is not a matter about which T am
boasting. This is a matler to be rscog-
nised. So, let hon. Members not make
speeches on the floor of the House that
there is resistance to Hindi That is
wrong. There may be small pockets
here and there. There is resistunce
also to Hindi in the North where
Hindi is not mother-tongue in certain
areas. But speaking generally o! the
South, Hindi is liked, Hindi is loved,
and today there is more and more
Hindi learning there than English.
I'nglish is going down, I am glad of
{hat, Today peoole cannot write s
good English as thay did ten vears ago
tecause English hag lost it, impor-
tance, though I am not one of these
who want that Fnglish shouid go to-
day. |

The second presumption is that we
do not want Hindi to be thz national
janguage. That is also wrong, When
the representatives of the South agreed
at that time to Hindi being the natiur.al
language, they did 1t with full under-
standing. Therefore, it is not true that
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we are against Hindi being the
national language. If there is any
resistance, it is resistance to the insis-
tence that Hindi should replace Eng-
lish today. It is nnt out of rentiment
that there ig resiscance. It is out of
sound commonsense. Today with all
the goodwill in the world Hindi can-
not replace English. Even my friend
there who speaks pure Hindi could not
help using the worg “officer”. Today
he used that word. Language is a
thing which takes long to take root.
When it does take root, it takes a long
time to rub it off. English has taken
root in the country. It is the langu-
age of the modern world, of modern
science, and Hindi has not yet deve-
loped into a state where it can meet
the present-day needs. As long as it
has not grown to its full height, there
1s nothing wrong in taking the aid of
the English language. So, the second
point I was making was that there
is no opposition in our side for Hindi
being the national language. But if
you want to impose Hindi and if you
say that to day English should go, we
are going to oppose it, and it is this
thing that is going to encourage the
DMXK. The hon. Member, Mr. Vaj-
payee, was saying that the Govern-
ment was giving a live bomb into the
hand of Mr. Annadurai. It is not Gov-
ernment but it is this blind arrogance
and persistent attitude of domination
of Hindj that would give edge to Mr.
Annadurai. Let them not take
Mr. Annadurai lightly. Today there
are cries of “Bharat Mata ki Jai”; in
a country where there is mass frenzy,
it can easily be changed. So, with all
seriousness let them see the dangerous
move. By insisting that Hind;j today
should be the national language and
it should replace English immediately
they are going to generate resentment
and antagonism where there is none.
So let us take note of this fact.
Moreover, today there is one road
which connects Cape Comorin with
Himachal Pradesh, and that road is
English. That is the only common
bond that exists between us as far as
language is concerned. Unfortunately,
~this linguistic fanaticism is leading us
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astray. I am giving you one example,
It was common knowledge that ahout
five or six years ago if we went to
Madras, we needed to take no
interpreter, If you wanted to
know the namg of a street, there wras
a Tamil name and below it there wa3s
an English name so that one who knew
English needed no guide to know what
was the place, what was the street
and what was the locality. But today
if you go to Madras, you cannot do
that. Everything is in Tamil. Today
if Lal Bahadurji goes to Madras, he
will have to request Shri Kamaraj
Nadar to give him a guide. Tf Shn
Kamaraj Nadar comes to Delhi, every-
thing here is in Hindj and he will
require a guide, Now, it is disgraceful
for a Madrasi to feel like an alien in
Delhi and a Delhiman to feel like an
alien in Madras, whereas we feel quite
at home in England or America.

English has come for good or bad.
I say it has come for good because 1t
has united us. It has come to be
accepted by us and it is facilitating
communication and exchange of views
and understanding of one another.
Why should we object to it? I can
understand people’s objection if this
ic done at the cost of the vernaculars
or at the cost of Hindi. No. Every-
body wants Hindi to be encouraged.
Everybody wants every possible en-
couragement to be given to Hindi.
Mr. Vajpayee says that Government
arc not spending heaps of money over
Hindi. Nobody objects, not even
Mr. Annadurai objects, to Hindi being
encouraged. Let all the regional
languages be encouraged. But English
is serving a useful purpose, and I do
not understand this blindness, this un-
reasoning mentality, this sentiment of
opposition to it. So, it is wrong to
say that because this road was builg by
English we should not walk over it.
As long as there is no alternative road
let us use this road. Al right, by ajl
means build another road connecting
Cape Comorin with Himachal Pra-
desh, We welcome it. As Prof, Wadia
very rightly said, the best remedy is
not a constitutional provision. The
best remedy ig time. Time is solving
this problem unseen. I will give an
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example. Untouchability was certainly
an evil in this country. But today
it is fading. Nobody notices how it is
fading. Today even in the remotest
barl, even among the most orthodox
vecple, there is no untouchability We
do not observe it. It is a good thing.
Similarly, a time will come when
Fnglish will go. English should not
go and cannot go as long as Hindj does
not take its place, as long as Hindi does
not facilitate this smooth interchange.
So, instead of pleading for Hindi
here, I would have likedq them to
facilitate this process of people un-
derstanding and learning Hindi. Sir,
to the shame of those who are teach-
ing Hindi today, I should say that they
are exploiting the Hindi-learning
people there, creating groundg for sus-
picion. If anybody has seen the texi-
books printed in the South in Hindi
and their cost, he will find that they
are printed in trashy paper, using
worthless paper but priced at Rs. 3,
Rs, 4, Rs. 5, Now, our Hindi friends
can come here and have 3 machinery
for propaganda, send Hindj instructors,
get good text-books, get subsidies from
the Government, see that they do nat
exploit the ignorance of the Hindi-
learning people. Give them good text-
Looks, give them good teachers.

3 pM.

[Tee DEpUuTY CHAIRMAN in the Chair]

When Hindi prachar started there,
‘these Hindi instructors were inviting
the people to study Hindi, offering

theiy services free and this went on
for over a decade. But today do you
know what they charge? Fifty rupees
for one hour, one hunrdred rupees far

one hour. It depends upon the status
of those who learn. This is not lowve
of Hindi. Whoever is pleading the

cause of Hindi, it is for them to orga-
nise, to form an association, get Gov-
ernment grants and go to the South.
Find out ways and meang by which
this process can be facilitated. Time
will solve this. It will be the process
of time that will solve this completely.

Well, T am very sad to hear sober
wpeople like Shri Deokinandan Nara-
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van, Shri Shukla and Shri Vajpayee—
Shri Vajpayee did not say it him-
self—saying that. Shri Deokinandan
Narayan said that he preferred an
alien to a padosi, like Mohammed
Gori to Prithviraj., It is these
sentimental, mistaken viewgs that are
going to encourage Shri Annandurai.
Let them take him very seriously; let

them not repeat such statements.
There is no vyamoh for English, let
me assure Shri Vajpayee. We all

know English much better than we
know our own language Canarese.
But still we have no love for English.
To say that we love English more
than our own language, more than
the Hindi language, is wrong. No-
body does that in "the South. So,
there is no vyamoh for English. There
is vyamoh for Hindi. Although we
do not know it, how eager we are to
hear Shri Vajpayee. When we do
not understandg the language, we
trouble our neighbour to tell us the
meaning. 1 was troubling the late
Shri Valiulla; that poor gentleman is
no more. I used to find, Madam, a
word being often repeated in the first
years of my coming here, ‘afsar’,
‘afsar’. 1 asked him, “What is this,
Mr. Valiulla? How is that apsara
and Rambha come here”, He said,
“It is not apsara, it is officers”. If
you want to use Hindi, use it all right;
if you want to borrow English words,
borrow them. But why do you cor-
rupt a language? There is plenty of
corruption in the country. Let us
not corrupt the language.

Dr. SerimATI SEETA PARMANAND
(Madhya Pradesh): How can langu-
age escape?

Surt M. GOVINDA REDDY: There
are many disintegrating forces in the
country, Let us not add to those dis-
integrating forces. Let us not say
that there are people who love
English and who want English to
dominate. Let us not say that people
do not like Hindi. In fact, by say-
ing so, we are letting out those ideas
into the minds of those who are
there to create mischief. Let us not
play into their hands.
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This Bill, as the Prime Minister has
said—and as very lucidly said by the
Home Minister—is a very effective,
happy compromise. On the other
hand, the Hindi protagonists should
have volunteered to say that it is the
non-Hindi States that should deter-
mine as to when English should go.
That would have been very fair of
them, that would have been very
necessary for them to say, that would
have been generous of them. But,
unfortunately, they have not taken
that stand even today. Whether you
will it or not, you cannot by law
make Hindi as the official language.
As long as the people in the South
or in non-Hindi-speaking areas in the
North also do not follow Hindi as
easily gs one can do in ~rder to
transact business, it cannot be a suc-
cessful national language. So, we
should all help to faciiitate this pro-
cess of the growth of the national
language instead of crying down the
people who are realistic, as the Prime
Minister has time and again repeated
in his speeches. We have not to lock
at this question from sentiment, we
have to look at it from reason, ihis
question as to when Hindi can replace
English, how soon it can replace it.
It cannot be done unless you borrow
copiously from English, instead of
using words like ‘afsar’ or coin words
like ‘kanth langot’” or ‘bichbindi
khol?, I can make a villager under-
stand what a ‘cabinet’ is rather mak-
ing him understand what ‘bichbindi
khol?’ is. ‘Bichbindi kholi’ is the
Hindi translation for ‘cabinet’. Simi-
larly, 1 can make him undersiand by
using ‘neck-tie’ instead of making him
understand. .. .

Surr A. B. VAJPAYEE: What is
that?

SHrRI M. GOVINDA REDDY: Such is
the coining of Hindi words that is
going to come in in this fanaticism.

SHRT A. B. VAJPAYEE: Where?

Surt M. GOVINDA REDDY: Let us
not take to artificial means, let us
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take what is natural, and actually
only then will Hindi become the
national language, sooner than you
imagine. Without goodwill, 1t can
never be the national language.

Dr. SurimAaTI SEETA PARMANAND:
Madam Deputy Chairman, 1 rise to
support this Bill but with a feeling
of a little disappointment and pain.
I am sure thot Government also is
not very happy that it cannot carry
out the promise made in the Consti-
tution. But circumstances have to
decide the issue and Government also
has to meet the situation in time. It
was said by some people that it was
proper for the Government to have
waited for two more years. 1 do not
agree. Government could not keep
the country in a state of suspense as
to what its policy regarding fitteen-
year time-limit was going to be and
therefore, there was no time to wait
till 1965 to appoint another Commit-
tee and create another wave of doubts
and agitation in the whole country.

I feel that this Bill is a corollary to
the formation of linguistic States. In
my opinion, if we had waited at that
time and not formed the linguistic
States, but had a federation of the
whole Union for a period of twenty
years or so, then perhaps things would
have sought their own level and
Hindi also could have come in in a
more natural way. After all, when
there was a unitary government under
the British, though there were differ-
ent States, every State had its own
language at the lower level. But,
however, I feel that it iz no use cry-
ing over spilt milk, and we have to
take things as they are, but we have
to learn a lesson. I think the pre-
sent situation is a corollary to the
policy that we are following, which
is in a way a policy of contradiction.
We are sending students abroad, we
are encouraging more and more belter
schools and in a way, -ightly. It is
no use saying that peovle who have
money send their children to schools
with English medium because there:
are teachers there who are paid
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better and who can {each Dbetter.
when we do not have a Communhist
form of society here, there 1s no
.reason why people should not have
the freedom to get for their childten
the type of education, which they
«can afford. We have also been allow-
ing people to go abroad freely and
naturally they are going to come back
enamoured not only of that language
abroad, but also of that pattern of
life and yet we advocate maintain-
ing individuality of our culiure and
our language., These are the various
things which lead to contradictions
in our policy. Incidentally, 1 may
mention here that this pattern of
life and culture which we allow our
students to imbibe at the most cru-
cial period of their life is in contra-
diction with the attempt we make to
prescrve our own culture. Well, 1
cannot go into that here. I would,
therefore, say that to say that Hindi
can be forced on the people against
their plea is a wrong thing. Gov-
ernment should have done something
much earlier and this situaticn would
not have arisen if it had taken cer-
tain precautions earlier. For exam-
ple, long ago Government could hawve
made one South Indian language com-
pulsory for every person entering
service. Now, when in the interests
of national integration and emotional
integration of the country we are
going to introduce all-India servides
practically in every service including
medical, forest, etc, it is very essen-
tial that people from the North
should be made to study one South-
Indian language and wvice versa, peo-
ple coming from the South must read
one North Indian language and they
should pass, as was rightly pointed
out, a departmental examination with-
in six months or one year of their
entering the service. This can be
easily done. I might incidentally
point out that it is not only the Gow-
ernment servants in the old days who
used to learn a language in such a
short time, but even today we find,

in some of the embassies women, who
haven’t much to occupy their time,
employing a teacher and gaining
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sufficient knowledge of an Indian
language, and Hindj in a fairly short
time. That surprises one There-
fore, if this type of policy is followed,
nothing is very difficult. I would
like to point out that we need not
think that English ultimately is going
to be so necessary. If we go on giv-
ing it a long rope, as was pointed out
by one Member, saying that a Com-
mission should be appointed after
ten years, I think we will never reach
that stage when people will feel that
they have to shorten this process.
Therefore, from now on, I feel that
some period ought to be laid down,
and all efforts in that direction must
be made. Though we need not have
a separate Ministry for the purpose,
certainly a section of the Ministry at
the Centre, as also in the States,
ought to take it up as 1ts special
work. Here I would like again to
point out to the lack of co-ordination,
and that leads to confusicn in our
pattern of education. Though Edu-
cation should have been the most im-
portant Ministry at the time when
we were enjoying peace, though it
should have been the Ministry more
important than even Defence, it has
been neglected to such an extent that
T should say this; as the Home Minis-
ter is sitting here, I would point out
that when I was sitting at the Con-
sultative Committee of the Home
Ministry, T was greatly amused and
pained to find the Home Ministry
busying itself about the pattern of
education and the place of Hindi, and
what should be the facilities given for
administrative schools, etc. in tribal
areas. Now, education in the tribal
areas without any reference will be
decided by the Home Ministry. 'Then
education in other spheres would be
decided perhaps by the people in
the Community Development Blocks,
ete. There are five Ministries who
advocate different types of education.
I would not go into details of these
because I have dealt with this subject
when I spoke recently on Education.
So I would leave it at that. But
what is necessary is that nothing with
regard to education should be done
without consultation with the Educa-

2176
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tion Ministry including, I {feel, the
showing of films, etc.

Madam, much was said about the
type of Hindi that is being used,
Sanskritised Hindi. I am in full
agreement with all the words that fell
from Professor Wadia. I would also
like to draw the attention of the
House to another aspect of this Hindi
translation. I am usually shocked to
see the translation into Hindi of
English, whose grammatical construc-
tion is coming as if from a person
who is a foreigner. I cannot go here
into details. But the whole construc-
tion shows that the thinking is done
in English and not in Hindi at all.
So, when that kind of foreign ele-
ment is tolerated for all these years,
it is but natural that nobody should
develop that much pride about Hindi.

I would like to draw attention to
the place of English as is considered
necessary here for the services, etc,
and this is supposed to be the mam
reason why the hon., Member Irom
Tamilnad has been advocating the
continued use of English. Yes, in
courts also. I would ask the Mem-
bers to consider whether in the courts
it is the large number of clients and
people who are affected by the use of
English even today, or the few
lawyers or the judges who have to
attend to those cases—who should
matter, We can spend some extra
money, we can ask for honorary ser-
vices of 50 many lawyers and retired .
people for translation. Give them
suitable honoraria or some sort of re-
cognition and get our judgments and
many things translated into Hindi.
But it is very necessary to start Hindi
even for court use. As far as the
services are concerned, I have said
that only a small part compared with
the large number of people in the
country will be affected by this.

I would not like to take much time,
because I have been told there are
many speakers who would like to
speak, but I would like here to refer

[ RAJYA SABHA]

Bill, 1963 2178

to the views of Mahatma Gandhi,
with regard to the use of English,
before 1947, that is, in 1921, and
again, what he had said in Septem-

ber, 1947. I am™ referring to his
article in ‘Young India’ in 1921, and
here, I would not like to take the

time of the House to read the whole
thing, but the relevant portion which
should be borne in ming is:

“The highest development of the
Indian mind must be possible with-
out a knowledge of English. It is
doing violence to the manhood and
specially the womanhood of India to
encourage our boys and girls f{o
think that an entry into the best

society is impossible without a
knowledge of English. It is too
humiliating a thought to be bear-

able. To get rid of the infatuation
for English is one of the essentials
of Swaraj.”

Then, on the 21st September, 1947, in
the ‘Harijan’ he writes, in several
paragraphs it is quoted in the Report
of the Official Language Commission.
Here I would refer only to the last
few sentences of the thirdq para-
graph. Gandhiji writes:

“The provinces will have to deal
with the Centre, They dare not da
so through English if the Cen-

-

would like these words to be noted

“....is wise enough quickly to
realise that they must not tax the
nation culturally for the sake of a
handfull of Indians who are too
lazy to pick up the speech which
can be easily common to the whole
of India without offending any
party or section. My plea is for
the banishing of English as a cul-
tural usurper as Wwe successfully
banished the political rule of the
English usurper. The rich English
language will ever retain its natural
place as the internatinonal speech of
commerce and diplomacy.”

One more word, Madam, jt is stated
that people in the South are anxious
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that they should not have Hindi forc-
ed on them, that Hindi should not be
forced on anybody. We quite agree.
At the same time, it was too much for
the same South Indian leader, Mr.
Annadurali, to say that because Tamil
is a language five thousand years old
that could easily—that is what I
understood him to have said—replace
Hindi. I feel that, when the script
is different, when the majority of the
people in the country understand
Hindi—and Hindi should not mean
only Sanskritised Hindi; it may be in
the form of Hindi or Hindustani—
that is not possible. One best way,
on the other hand, would be to have
the Roman script for South Indian
languages also, because that is the
difficulty in the way of the people
from the North in studying South
Indian languages. We need nof be
so national-minded in that manner
that we should not accept the Roman
script. The world has come very
near and we are really becoming one
world nation. The whole world is
becoming one nation, ag it were.
(Interruptions). Under these circum-
stances I feel that, if this common
script were to be adopted, it would be
possible for many people from the
North to study some of the South
Indian languages. Books should be
produced, rewards should be given
for best books and there should be,
in fact, competitive examinations for
people from the North who study
South Indian languages.

With these words, Madam, I support
the Bill,

Surt B. D. KHOBARAGADE:
Madam Deputy Chairman, we are
discussing a most controversial Bill.
Extreme views have been expressed.
There is one view which holds that
Hindi should be the official language
exclusively, and English should be
discontinued immediately. There is
the second view that the status quo
should be maintained, that ¥English
should have the same status which 1t
is enjoying today, that is, English
should occupy the first place, and
Hindi, which was adopted as yhe
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official language by the Constituent
Assembly, should occupy the second
place. These are two extreme views,
We have to strike a va media, that
is, English also must be continued
after 1965. But at the same time we
must concede that English cannot
occupy the first place that it has been
occupying. The place should be sur-
rendered to Hindi. Hindi should con-
tinue to occupy the first place and
English should be the second alterna-
tive language. Has that wvia media
been implemented through this Bill?
I will come to that point later.

Madam, there are a number of
reasons why we want English to be
continued even after 1965. As has
been explained by a number of hon.
Members here, Hindi has not develop-
ed to that extent. It has a number of
deficiencies. We cannot find proper
and suitable words in Hindi. Of
course, effort has been made to trans-
late English words into Hindi. The
other day, while speaking in this
House, the hon. Home Minister refer-
red to the fact that two important
laws had been translated into Hindj,
the Indian Penal Code and the Crimi-
nal Procedure Code, but he did not
tell what sort of Hindi it was, whe-
ther it was Seth Govind Das—Hindi
or Dr. Raghuvira—Hindi. Just by
using some sort of machine we can-
not coin Hindi words.

In this connection, Madam, I would
like to refer to the views of the hon.
the Prime Minister as to what he had
to say. While speaking in the Lok
Sabha on the 4th September, 1959, he-
said:

“This business of some kind of’
slot machine turning out Hindi
words and Hindi phrases, that kind
of approach is an artificial, unreal,
absurd, fantastic and laughable ap-
proach.”

That is what the hon. Prime Minister
said, Just now Prof. Wadia referred
to an incident when he went {0 meet
the former President of India, Dr.
Rajendra Prasad, and informed him
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about the Constitution being trans-
lated into Hindi. The President ad-
mitted that there were certain phras-
es which even he could not understand
though he hailed from a Hindi-speak-
ing area. If this sort of Hindi is to
be imposed, then I must say that it
‘will not serve the cause of Hindi.

Apart from all those reasons,
Madam, there is one most important
question that should be taken into
consideration. When 1 say that
English should be continued for some
longer time, I mean that the unity
and integrity of the nation must be
breserved at all costs. We have to
choose between two things. Whether
we want the Hindi language or whe-
ther we want the unity of the coun-
try. You cannot have both the
things. I am not saying this on my
behalf. I may quote a Congress
Minister in this respect, Mr. KKamla-
pati Tripathi ~What did he say
while speaking only a fortnight back
in the U.P. Assembly?

An Hon, MEMBER: Who?

Sun1 B. D, KHOBARAGADE: The
Finance Minister of U.P. He said:

“We can sacrifice language for
unity, but not unity for language.”

So, the fundamental issue is whether
we want the unity and integrity of
the nation to be preserved or not.

Madam, it is an open secret that
there is resistance from the South.
Some of the hon. Members from the
South, occupying benches <pposite,
might deny that fact. But their
mere denial cannot prove that there is
no resistance in the South. There
is resistance. Only the other day in
this House, Mr. Annadurai said that
his party would start an agitation in
the South. The same feeling was
expressed by Shri C. Rajagopalacheri
who declared that if Hindi was im-
posed upon these people, they would
continue the agitation against such
an imposition.
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Again, Madam, about fifteen or six-
teen years back, I think it was Shri
Rajagopalachari who expressed the
view that if this sort of policies were
continued, some day the South would
have to revoit against the North, that
there would be some sort cf struggle
between the South and the North.
This has been quoted in a book by
Babasaheb Dr. Ambedkar. In that
book Dr. Ambedkar has warned that
we should not try to impose the Hindi
language. Quoting Shri Rajagopala-
chari in that book he said that India
is not a federation but a confederation.
These are the views expressed by a
great leader like Shri Rajagopala-
chari. That feeling even now conti-
nues in the South.

Madam, Babasaheb Ambedkar has
given warning on a number of pro-
blems to the country, whether it was
about Pakistan, whether it was about
Kashmir, whether it was about China,
but we have ignored every advice.
Dr, Ambedkar has warned that if we
do not pursue proper policies, one day
the South will revolt against the
North. If we ignore 1this advice
given by Babasaheb Ambedkar, we
will be doing so at our own peril
Therefore, we should not completely
ignore the sentiments of the Southern
people.

Madam, is there any »jpposition on
the part of the Southern people to
learn Hindi? There is no opposition
They do want to learn Hindi
Even Shri Rajagopalachari has advo-
cated that all people from non-Hindi-
speaking regions should learn Hindi.
What do they object to? They object
to the Hindi language heing made the
official language. Ang why d» they
object to it? It is because of certuin
apprehensions in their mind, that the
Hindi-speaking people will gain some
sort of advantage over the non-Hindi-
speaking people so far as the ser-
vices are concerned. Can we try to
explain and say that their sentiments
are not proper? Madam, in this res-
pect, I will again quote what the
Prime Minister, Pt. Jawaharlal Nehru,
has said. He has admitted that the
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apprehensions of the Southern people
in this behalf are correct. This is
what Pt. Jawaharlal Nehru has gaid:

“Now, the real, basic opposition,
1 take it, comes from a fear that
Hindi, if it comes in, will mean a
disparity for the non-Hindi know-
ing areas. I say undoubtedly....”

SurimAaTI C. AMMANNA RAJA: For
the sake of clarification, may I inter-
rupt the hon. Member for a minute?
The hon. Member goes on quoting
Shri Rajagopalachari and Mr.
Annadural and some other Tamil
people but the Governments from the
South have approved of this Bill and
they have no objection. Why should
he think that these are the only
representatives from the South whose
views ‘should be heard?

Sart B. D, KHOBARAGADE: 1
am also referring to views of persons
in the Government. I have referred
to Mr. Kamalapati Tripathi and later
on 1 will refer to Dr. Subbarayan
also. I will refer to another state-
ment of a Minister from the Scuth
who happens to be in Central Gov-
ernment today. I will refer to his
statement also.

Tae DEPUTY CHAIRMAN: I do
not think you will have time to refer
10 them all. Just five minutes more.

Surr B. D. KHOBARAGADE: 1 may
be given some more time. But here
1 would refer to the speech of Pt.
Jawaharlal Nehru. This is what the
Prime Minister said:

«....I say undoubtedly it will be
a disparity. It will be a disparity
for a considerable time".

—-not for a short time and this is what
the P.M. said:—

“] say a rule must be laid down
by which we do absolutely nothing
which creates a disparity for non-
Hindi speaking areas, in regard to
matters like services.”

A |
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This is what the Prime Minister said
that we should not do even the
slightest thing that will create dis-
parity between the Hindi-speaking
areas and others, I want to know
whether this assurance that has been
given by the Prime Minister is im-
plemented in this Bill. This rmorn-
ing Shri Vajpayee stated that Hindi
was adopted as the official language
by the Constituent Assembly by a
majority. May I know how this
language was adopted? I will not
express my views. I will again quote
a Minister, Dr. P, Subbarayan. Just
nOW an non MWMember samd thal the
people from the South are supporting
Hindi. 'This is what Dr. Subbarayan
had to say regarding the acceptance

of Hindi as the official language. He
said:

“People in non-Hindi areas agreed
to accept Hindi, the majority of
them with reservation, mainly be-
cause of the reactions of the suc-
cess of a long struggle for political
freedom which gave them an un-
easy feeling that India lacked the
natural linguistic unity which was
thought to be so vital for a {free
people. It was then pointed out
that as a free nation India should
set up an Indian language as a
symbol of her nationhood and give
it the status of an official language.”

I am not divulging any secret when
I say that in the Congress Parlia-
mentary Party Hindi was adopted by
a majority of one vote. At first,
there was equal voting, same number
of votes for Hindi and same number
against Hindi, and when there was a
second count, 1 am given to under-
stand that the President had to use
his casting vote and therefore Hindi
was adopted. I will quote another
Minister and what he said at Dehra
Dun ...

Sarr P. L. KUREEL URF TALIB:
Shri B. P. Maurya, the leader of the
Republican Party in the Lok Sabha
has supported this . . .
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Suri B. D. KHOBARAGADE:
Speaking in Dehra Dun this is what
one Minister of the Central Govern-
ment said. I will name the person
afterwards. He says:

“It was not DMXK. that would
upset the unity of India but the lin-
guistic fanaticism of the Hindi-
speaking people. Any undue haste
might create doubts in the minds of

Southerners and seriously affect
the integration process.”

This is not what the D.M.K. Member
has said. This is what Mr. C.
Subramaniam, the Congress Minjster
occupying the benches on the other

side had said only 6 months back
while speaking in Dehra Dun. What
do all those remarks indicate? What

do all these views expressed even by
Congress people from the South indi-
cate?  Therefore, I say that English
must continue indefinitely as long as
the people from the South want it.
Now, this fact has not been denied.
The Prime Minister hag given 1he
assurance on a number of occasions
that Hindi will not be imposed and
English shall continue as long as the
Southern people want it. I want to
know from the Home Minister whe-
ther this assurance given by the Prime
Minister has been implemented in this
Bill. I must say that this assurance
given by the Prime Minister has not
been implemented. The other day,
while explaining the stand of the
Government in this House the Home
Minister said that if we use the word
‘shall’ instead of ‘may,’ it will mean
that we will have to use both the
languages simultaneously and 1t will
be very cumbersome and impossible
for the Government to run the ad-
ministration. There are two differ-
ent questions. The first is whether
an assurance was given or not and
the second is, if the assurance was
given, whether we want to implement
it or not. Pandit Nehru has admitted
that he has given this assurance. The
question ig only of implementation.
Am I to understand that our Law Min-
ister, the officials of the Law Ministry,
our Attorney-General and all those
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high-ranking officials of the Law Min-
istry are devoid of intelligence so that
they cannot find the appropriate words
and phrases to translate the assurance
given by the Prime Minister and to
make it a part of this Bill? They can
very easily do it if they want and if
they intend to. As was expressed by
Mr. Frank Anthony in the other
House, this is political chicanery, a
sort of fraud perpetrated against the
people from the South. You give by
one hand the assurance and by the
other hand you are taking it away.

Bill, 1963

Sarr LOKANATH MISRA (Orissa):
Hindi clique......

Sur1 B. D. KHOBARAGADE: There-
fore I say, if you at all want to give
an assurance, see that it is imple-
mented in the Bill. There have been
a number of amendments. We do
not say that both the languages should
continue, Hindi should occupy the
first place. I have already explained
in the beginning that Hindi must
continue as the official language. But
at the same time we say that it shall
continue as an alternate language.
Alternate language does not mean
that both Hindi and English should be
simultaneously used. It only means
that along with Hindi language those
people who want to wuse English
should be allowed to use English,

For this sorry state of affairs in this
nation, I will blame the protagonists
of Hindi. I want to know what they
have done to propagate Hindi in the
non-Hindi-speaking areas. Have
they taken any steps so that if not
today, after 5 or 10 years Hindi wouid
become the official language of this
country? They are imposing Hindi
on others, on the non-Hindi-speaking
people. They want the non-Hindi-
speaking people to learn Hindi. In
this respect I must say, ‘Charity
beginsg at home’. I want to know from
the Hindi-speaking peopla whether
they have made any efforts to learn
any of the languages of the non-
Hindi-speaking regions. Some years
back the Emotional Integration Com-
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mittee suggested a three-language for-
mula. They suggested that the
Hindi-speaking pecple must learn one
of the languages of the non-Hindi-
speaking regions. May [ know how
many people have learnt those langu-
ages?

Surt SHEEL BHADRA YAJEE: 1
have learnt...... i

Surt B, D. KHOBARAGADE: One
from millions of people and do you
want to prove a rule by the excep-
tion? You cannot prove a rule by the
exception. Therefore, I say every-
body wants that Hindi must be the
official language. Nobody doubts
that. The only thing is it must take
its own time and for that the Hind:
people must learn any of those langu-
ages, If the majority of people from
the Hindi regions learn languages of
the non-Hindi regions, they would
have a moral right to go to the cthers
and say ‘We are learning your langu-
age, why do you not learn Hindi
now?” Instead of doing that, they
are putting the cart before the horse.
They are imposing Hindi on others
and saying ‘If you learn Hindi, then
we will learn any of your languages’.
That is not the proper attitude. The
people from the Hindi regions must
learn one language from the other
areas. Then they will have the
moral right also to say ‘Well, we have
learnt your language and nuw Yyou
must learn Hindi’. ]

T wil] refer to one point and that is
regarding the simultaneous translation
of the speeches made in this House.
1 had noticed the other day that Mr,
Chordia, one of our Members, to my
great surprise asked a supplementary
question in English. He usually asks
in Hindi. I enquired from him how
that unusual thing had happened that
day. He said that the supplementary
question was put to the Minister who
could not understand Hindi and, as
wag suggested by him, he had to ask
the supplementary in English so that
he could understand. This s the posi-
tion in this House where even the
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Ministers and some Members do not
understand Hindi. Therefore, my
suggestion is this. The Hindi and
English speeches must be simul-
taneously translated.

There is another thing: regarding
the language to be used in this House.
I suggest that every Member should
be allowed to speak in his own mother-
tongue and if he speaks in his own
mother-tongue, then that speech must
be simultaneously translated into
Hindi or English. I do not mean that
the Hindi and English speeches should
be translated in all the 14 languages
ap that would be a difficult task but
at least if any Member speaks in his
mother-tongue, that speech must be
translated into Hindi or English, The
other day the Defence Minister, Mr.
Chavan, made his first speech while
replying to the Demands of his Minis-
try. 1 do not know what sort of
speech he made, because I did not
hear. But the reports in the press
were that it was not an impressive
speech ang it was suggested in some
sections of the press that it was be-
cause of the Thandicap of English
language. We have heard the Defence
Minister, Mr. Yeshwant Rao Chavan,
in Marathi. He is a powerful orator
and he speaks fluently. When he is
speaking the whole audience is spell
bound. 1f a man of that capacity
could not express himself effectively
in English and that gave rise to com-
ments in the press that he could not
be effective because of the handicap,
1 do not know what to say. Here we
have a number of people who would
like to speak but they cannot because
the rule ig that the speeches should
be either in Hindi or in English and
f they want to speak in their mother-
tongue, then a translation has got to
be given beforehand. That is not
poessible. Let me refer to one instance,

Tue DEPUTY CHAIRMAN: No, no.
You have had enough time. You
have taken twenty minutes,

Sgrr B. D. KHOBARAGADE: 1
want only one mnute.
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Tue DEPUTY CHAIRMAN: All
right. After one minute, I will pass
on to the other speaker.

Official Languages

Surt B. D. KHOBARAGADE: Here
is Dadasaheb Gaikwad. He is a
powertul orator in Marathi. During
his regime as a Member of the Legis-
lative Assembly in 10°7-39, he was
considered to be a powerful orator.
Even Mr. Mavlankar, who was the
Speaker of the Assembly, came to
him and congratulated him for his
oratory. But what do we find here?
Because of the handicap so far as the
language is concerned, he cannot speak
English and he cannot speak Hindi
either,

Surr N. SRI RAMA REDDY: But
he speaks very good English.

Sert B, D. KHOBARAGADE: If
you hear him speak in Marathi you
will sit spell bound. That is why I
say that there should be arrangement
for simultaneoug translation of
speecheg made in their mother-ton-
gues by Members.

Surr SADIQ ALI (Rajasthan):
Madam Deputy Chairman, I have no
great difficulty in extending my full
support to the main provisiong of the
Bill betore the House. As I look at
the language problem, I find myself
a vigorous supporter of Hindi, English
and all regional languages, each in its
proper place. All our trouble today
is due to the fact that none of these
languages is in its proper and legiti-
mite place. Our whole effort, ever
since indevmendence, in fact, from a
much earlier time, has beepn to see
that we establish a right balance bet-
ween these languages, that Hindi and
other national languages become the
language of administration and become
the media of instruction in schools
and colleges and English, while it is
removed from its seat of supremacy,
is allowed to play a proper role in
our national and international life.
Thig basic position hag been accepted
by and large by our countrymen but
it is its implementation whi-h is creat-
Ing difficulties and gives rise to gome
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controversy. The present Bill ig an
attempt to grapple with these difficul-
ties and find a practical solution to a
practical] problem, We are not engag-
ed today in any theoretical contro-
versy. That theoretical controversy
had been settled fifteen years ago.
Today we are up against a few prac-
tical problems and we have tp find a
practical solution. Now, it seems to
be that the approach embodied in the
Bill is the soundest approach and
offers g satisfactory solution of most
of the conflicts that surround this
language question,

2190

Let us assume for a moment that we
do not accept this approach. What
other approaches or other alternatives
are available to us? Two alteraatives
have been presented to us by some
friends here or in the other House or
in the country outside. One is that
the English language should be allow.
ed to continue indefinitely for all prac-
tical purposes. While I am greatly
attached to the English language, I
know it has a future in this country,
is it possible in the context of condi-
tions in India today, for English to
continue indefinitely as the official ian-
guage of India? Three reasons are
advanced for advocating this position;
one is the unity of India, secondly, the
progress of India, and thirdly, of course
is resistance against Hindi imperialism.
So far as the unity of India is con-
cerned, do we imagine that today, in
the years and decades to come, that
it is possible for us to maintain the
unity of India through English? In
the yearg and decades to come, many
new forces will be in operation. All
our regional languages will become
the language of administration in
various Stateg of India; they will be.
come the media of instruction in
schools and colleges, In that context,
the position of English would greatly
suffer. T day, English occupies a par-
ticular position in the Centre because
for a long time, for a number of de-
cades in the past, even now, English
has been and is still the sole language
of administration in many States.
English ig still the medium of instruc-
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tion in many colleges but whep this
thing changes, when the regional lan-
guages come into their own, it will be
difficult for English to retain jts pre-
sent gtatus. As for progress, certainly
we do want to achieve progress
through the English language as much
as is possible but in this age of demo-
cracy, if democracy has to function in
India, vast masses of people will have
to be reached. We have to edu.ate
them. They have to function and the
vast masseg of India cannot function
in the English language. As for Hindi
imperialism, 1 can quite understand
that if Hindj is installed as the nationa}
language of India, then there wil] be
some resistance but who are the
people who gare raising this cbjection?
If our friends who know English, if
they raise this objection, then I say it
is very legitimate for 42 per cent. of
the people to raise a similar cbjcction
against the English knowing people
that two per cent. of the people of
India are exploiting the country. So,
this argument of exploitation or of
imperialism is not very effective.
An_ther extreme position is taken up
by our friends, the undiscriminating
friends of Hindi. Hindi will become
the national language. Nothing can
check it but if some of our friends
imagine that Hindi can be the national
language of India or the official lan-
guage of the Centre to the total exclu.
sion of English immediately, not in any
distant future, but that Hindi should
replace English immediately, totally,
well, this thing is not a practical pro-
position. We have to take into ae-
count the practical realities of the
situation and the practical realities
suggest that English has still a legi-
timate role to play, has still a power-
ful role to play. I would refer to
another matter. Some friends have
said, friendg from the South, that it
should be left to them to decide when
Hindi should replace English. I think
they take on themselves a very serious
responsibility. Assuming we place
this burden on our friends ot the
South, is the South united? Are the
non-Hindi speaking people united on
this issue? Do all the people in the
South think alike, feel alike and act
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alike on this language controversy?
There will be division even in the pnon-
Hindi speaking areas on this language
controversy, even if we leave it to
them. Secondly, supposing we left it
to them, what does it mean? Does
it mean that they will go slow with
Hindi or they will decide that for a
long period of time, for many decades
Hindi need not be learnt, Hindi need
not be the official language of India?
Can our friends of the South come to
that decision? Even if we leave it to
them they will have to take steps to
see that Hindi is learnt by people in
the South, by people in Bengal or
Assam so that it becomes as quickly
as possible the nafional language of
India. So Irom every point of view
it is difficult to avoid the conclusion
that as things stand today we have to
find a via media. Now, in finding a
via media certain difficulties arise, One
is that when we arrive at a compro-
mise solution there jg no enthusiasm
in our hearts. Today it is quite pos-
sible that when at the end of the de-
bate we pass this Bill there will be
many friendg in the House who will
vote for it with a heavy heart. Now,
this ig not the right atmosphere for
prosecuting the language policy. Why
should those who advocate the cause
of Hindi, who love Hindi or those who
love English wish to vote for this
measure with a heavy heart? Our’
Hindj friends are sorry that what they
want has not been conceded in the
Bill. Those who want English to re-
main the language of the centre for an
indefinite period of time are also sorry
that their point hag not been conceded.
This is not the right atmosphere. They
are sorry that ‘shall’ has not been gc-
cepted and ‘may’ remains in the Bill.
In the last two or three weeks I find
that ‘shall’ has lost all its ‘shallness’
and ‘may’ has lost all its ‘mayness’.
‘Mayness’ can mean ‘shallness’ and
‘shallness’ can mean ‘mayness’.
So, it is not shall or may that is go-
ing to decide the matter; it is not the
meaning of ‘shall’ or ‘may’ that is go-
ing to decide the controversy; it is how
we and the Government implement
the language policy, the steps we take
to prosecute the language policy which
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is embodied in this Bill which is going
‘to decide the fate of Hindi or English
or other regional languages. So, it is
necessary that all of us have a clear
picture of what we propose to do with
this language problem. We should
have a clear picture because what we
do in regard to language affects the
careers, affectg the intellectual growth
of millions of our children. Today it
is happening that our standardg are
falling; the standards of English are
falling; the standards of Hindi and
other regiona] languages are not rising
ag rapidly as they should. It is true
that English will not, in future, occupy
a position which it ig occupying today
but it is not necessary, within certain
limits, for the standards to fall. Cey-
lon hag adopted a language of its own
but the English standards have not
fallen. In Ghana the standards have
not fallen; in Nigeria the standards
have not fallen; in other parts of wes-
tern Africa the standards have not
fallen. All these countrieg are seized
with a fierce spirit of nationalism;
their national languages have become
the languages of administration but
they know that for national reasons,
for economic veasons, for international
reasons English has an important part
to play. Therefore, all that I want to
empbasize is, whether it is Hindi or
English or a regiona] language, we
have to view thig problem with a cer-
tain measure of enthusiasm. There
should be no slackness about it; there
should be no lack of enthusiasm. We
have to take steps to see that Hindi
really becomes the national language
of India and also to see that the
standardg of English within certain
limits do not fall and our Tregional
languages become the languages of
administration and medig of instruc-
tion in schools and colleges.

Surt M. RUTHNASWAMY (Madras):
Madam,, Deputy Chairman, that this
is a controversial measure, introduced
at a time of emergency, has been
proved by the speeches made from all
sides of the House. Extreme views,
most divergeni views have been put

[RAJYA SABHA ]

Bill, 1963 2194

forward on this matter and nobody
seems to be satisfied with the Bill.
But while it is a controversial measure,
controversial methods of discussion
need not be used and that is why 1
regretted that the first speaker on
this Bill, the Leader of the Commu-
nist Group, allowed himself to be led
away by emotion and sentiment
against the English language. To him
the English language is the language
of a bourgeoisie and therefore it must
be condemned. And he seems to
think that English was foisted om
Indians by Englishmen, It is true
that Lord Macaulay wrote the famous
minute which made English the
language of education and adminis-
tration but before Macaulay there
were Indiang who welcomeq English
as a language which would liberate
Hindu mind and society. Raja Ram
Mohan Roy was one of the first to
welcome the English language and
English literature and English influ-
ences long before Lord Macaulay wrote
his minute and Bengalis and people
all over the country welcomed the
establishment of English schools by
christian missionaries long before Gov-
ernment took up the establishment
of such schools.

T am glad that this Bill has to deal
only with the officia] languages and
not with the national languages; that
is to say, the languages affected by
this Bill are to be instruments of Gov-
ernment, of politics and administra-
tion. There is no room for emotion
or sentiment in discussion on this
Bill. It has not to deal with any
national language. It does not affect
the language that we speak at home,
that we use for socia] intercourse in
private life. It does not affect the
language of our domestic pieties. It
is concerned only with the language
used in administration, in Government,
in Parliament and in public life.
Therefore, it must be viewed merely
as a tool, as an instrument of adminis-
tration, as an instrument of Govern-
ment like any other instrument or ins-
titution that we have adopted from
England; like this Chamber for ins-
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tance, This is not a national way of
conducting parliamenlary busi-
4 p.M. ness. It has been adopted from

the West, from England. The
rule of law is not an Indian system.
I{ has not obtained in many couniries
outside the Anglo-Saxon countries. We
have adopted their judiciary, the sepa-
ration between the legislature and the
judiciary. ‘These are all institutions
and instruments of Government that
we have adopted because from experi-
ence we have found them to be emi-
nently useful. So, the English langu-
age must be viewed as a tool, as an
instrument of Government. The im-
poriant test that has to be applied is:
Is it useful? Will it be useful? It is
by this test of utility, by these purely
utilitarian consideration that you must
decide whether English has to be con-
tinued or not. I need not say how
rich English is in its political experi-
ence, It has been used as the langu-
age of administration for more than
a thousand years., It has rich political
experience, It has much to make us
reconcile to the continued use of Eng-
lish. There are other instruments. in-
stitutions that we have adopted from
the West merely because of their uti-
lity. For instance, the decimal coinage,
the metric weights and measures.
These are not Indian. These are not of
Indian origin. We have adopted
them because we consider them to be
useful.

Surr N. M. LINGAM (Madras):
The decimal system orignated here.

Surt M. RUTHNASWAMY: It did
not persist in India for a long time. It
went all over the world and then at
last we adopted it because we consi-
dered it to be useful.

Then, again, we heard the argument
of ‘vested interests’. 1 am sorry that
the Prime Minister, whose reputation
for chastity in the use of the English
language is well known and has given
him already a place in the republie
of English letters, should have used
this cliche, this well-worn cliche, worn
to tlatters in political argument. It
people who advocate the continued
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use of Engish are said to have a vested
interest, may we not retort and say
that the people who want to make
Hindi the official language of India,
the sole official language of India, have
a vested interest because it is the lan-
guage of their birth, it is their mother-
tongue angd it is their own language?

Why should exception be made in
article 348 in favour of the Supreme
Court and High Courts, where the
continued use of English is provided
for? Is administration of Government
inf=rior to the judiciary that English
should have a special place in the ad-
ministration of our eourts of law?
People ask: Why are you not content
with English being used as an asso-
ciate language for some years? But
then English by the side of Hindi has
no future at all before it. The dice
are loaded in favour of Hindi. Politi-
cal pressure, administrative pressure
from the Centre is being exerted al-
most every day for the extension of
Hindi all over the country. The
union Government is spending about
Rs. 30 or Rs. 35 lakhs a year and
within these fifteen years it must
have spent a crore on the financing
of the extension of Hindi al] over
the country, TEnglish, therefore, will
be fighting a rear-guard action during
all these ten years that are going to
be allowed tp it from 1965,

Surr BHUPESH GUPTA: You want
vanguard action.

Surr M. RUTHNASWAMY: Why
should Hindi be made the only official
language of India? The argument is
that 42 per cent of the people already
speak Hindi. Incidentally, we note
that 90 per cent. of them are illiterate.
Because history has not made Hindi
the language of India, politics is used
to make it the language of India. 1If
there had been a Hindi-speaking rul-
ing people in the country, if there
had been a Hindi State, it might have
gone out all over India and conquered
it and by means of conquest it might
have imposed the Hindi language on
the whole of India. Because h's-
tory has denied Hindi this opportunity,

v
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an attempt is being made to use
politics in order to extend the reign
of Hindi in India. What Sanskrit
could not do in the South. Hindi has
to do, because the Government that
is in favour of Hindi has a majority.
This I consider to be an abuse of the
principle of majority. When great
fundamental principles divide the
majority from the minority, the majo-
rity is not justified in forcing its views
on the minority. The minority should
be allowed to vote on this question and
that is why the famous American
political writer, J, C, Calhoun, devised
the great principle of concurrent majo-
rity, not in respect of ordinary
questions but in respect of highly
controversial questions. Where a
minority is vitally interested, the
minority should be able by voting
within its own circle to say whether
it shall accept the view of the majo-
rity or not. Till the minority-is able
to vote for it, the majority should be
precluded from forcing its will upon
the minority.

Official Languages

Pror. R. D. SINHA DINKAR (Bi-
har): On a point of information, When
Tamil was declared to be the official
language of Madrag, did the Govern-

ment consult the linguistic minorities
residing there?

SHrRI M. RUTHNASWAMY: There

are very few linguistic minorities in
Madras.

Pror. R. D. SINHA DINKAR: Thirty-

three per cent. of the population have
different languages.

SR NIREN GHOSH (West Ben-
gal): Tt goes against you. You have not
realised it. You have to think of the
good of the Hindi speaking peopie.
India is a multilingual State, but
Tamilnad is quite a different affair.

Sert M. RUTHNASWAMY: Only
in totalitarian countries like Russia is
one language being forced on the
minorities.
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SHrI BHUPESH GUPTA: Not at all.
Swatantra never understands what jg
happening in Russia.

THe DEPUTY CHAIRMAN: You
can explain that in the Lobby later.
Mr, Ruthnaswamy, you continue,

Ssrz BHUPESH GUPTA: I will do
that. But some of them are too old.

SHRt M. RUTHNASWAMY: Madam
Deputy Chairman, there are about

240 minority languages in the Russian
Empire.

Sur1 BHUPESH GUPTA: Now,
‘Russian Empire’. Where is the em-
pire? I say he is again wrong.

Surr M. RUTHNASWAMY: Commu-
nists can form empires like any other
people like any other creed. While
there are 240 minority languages in
Russia, the official language is Rus-
sian and by means of political and
economic temptations the  Russian
language is being forced on them.

Smrr NIREN GHOSH: No, all the
languages of the constituent Repub-
lics are official languages.

Surr M. RUTHNASWAMY: They
are national languages not official
languages. If despite these consi-
derations Hindi is forced on the South,
it can only be for certain political
and administrative advantages the
Hindi-speaking people would derive
from it. Hindi-speaking youth would
have an advantage as compared to
others in all-India competitive exa-
minations. You may say you can
have examinations in Hindi as well
as in English, but the Hindi-speaking
candidate will have an advantage
because i is his mother-tongue,
because the examiners are familiar
mainly with Hindi books. The know-
ledge expected is what can be derived
only from Hindi books, whereas the
knowledge that is expected from Eng-
lish knowing candidates would be
knowledge that is derived from Eng-
lish books which are much more
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numerous for these examinations than
Hindi books. Hindi-speaking youth
will fare better. '

Uicias Languages

Surt ARJUN ARORA: What is the
mother-tongue of the hon, speaker?
You never speak in it.

Surt M. RUTHNASWAMY: What is
the occasion here?

Surt LOKANATH MISRA:
Arora is always irrelevant.

Mr.

Surrt M. RUTHNASWAMY: This
consciousness of the superior advan-
tages possessed ang exercised by
Hindi-speaking youth will provide
ground for agitation in the South, as
was suggested by Mr. Annadurai

Suri BHUPESH GUPTA:
invite your attention to

Tue DEPUTY CHAIRMAN: You
have very little time, Mr, Ruthna-
swamy. No interruptions, Mr. Bhu-
pesh Gupta. ‘

May I

Surt LOKANATH MISRA:
should do it in the Lobby.

You
It Las

Tue DEPUTY CHAIRMAN: No talk

Sart BHUPESH GUPTA:
nothing to do with the Lobby.

across with each other, please.

Sert M, RUTHNASWAMY: You
will have opportunities when you
move your amendments. The choice

before Parliament, Madam Deputy
Chairman is, therefore, one of two
things. Allow English to continue.
It is already there. It is already being
used as the language of Government,
of administration and of Parliament.
Amend the Constitution so that Eng-
lish may continue to be the language
of Government and of administration,
of force Hindi down the throats of the
South, What about the future 1s the
question being asked. We do not legis-
late for eternity. We legislate only
for the next ten or fifteen years, and
the future can be trusteq to take care
of itself. Who knows that with all the
influence which Hindi possesses at the
|
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present time, it may in ten, twenry
or thirty years spread all over tne
country, and the people of the Soutn
being converted to Hindi, becoming
Hindi-speaking people, there will pe
be no need to force Hindi wupon
them? Or, perhaps a new language,
a composite language may be created,
because it has been suggested this
morning that Hindi must open its
doors to all the languages of India
so that it may enrich its vocabulary,
its grammar, its syntax by exploiting
the linguistic resources, the linguistic
riches of all the languages of India.
Who knows that in course of time a
new composite Indian language may
be created, may be evolved, which
will be acceptable to all the people
of India because all the people of
India would have taken part in crea-
ting this new language? The choice,
therefore, is between statesmanship
and politics, especially politics of the
narrow sectional interests,

As a last piece of advice 1 would
ask the Government to respect the feel-
ings of the South the sentiments of the
South, Not only Burke but a modern
politiclan Senator, Lyndon Johnson,
who has become the Vice-President of
the United States, said: “If you can-
not smell feelings you are no kind of
politician”. It is true that Tami] Nad
is far away from Delhi, but any poli-
tician with any sense of politics would
be able to smell the feeling of oppo-
sition, of resentment that has been
aroused by this Bill. Even at this
late hour statesmanship may triumph,
and I would ask the Ministers and
the Government to look upon this
matter with the clear, steady gaze of
statesmanship and not with a squint
of a politician because it is the whole
future of the country that is involved
in the settlement of this question whe-
ther you shall have linguistic and
therefore political peace in this coun-
try or whether you throw an apple
of discord in this country and
thus arouse feelings of irri-
tation and dissatisfaction in a country
which the Chinese aggression had
united. I hope, Madam Deputy
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T T o 9 TaUS FT 8%q § (%
Frediegad § S ara fadt 7€ § 0F
QeRY & 1T HAAT FT TEHTT GH g1
I | AfFT qrea R R g w I

Chajrman, that in time statesmanship
will win and that narrow politics will
be put into the background, into the
place which it ought to occupy, which
it ought to have occupied in the con-
sideration of this question because, as

I said, the future of the country is
involved in this decision.

off frd|s zgA (IIX W3
srre fedy S arfeam, ST awiE
qradra i fafae< argg ¥ 39 937
¥ ayaw Wt § fr afefae daw faa
q¥ faar< fFay o, 99 &1 & qreg 3w
g 1 "R g # g faer § wfwlarae
QER T gy Hfag g ¥ gaaAr
war &, fora efrat #1 g fafaeeT ange
WX e Wrd, 9w & fag 3
QATTFAT GTE !

fecdt Ja<qT nfaar, 39 T/ F1E
gt T faedy &1 vt TEY 8, AR
w5 qfaa #1 wfwleers daw aa
g, Y 79X H BAIR HfayrA A a7
wfeRr M gT A A Q T A &
frrm g F fe g QY ma 7
geeat ¥ war i snfwfarae G395 sy
T stra M o=y #¥ gar faar sy
g Hfewrw 7 7 a7 W< faar & (%
ferdt gfaa w wfwloe daw )
T L T TF FTAT L&Y TF Aifip-
et 1 5T F fFay 19 13U EF T
g oF Mg AT g i e ara F weae
g1 F1 g2 wieqme g (F a8
aadY & ary fgsdy w1 o Frw F Q03
WT HIRT T AFAT § | TH HI=HI F 78
Wt g 5 qifaaiwee w1 72 ufegare
fF a9 I F AT FEAA FATY
YT AASAY F7 3T IO @ ) AN
mfeafiam s fotizgred &
fF T Y e Y F 1% FLY W@ A
FHF W G FOFTT 2= F qrq
ag waNT ¥ 6 gar @ 1 27 F a0

AT qETiawy ¥ Q@ § N« § {w
HAGT FT FEIATA AT G | WL IT
# ww a8 § F AAT g T
& w19 ¥ 3WaT & f@e w19 @ a9 @
I A7 a2 qETtawT 39 3F § 1 a{wT
¥ queran § fF o7 Iga a7 e wTd-
IR T T TG, I BT QR AeHF A
17 ferar § {6 3@ @ &7 17 F-AT
qATfea AT TG QAT § | FRL AT
Y a9 FUY JNfEr § o 7T I
F T AT FA AT G IF § AT
Y S gAFT ¥ wwa g -
et & arg arg W gHaT § a7 E |
gafag ma &= ) qaifews #
AT AT FCAT TET TG & | TR
F gFna ¥ fed 7@ & 70 7 afa-
faat Y 71X qeF 7 Wi forar § 1 TiEt-
ZATT F FATT H AR FEHE 9
9T M I A7 afwfeqi 1 awar ¥
AT {Fa7 | oF 9 WY WA 0T
fr w2 oF dosT F1 goTIw & g ?
gafad & a3 wowar § 5 g amw
AT F FAC AR & F T § T
e frar § a8 uF gt damt § )

§ 3w omg dwvar §, 99 W_W
& mrar § st fedr AT o & 0w
T 37 "vw 9 g8 ¢ 7 & sy
qEF & IT qEVR ATEAT HT HUT A
w3ar g faq #t swr fa=t 7 &
g A W W AT AT AR g{Raw
Figst AT (AT § | YR 98 HeqH F &
/< & Y 72 guwan § fF agr oF Jmr
g St gW gEafa®s IA F A qrar
FIUF &7 F QO I W @ @ ow
wmaT & fory & afd § go & qv=n fF aw
qEfas @ i 9 gfarr ) g
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¥ w1a7 W@ AT 1 Ay WS A fy
qTH § 37 A q@®HT § AA09 & qv
§ faw gaar € awmar § F 9a &
a9g 72 g % a2 7z qu=y & fw mi
2% J1T 7EY € 35 oww & far o
S0 | &= g g e =nfed,
et gy Taae a9 ¥ WX F A
wrAar B qew ¥ w5 fear dar g S
fe=dt 1 TrAT FES WA F AT
I # dET wfEax § gq 7T
T & ar faF dE qraw § g9
FQT | s faw 72 & fF oaw
faw a5 ey & | o o) A gAY
I § oY 73 wiew grar § 5 A frady
T ITF AR AR § AR § 39w
It & faega @Ak g | gR A
fifary s Tfed W) 9F o A%
Aot & Mifwy FEY Ffed fF, gt
ST 2H AT AT A B TF FAT P
I T T ST &7 w1 gAY
fa=tfaa ¥ & g977 M o 5% {7 forg
Htg 1 77 T gfoee & o, wow F
o & forg foar, § &0 @< #2ar s
g fFdr aOF FT BT I AFT 49 |
# &Y argan fv foet 7 73 s Y
fr fa=Y 2w q< gardt At & faars
T AT ST Er g & g § fF
¥ gafedt & @ FFAaA @ HAr
AT F M 78 9 X (% 78 0F
ot RS g oS w9 R OF AW A
Y, T FT FIA KL ) AT (AT
¥ qA UF FIET FT AL AT AT § -

“F AGT T FET IHET )
7 FUT HEF FTEF HrAEr 1

@ fdt &7 g7 oow § A @ ¥

ol Ty, TF gEX F7 FAMGIAL F7A &

forr % =y | gafag s frer & faer

¥ oag gowr & fr fedr sy

A Y HEARET FA Ao g /1 F qga

Gt ¥ wra 7 Fea § 5wy aww }
|
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M TR FT ATy 1 e Forr e
F EEEH § Y 37 Y g FA Fr FAT
Fiwa | & e g gw fear el
¥ @Y T e fger s § 9 @
SAT H9 S1F ATy JfFT 78 gr oF
FqTT & ST AT W] T F1 3faEe
FTAW TG qLZ AT | TG FT qEAT
FE! TEW 7, Al 1w w7 gfoww
FT AGAT IT § AT FAT & A
@ & g axqe 4@t frar o awar
f& ag gam #1 awer gk gfoRe
w5 ST | gafad § at g7 W wwT
fa g afit A 9TgT #1 WWRY
F AR 79 fao & gy wrfae== #1 g0
fet wrt wRw & «nt oar dwEw
FET A1(eF | /X g0 It Fiwat wggd
I § o oAl a1 e § T Fray
g a8 oY war gy v gur At
feraey qarfaar § 1 gafey f g faq &
nifagea &1 9R) QX fasr FT gmFw
F@TE |
|

£ ¥ 1§ a5 wF aga geaa}
¥ g F ) Agr W oA e wr
T U AT T | R R ¥ A
T 3G F TS LS 99 AT AR 93
&Y 7g o naag ¥ & oy 5y oy
Faggr v oA ? A Y WA Y

“A translation in Hindi published
under the authority of the Presi-
dent in the Official Gazette on and
after the appointed day,—

(a) of any Centraj Act or of
any Ordinance promulgated by
the President, or

(b) of any order, rule, regula-
tion or bye-law issued under the
Constitution or under any Cen-
tral Act, shall be deemed to be
the authoritative text thereof in
Hindi.”
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afwa sifcoa 2z o §, 98 w9
q g & 1 S g gt § @)
g sitfoome faedt gt s 7 & @
TFGT § WX qG AN ST HAAT |
Nt @ A YERT FQ & R oag qe
T OWGT TG IX TR Ty,
¥’ FT e FEWTA fFAT T, 9g qHET
W s g amEr g | g a®
& faell T BT ae & 1 ST fa §
g WIS F BN, oW ¥ 79 g9 99 &
o o uas W5 (o oy wfsew ¢
fF gaET T QY WX AL T gW AR
& far Srar #R | 9@ o 39 faw
¥ mfag #1 aweas g fer 7
WX F1E TEFH! F1 ¢, qT @7 g &
& f ot =g fad s A 8, 99
FTaar fedr A ag mr &1 gAY
®IE GTF TATH TG EHT § | W g
w9 qg FAHAE 8 {5 g ) 7w A
o ag @ % fer =y gw ww gfas
FY AW q9E, Qg 6y g o
FATE! FX | 39F forr F oF 7 a7
g | 98F fa¥ g dmd F @ A
T § | T &9 91 & fory oo
qrfas 3 faan, dfFa o= a1 a=w
gHH ST & LT g€, A €9 AN ¥ a8
TG AT GRIT AT ST | G T g
faerm 5 oge oy wifees &Y §,
THY  TEYRg & gy sy, ite
g AW WAA F I FW F AN
W T AT g1 § ag 7
szl I 98 &% ) &1 wF oA 39
eefafagsm &1 aqar w@r ¢ AR
N T FW FQ@ T AR R
aqr g, afsT g gt & @ g T
w1 8, 9ua fau Ay aga qarar
A ¥ q®WG T ) 999w ag few-

QRIS TR TR AT & fF oaww
Mﬂéﬁ@ﬁmmw
afady #1 gy foar mavr &1 gEw
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fore o wrEY @ 3T asa g,
TR MR FA AR A A R F
dga afqew & fau 39 aar #1 aa
wqr Y | e & e aEdET g]
g @ gy w1 § 9 98 uF w9
T gestwz &Y 1T § | iy v Wy
fem 7 w9 #IX ag aF7 aga Seal
oY AT g, TEiE gEI WSy & AWT
W, @rE a) ¥ = = g s
A & ag =g g {5 o Ad, 99 aww
¥ o, §=< afads # faq ag sedr F%
fear s & 7 fatk & (G &1 9w
afeF uF HR TIA FT 719 gL G@T
¥ fay, foaay fore Fom 8, sl
F four 9@ | R AWAHS T
femr s, @t A g e o g R
fiF wae fedy 31 OF P9y qeae
@ g, Y ITRT FTH AF eSS Y
R g faaww wrder @ nfed,
Al T AL W IH TS X TRl
ot 8, §) 98 dwea afqdw ¥ fod dw
T ag & fFm ) W FE 9@l
JTRAT | I WY HF A, T AT FTr
TS g, §Y 3AF G 919 W Aqny 7
fe=t wmr & 8, sa fadr ag Aot F3}
femr sty i 15 et s2al #1 F1s2
S9 TF TF §&q 9GS J UF QrE Fra-
ferga 45Y 421 Fan, a9 % ag oy fay
oo A & fQX St T AT A
oy fad Y ©&ves 7 agr e, ady
e qgi WY ey | we ag w1 fgan
T—& T g ogEwr 99 &
WY  far - #15 oaas
amr g @ar v =g arat wy ag
SATRT FE FEET TAT HIT qZT AT
FIFH | TEF T Igw vl
N TR-TET OWGROSE 1 WY
#RT 9T gl & TR ATEAEfF
R g Buga afaay § sl
F4 1AL £, 34! § aYT famrar
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g, 797 a9qF & fr #4739 ot @ AR
fedr ¥3ve o § oft ft AT ww &
go fto ¥ fegdt eftwT & Mfgas ¥
TAEE FO T A AT T e
dred & I agr ferdr § waer
TIEYTET JATET FIAT 97 | |19 q &
wq & ST, a9 F7 g1
o &7 Y 9gr | a1 37 IS 1 zfeqar
T T AR g Wy ¥ A
afey fr Wit Gl fror w1 A
fequgams Tt g | ¥ IFwT FEA
qg, St UF qOES R uF q@F
e ¥ 2, AT Reagw w<fadry
¥ foEme g asar § 9R) A
aifFw v § afady § fomede afe
¥ fogmr ¥ T AR, 39N 7 ®e-
aey  fo@@w  §w =if@, w
freft AT | (Time bell rings. ) &
wit & fre ¥ ogw wxar g ¥
Iy AL FEM, fag qYEE Iq AV
g 1 a7 97 & T77 gufe § i afeer-
g g et ¥ oy 0%, WR A
HIT IR @1 J0 | o 9@ & & wg
FIN TEATE | TR LT | §7Q qqua
¥ SfredraT g @ & 1 79 ¢F qaa
g a1 i wrenfedt fraet AT ST,
fe=dY aT AT ST AT HAS A[T
FT AT AT | g a8 T WA Arfed
fF gard frdY sam § a1 = ga
¥ S7e aNT GFE Tel & | 99 dF
FT FATHS QFE GF ART T A0 % 37
Faa a% g gy & &ve a1 flY qa
3 dme #) warfiefeeg qAT QT
gy 1 zafed v fedt & Afordraw
FTAT 21 A O T FATT FAGR & AR
3 i Tifed, I FIHE FEAT IE
3. AT Ay 1 aga AT |

Official Languages

SurrmaTt JAHANARA  JAIPAL
SINGH (Bihar): Madam,
matter of some regret that this de-

bate here and elsewhere could not

|
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have been in a calm and temperate
atmosphere. When the Constitution
was framed  partition made us all ab-
normal. After so many years of in-
dependence, let us think in terms of
survival of our democratic way of
life. Democracy means give and
take, and it will have no meaning if
we cannot give and take. We must
think of the linguistic minorities.
Thinking in terms of the Hindi ma-
jority would only harm our demo-
cracy. The emergency united us. Is
Hindi going to be permitted to break
us into bits and pieces, Hindi and
non-Hindi? The survival of our coun-
try must come first. I do not think
anyone is against developing a na-
¢ional language, Rashtrabhasha.
Hindi has to develop, to be develop-
ed and to become popular in non-
Hindi speaking homes. A good
example is the popularity of Hindi
films in non-Hindi speaking areas.
Why do we take it for granted that
Hindi can replace English immediate-
ly? Take education. Are we ready
to scrap English? Have we got the
text-books? Have we got the teachers
to teach in our schools and colleges
in Hindi? I would like to correct an
impression that my hon. colleague,
Dr. Parmanand, has about public
schools. Perhaps she has not any
personal experience. I have my son
studying in one. Here I would like
to say that boys from all over the
country, North South, East and West,
come. They all speak in Hindi, and
they are taught Sanskrit as we were
taught Latin. And for cultural acti-
vities, they are taught more about
the art and culture of this country
than a great many of us know, and
from here—this is a cradle—boys are
going out without any knowledge »f
casteism, religion or other sectarian
elements. All they -are being taught
there, in all the public schools in
India, is that they are growing to be
citizens of India, of a free country,
which is India., Now, I do not under-
stand how we cease to be Indians,
just because we speak not in Hindi?
Do we wish to isolate burselves from
the rest of the world? English jg the
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international medium of the best part
of the world. We cannot think that
we are ostriches and that Hindi is the
only language for us and the world.
Yes, certainly, we must have a na-
tional language. Let it be Hindi,
Sanskrit, Tamil or even a pre-
Aryan language, like Santhali, what-
ever the country accepts. Professor
Ruthnaswamy said that maybe a new
language will develop. And here
again I say that in the coming gene-
ration it may be that they are speak-
ing a Hindi that they understand,
with words from Guiarati, Marathi,
Tamil, Bengali, all incorporated. But
all this will take time, and this per-
haps will be a more live and living
national language than a language
where the words are translated lite-
rally from English into a language,
which is called Hindi and which is
thrust upon us. The Rashtrabhasha
will come and it will come into its
own with dignity and with mass co-
operation; it can come only with mass
co-operation and this also only if we
are patient, accommodating and libe-
ral during the ‘growing’, the teething
period. This period, obviously, can-
not be short; it will take time. It is a
fact that non-Hindi speaking people
have learnt Hindi for the sake of their
livelihood, and. as has already been
said, what have the Hindi-speaking
people done to learn non-Hindi lan-
guage? Instead of preaching to others,
why do we not here, we Members of
Parliament, each 'of us, learn some
other 1language, other than our
mother-tongue, and come back the
next session and talk to each other in
these languages? If we start and set
an example, then the rest of the
country will follow us.

In the context of things I cannot
resist giving vent to my feeling that
the rreation of linguistic States has
laid the foundation for linguistic fana-
ticism. I cannot understand why
viability of the States could not have
been based on sheer administrative
pocessity. Instead of having today a
State like Madhya Pradesh, which is
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completely unwieldy, I feel there
should be a reorganisation of States
based on administrative reality,
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There is much to be said for our
federal structure of Government. Have
we taken enough steps to ensure that
this federal theme lends itself to make
us stronger and more united than the
unitary Government? I am fully
aware that States have developed 2
vested mentality, anq it would seem
a hopeless task to remove the ram-
pant  parochialism, provincialism,
casteism, regionalism, linguisticism,
efe,  All the same T feel we Thust
face the danger of weakness lying
inherent in the existence of States on
a linguistic basis.

I do not wish to say any more, but
I would repeat the urgency of linguis-
tic tolerance on the part of the Hindi-
speaking areas. I would again stress
that democracy has no future in our
country unless the minorities, linguis-
tic, religious and ethnic, are heard,
are tolerated and are accommodated.

Thank you.

Tue DEPUTY CHAIRMAN: Well,
the time is short; the list is long. May
I request the hon. Members to keep
within a time limit of ten minutes
each? Mrs. Bharathi,

SuHrmAaT: K. BHARATHI (Xerala):
Madam Deputy Chairman, it s grati-
fying to see that the majority of Mem-
bers in this House have taken a sober
and far-rangeq view of things after
the unruly and unpleasant scenes in
another place. Madam, the ‘“fanatic
fringe” of Members, who seem to be
the  self-appointed champions bor
saviours of Hindi, have not added to
the cause of Hindi in any way or {o
the national good either, by the way
they have conducted themselves. In
this connection, Madam, I join with
some of the previous speakers, Mr.
Govinda Reddy ang Professor Wadia,
to say that the worst sinners against
Hindi are the Hindi fanatics them-
selves. Madam, they have only im-
paired the cause of Hindi. They have
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raised suspicion and fears in the
hearts of the non-Hindi speaking
people. We  should not forget,
Madam, that the cause of Hindi was
first expounded, espouseq and ad-
vanced by non-Hindi speaking people,
and as long as that was the state of
affairs, Hindi enjoyed nation-wide
goodwill, Madam, I do remember,
long ago, when I was a mere house-
wife . . .
(

Tue DEPUTY CHAIRMAN: Are
you not one even now?

SerimaT K. BHARATHI: Before 1
even dreamt of becoming a back-
bencher in this august House, I re-
member how I used to escape from
home and my little children, to attend
Hindj classes in the evenings. The
passion to learn the Rashtrabhasha
was so much that I used to rush to
the radio snatching a pencil and a
paper from one of my children to
take down notes from the “Learn-
Hindi-programme” of the All India
Radio. What is the position now? I
do not hesitate to say that the
moment the Hindi people began to
show an uncanny interest, or rather
an unholy hurry about “their cheri-
shed Hindi”, Hindi became suspect.
Now, if Hindi is not hated today, it
is in no small measure due to the
moderation, circumspection and tole-
rance shown by our Prime Minister
and the Home Minister. Those who
want to sell Hindi to the nation
shoould emulate  them, I advise.
Madam, the best of salesmen do not
try to force anything down the throat

of the customer; they make the
customer thirst for their stuff, and
I think the Prime Minister

and the Home Minister are the best
of salesmen in this respect,

Then, Madam, there is no hiding
the fact that there is genuine appre-
hension in the minds of the non~Hindi
people that the exclusive use of Hindi
as the official language of the Indian
Union will handicap them, will exclude
them from the national life. But 1
am sure that this Bill is good enough

|
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to eliminate those fears. After all,
English is there to rush to the aid of
those who are still unable to master
Hindi. Until the non-Hindi people
feel quite secure in their mastery
over the Hindi language, English may
have to be a second string to the
bow.

Madam, whatever may be the his-
tory and experience of other coun-
tries, our ultimate objective shall be
to have one link language, one
common language for the whole of
India. In this matter we have to look
ahead and see what is in the interest
of posterity. I do not want English
to be discarded; it will have to be
retained and respected as the langu-
age of international intercourse and
also as the medium for the acquisi-
tion of higher learning in the fields
of science ang technology. Yes, it
will have to remain with us as the
window through which we will have
a clear view of the outside world.
So, we shall have no prejudice against
English, but at the same time we
shall not think that for all times it
shall dominate our national life. I
am not saying it on grounds of patrio-
tism which I entirely leave for Mr.
Vajpayee to espouse. I say so because
I feel that the genius of that langu~
age is foreign to all the Indian langu-
ages and hence it cannot be the langu-~
age for us Indians. It can be the
janguage of the elite, the erudites, but
not of the average Indian.

Madam, whatever may be our pre-
judice against Hindi—I am from the
south and hence I am supposed to be
prejudiced against Hindi—one has to
concede the truth that given the same
time and chance, Hindi will be
mastered easily than English by any
language group in India. There is no
denying that fact. Even the Dravi-
dian languages have more in common
with Hindi than with English. If
carefully evolved, we can have a basic
Hindi, enriched with all the common
words from the various Indian langu-
ages. Some such evolution is inevit-
able. As much as the varicus Indian
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languages have developed in isola-
tion, a Hindi common to all will be
evolved slowly as the result of the
coming together of the people of
various language groups in their
gocial, political and economic life. For
achieving this what is needed is not
fanaticism of any kind, and certainly
not Annaduraism, but imagination,
patience, perseverence and, above all,
tolerance.

Madam, I would, in this connection,
advocate a common script for all
Indian languages. I had the privi-
lege of making this suggestion on the
floor of this august House on a pre-
vious occasion, and I do repeat it now,
that my first choice of a common
script for all Indian languages shall
be the Roman script, and my second
choice “Devanagari”. I would also
plead for the simplification of the
Hindi grammar and make it more
rational.

Then, Madam, I do not understand
why there should be such a battle
over “may” and ‘“shall”. There is not
the least doubt in my mind that Hindi
will not be and cannot be imposed
upon the nation against the wishes
of the non-Hindi people. We rule by
consent and not by coercion What is
needed is to avoid hardship for the
coming generation, not to impose an
unnecessary hardship on those who
do not know English, It is clear even
to Mr. Annadurai that English can
never be the common man’s language.
Even now you will find that Hindi
teachers and Hindi scholars come
from the less affluent section of the
society, whereas the English pundits
hail from the better classes. It is
easier and cheaper to learn Hindi
than English. In spite of more hours,
more years and more money, we find
ihat the standard of English is going
down day by day. It is significant
that centres have been established in

this country today to teach English’

_ teachers English.

Madam, so much of the objection
raised against Hindi, I am afraid, is
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due to the difference in political
objective. As for the D.M.K. frankly,
I say they are secessionists and they
are terribly afraid of any move that
will integrate the nation into one. So
they do not want, even in the remote
future, a common language for India.
Mr. Annadurai’s lucid exposition of
his own “sentimental satisfaction”
reveals his political objective, or
rather his party’s political objective.
But why should he claim himself to
be the spokesman for the entire
South? Madam, he wants to present
himself in this august House as the
Messiah from the South preaching
the doctrine of separatism, and the
House lends an indulgent ear to him
whenever he opens his mouth. It is
ominous that though Mr. Bhupesh
Gupta is a champion of Hindi here,
he is very generous enough to lend
his energies to change the name of
Madras State to Tamilnad. Of course,
on cultural grounds I understand that
there seems to be great affinity bet-
ween these two gentlemen at present,
and perhaps the present emergency
may be a background for the strange
affinity between these two gentlemen.

Then, Madam, coming to another
aspect of the question, the big block
of people to whom Hindi happens to
be the mother-tongue may have some
slight advantage when Hindi becomes
the sole official language of India. But
that will be a passing, temporary
phase in a nation’s life which we
have to face at any cost and over-
come. If it is a question of jobs, even
reservation can be thought of to eli-
minate fears. :

Madam, our present generation has
to put up with many inconveniences
in the interest of the coming genera-
tion. In the interests of the coming
generation we have to put up with
them. The evolution of” a common
language for posterity, in spite of our
Shri Annadurai, will be a great boon
indeed. We have to face the situa-
tion rather than run away from it.
We have switched over from pounds
to kilograms, from miles to kilo-
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metres, ete. so much so, we have lost
all bearings about coins, weights and
measures and even distances. We
know that it is good for posterity. So
also the evolution of a common lan-
guage will add to our mobility and
utility.

While 1 will say that we must
‘hasten slowly’, let us not in the south
of India forget that the poorest among
us will find it easier and cheaper to
master Hindi than to pick up English
which even now is the luxury of the
affluant people like Mr. Amnnadurai.
‘We have witnessed that here. They
insist on sending their children to
English-medium classes, they make up
for the deficiency of class tuition by
home tuition. Within the foreseeable
future, if we want the common man
of India to share in the larger national
life, Hindi alone is capable of helping
him. So, let us not look at this ques-
tion from the point of view of fana-
tics or extremists or even political
jugglers who have arrayed themselves
arrogantly forgetting the larger issues.
Let us look at the question from the
point of view of the common man of
India whether he is from the South
or the North.

T support the Bill.
1

SHrt A, D. MAN1 (Madhya Pra-
desh): I rise tv support the Bill sub-
ject to the amendments which I have
moved and which I hope will be
accepted by the House. If there is
any criticism to be made of the Gov-
ernment in respect of this measure,
I think the first point of criticism
should be that the Government did
not take the report of the Official
Language Commission in 1956 quite
seriously. The Official Language
Commission which was presided over
by Mr. B. G. Kher had made a num-
ber of recommendations for introduc-
ing Hindi as the official language in
1965 but some steps were to be taken
by the Government at that t'me in
pursuance of the recommendations of
that report. I may mention here that
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the Attorney~-General, Mr. M. C.
Setalvad, and the Solicitor-General
at that time, Mr. Daphtary, also
recommended that Hindi should be
the language of the Supreme Court
when the changeover takes place in
1965. What steps did the Government
take to put into effect those recom-
mendations? We have not got type-
writers today. To type documents
in Hindi sufficient Hindi typewriters
we do not have We have not trans-
lated the legislations and even the
numerous judgments of High Courts
and the Supreme Courts into the
Indian languages. Today we are a
nation quite wunprepared for the
changeover to Hindi in 1965. I hope
that as a result of the adoption of
this measure, during the period 1965
to 1975 a systematic attempt will be
made for the translation of all impor-
tant documents into Hindi. I may
say here that the formula which the
Home Minister mentioned the other
day to the House, namely, of the
Government having one document in
Hindi and one document in English,
is going to lead to a rise in the num-
ber of people employed in the Secre~
tariat. We are now engaging about
50,000 men in the Secretariat and the
various departments. When the
changeover to Hindi takes place, I
am sure that the number will go up
by 25,000, That means, more taxes
will have to be levied for this change-
over on account of the unprepared-
ness cf the Government for this
switchover to the national language
in 1965. I have no doubt that what-
ever might be our proficiency in the
English language, we can never
understand the feel of the language
as an Englishman can do. I say this
as one who has written for over 30
years in the English language and I
feel that I would have done much
better work if I had acquired pro-
ficiency in one of the Indian languages
and in Hindi so that I could have
reached a larger section of the people.
I have nét been able to do it but it
is too late for me to change. Further,
whatever might have been our pro-
ficiency, it has been a remarkable fact
that there has not been any substan-
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tial contribution to the literature from
India. Excepting for the monumental
works of Dr. Radhakrishnan on Hindu
philosophy, there have been very few
books contributed by Indians in the
Engiish language This only shows
that whatever might be our profici-
ency, English would be alien to our
thoughts and, therefore, it is neces-
sary that India should have a national
language of its own.

Surr M. RUTHNASWAMY: What
about Aurobindo Ghosh?

Surr A. D. MANI: Aurobindo
Ghosh's philosophy has not received as
much international acclaim as Dr.
Radhakrishnan’s, which has been the
most popular exposition of Indian phi-
losophy. I listened with great respect
to my friend, Mr. Annadurai, when he
spoke yesterday., There are two ways
of dealing with his speech. One is to
get angry and another is to dismiss
it with contempt. I think it will be
wrong to do either. Mr. Annadurai
does represent a substantial section
of public opinion in South India which
feels alarmed at this changeover from
English to Hindi in 1965.

Surt R. R. DIWAKAR (Nominated):
Not South India, but of Tamilnad.

Sur:i A, D. MANI: In Tamilnad. We
should have taken some precautionary
steps before bringing forward a Bill
of this kind for the consideration of
Parliament. One of them should
have been to have sent the text of
the Bill to the legislatures of the
South Indian States for their opinion.
A formulative consultation should
have been gone through. It has not
been done but I do not agree with
Mr. Annadurai that the Tamil culture
is going to be affected. If Mr. Anna-
durai goes through the Report of the
Linguistic Minorities Commissioner,
on page 147 he will find that the
number of students learning in langu-
ages other than Tamil is mentioned
in the Report. Surprisingly, more
.gtudents are learning Telugu in
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Madras than they did at the time of
the partition of the State into Andhra
and Tamilnad. Many public sector
industries are being located in Madras
and it may so happen that after 10
years the percentage of pcpulation
speaking languages other than Tamil
will be substantial. It is not going to
be a purely Tamilian State and it is
therefore necessary that we should
think in terms of a link language and
the only link language which is feasi-
ble in the present circumstances is
Hindi because it is spoken by a sub-
stantial section of the population of
India and at any rate wil be under-
stood by even those persons who do
not speak Hindi but whose language
is allied. to Hindi on account of their
Sanskritic origin.

I would like to say this. I am
afraid the present policy of the Gov-
ernment of encouraging Hindi as the
official language and at the same time
encouraging the regional languages
and giving them more or less equality
of position—I want equality of status
to be given—by allowing the univer-
sities to employ the regional languages
as the media of instruction, will lead
to a situation in 1957 when neither
There will be more ignorance spread
English will be understood well.
There w'll be more ignorance spread
in the country. We are loosening the
links of wunity in this country by
allowing the regional languages to
develop on a footing of equality. If
there is a national language, every
other Jlanguage has a subordinate
position as far as official recognition
is concerned. This is the view that I
take.

Serr K. SANTHANAM (Madras):
How do you propose to suppress the
regional language?

SHrr A. D. MANT: I do not want to
suppress My argument would be
this that in the courts the language
of administration should be Hindi or
the English language, the link langu-
age. You cannot have a number of
regional centres to develop and what
is going to happen in 1975 is that
neither Hindi would be properdy
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spoken nor English would be pro-
perly spoken and there would be
more confusion in India.

I would invite the attention of the
House to a remarkable book published
by Mr. K. M. Panikkar—“The founda-
tions of new India”—and he mentions
there that the giving of =quai status
to regional languages would mean
that finally India would become
another Europe with a number of
languages spoken. We are not very
clear in our minds as to what will be
the national language and that is
inherent in the situation because the
regional languages are als> equally
powerful and equally rich in .itera-
ture.

I would like to make some sugges-
tions for strengthening the unity of
the country. One of them is that in

1965 there should be simultaneous
translation of Hindi speeches into
English and English speeches into

Hindi. This has got to be done and
I have moved an amendment and I
hope the House will support the
amendment. The second point that
I have raised is that the report of
the Committee which is going to be
appointed to revise the language shail
be sent to the legislatures and not to
the State Governments. It is neces-
sary that the legislatures should be
consulted and there should be full-
dress debates before the change is
made in 1975, This will give a sense
of assurance to the people in the ncn-
Hindi speaking areas.

5 P

The third amendment which I want
to move is—this is a point of view
which is unpopular—in regard to the
language of the law courts. Apart
from the regional language being
used, apart from English being used
there shall also be available a trans-
lation of the judgments, court decrees
and orders of the High Courts in the
Hindi language because ultimately in
2000 A.D. or 2200 A.D. we want Hindi
to be the official language of the
Supreme Court. TUnless we make

l
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preparations from now on and allow
the judgments of the High Courts to
be written in Hindi, we cannot get
the corpus of the law in Hindi which
is very necessary if Hindi is to
become the language of the Supreme
Court fifty years later on.

Madam, I would like to make one
suggestion. People in the South feel
greatly grieved over this Bill and
Government’s duty is to assuage this
feeling. Apart from this Bill, I think,
the feeling that has gone abroad that
this is Government of North India,
must be dispelled and when this Bill
is adopted and the changeover is
made in 1965, I would suggest that a
session of Parliament should be held
in one of the Southern capitals, let it
be Bangalore, let it be Madras or let
it be Hyderabad. It is necessary for
the Hindi-speaking people also to hear
the South Indian languages spoken.
Somebody mentioned that while other
languages are absorbing Hindi words,
Hindi has not adopted any South
Indian words. So far as I know,
excepting Idly, Dosa and Vada, very
few words have been borrowed from
the Tamil language into the Hindi
language.

AN Hon. MEMBER: They have
consumed., They have not only
absorbed but consumed also.

Surt A, D. MANI: Also Sambhar.
Excepting these few words very few
have been absorbed in the Hindi
language. It will do a lot of good to
the Hindi legislators if they attend a
session and listen to Tamil being
spoken, Telugu being spoken so that
they may also acquire some know-
ledge of these languages.

Madam, I would like to make one
more suggestion in one minute and
that is that after this changeover is
made, all Hindi-speaking officers of
the IAS should be posted to the
Southern districts and all South Indian
officers should be posted to the Hindi-
speaking districts, This is the only
way in which you can premote know-
ledge of languages and I see Mr.
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Chavan does not agree with this point
of view but I think it is necessary for
strengthening the forces of unity in
our country.

Thank you.

Surr P, N. SAPRU (Uttar Pradesh):
Madam Deputy Chairman, there are
two extreme views which have been
presented to this House. One was by
Mr. Annadurai in a very eloquent
speech which he made in this House
and the other was by Mr. A. B.
Vajpayee and 1 may assOciate the
respected name of Mr. Dinkar also
along with him. 1 take a middie of
the line attitude in regard to this
matter, English opened up new win-
dows of thought to us in the days of
our national struggle, Whatever the
intention of the British might have
been, it was a unifying factor in our
national life. It is, however, impos-
sible for English to continue for ever
as the link language of India. 1 do
not think in terms of a national
lansuace, I think in terms of a link
language, The regonal languages
will grow and we have {o do our
best by them. The question is whe-
ther this transition should be hasten-
ed. Now, this Bill has been attacked
on the ground that it does not carry
out the assurance of the Prime Minis-
ter in regard to the vote, as it were,
which has to be given to the non-
Hindi speaking areas. To some
extent, I think, the criticism of the
South is justified. I do not say that
the Bill has not been carefully drawn
up. I am not going to argue that
“may” never means “must” or “shall”,
It can mean “must” and “shall”. We
have to read “may” in its pro-
per context but I am not worried
about the word “may”. I think some-
thing in the nature of a preamble
should have been added to assure the

people of the South that it was
intended that English shall, during
the period of {transition towards

Hindi, be an auxiliary or an associate
or an additional language. Something
of that character was needed. In the
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second place, I think it was also
necessary to have in the clause relat-
ing to the composition of the Com-
mission, something which would
assure the people of the South that
they would not, by the method of
proportional representation, be over-
whelmed by the people of the North
and that any recommendations made
by that Commission shall, in some
form or the other, be subject to, what
I would call, the veto of the non-
Hindi speaking area. The Hindi-
speaking area must recognise that it
the unity of this country is to be
preserved, it must make Hindi accept-
able to the people of the South. If
must make Hindi acceptable to the
people of Bengal. It must make
Hindi acceptable to the people of
Maharashtra and Gujarat. A very
grave responsibility rests upon the
people of the North. It hasg either to
have a further partition of this coun-
try or to go slow in a reasonable
manner so as to assure all the States
in this country that they shall have
fa‘rplay and justice. All the languages
in this country shall have fairplay and
justice. I quite recognise that English
cannot be the link language for all
times. Qur self-respect as a nation
does not allow us to have English as
the link laguage but English is a
language of international importance.
It is a language which is necessary
for the development of knowledge in
the sciences, in the arts, in the lite-
ratures. in the philosophies, in the
technologies of the modern world
and I do not think that we can
overnight hasten the transition to-
wards Hindi. If we are going
to have Hindi as the medium in this
Parliament, then T think there must
be a provision for simultaneous trans-
lation of the speeches made in the
regional languages by the people of
non-Hindi speaking areas. The people
of the non-Hindi speaking areas must
not be made to feel that they are
inferior as speakers to people of the
Hindi-speaking areas.

2222

Surr N, M. ANWAR (Madras): On
the lines of the United Nations.
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Sarr P. N. SAPRU: Something on
the lines of the United Nations. In
the United Nations you have got only
six languages and here you will have
to have fourteen languages. You may
exclude Sanskrit, if you like, but I
have often wondered whether it
would not have been the right thing
for us, when we were framing our
Constitution, to have inserted San-
skrit as the official language which
imposes equal disabilities among all.
Sanskrit is not a practicable proposi-
tion today and I am realistiz enough
to think that it is not possible to
revive the past. Therefore, Madam
Deputy Chairman, I fully recognise
that the word “may” as used in clause
8 cannot be substituted by “shall’
without introducing some complica~
tions but I also feel that it was possi-
ble to have gone further than we have
actually gone in this Bill and to have
provided for some assurance either in
the shape of some provision setting
forth the intentions of this Parlia-
ment clearly or by way of adding
a preamble which would have made
our position clear. Certainly, there
is no reason to apprehend that the
assurance given by our great and
noble Prime Minister will not be res-
pected by following Governments,
but unfortunately, in this country
we have parties today, we have lead-
ers today—or so-called leaders-—who
say, ‘English hatao’ and who talk in
a language which is not calculated
to make the people of the South or
the people of Bengal feel assured of
their future. A legislative enactment
can also be repealed by a future
Parliament; nothing can, bind a
future, Parliament, but a legislative
assurance would have been a more
satisfactory way of dealing with the
matter than an assurance made on
the floor of the House which may
or may not be regarded as binding.
May 1 just illustrate what I mean by
a reference to the centroversies that
took place regarding the Govern-
ment of India Act, 1935? In the 1935
Act as originally framed there was
no reference to Dominion Status.
Now, some of the Liberals of that
day—I do not think that they were
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right in every respect—attached
great importance to the Preamble of
the Act and they insisted that the
words ‘Dominion Status of the West-
minister type’ should be introduced,
should find a place, in the Preamble
of the Act. Similarly, I say that in
this  Bill, to which I give my
general support, the assurance of our
great and noble Prime Minister
should have been incorporated in
some form or other in the body of
the Bill itself. It is not beyond the
ingenuity of lawyers, it is not beyond
the ingenuity of draftsmen to find a
method of incorporating an assu-
rance of that character in the body
of the Bill itself. That, I think, is
my fundamental criticism against
this Bill. T am not disposed to attach
excessive importance to the use of
the word ‘may’ and I will not enter
into the controversies regarding the
use of the words ‘may’ or ‘shall’.
Anybody who is interested in that
can read the well-known case of
Julius versus Oxford’ and then read
the remarks of Lord Cozens Hardie
and Jessel M.R. on the proper use of
the words ‘may’ and ‘shall’. ‘May’
can have the meaning of ‘shall’ if
there is a discretion coupled with the
power to do or not to do something.
Now, I do not think that in this con-
text the word ‘may’ can have the
meaning of ‘shall’ or ‘must’ but the
word ‘shall’ in the clause as it
exists may introduce. some com-
plications as was pointed out by Mr.
Lal Bahadur. Therefore, the proper
method of dealing with this delicate
matter, the proper method of giving
a feeling of assurance to the people
of the non-Hindi speaking areas was
to have something in the body of
the Bill, which would assure them
that they can rely wupon an enact-
ment of the legislature and not
merely on the assurances made on
the floor of the House, assuranceg
which may or may not be respected
by Governments that follow this
Government for no one is eternal,
nothing is eternal in life. Therefore,
Madam Deputy Chairman, I am ra-
ther worried about the effect that
this Bill is likely to have upon the
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relations between the South and the
North. I am one of those who value
the friendship of the South very
much. I have often wondered why
1 was born in the North and why
not in the South. I have paid fly-
ing visits to the South and I have
also paid flying visits to Bengal and
I must say that I have always felt
attracted by the life of the people
in the South as 1 have also felt at-
tracted by the life of the people in
Bengal. The South has discovered
what we in the North have not yet
been able to discover, a cheap but
efficient way of Indian living. They
have maintained through the cen-
turies a tradition of Indian living
which we have not. We have be-

come poor imitations of the West.
The persons who hail from the
South, whatever be the knowledge

of English that they may have, how-
soever modern in their thinking they
may be, are Indian in their way of
living, are Indian in their style of
living. The people of Bengal have
a culture of which they can be proud
and Bengali was developed by those
who read widely in the English lite-
rature, who had come into contact
with modern thought but here in
this part of the country most of
the writing until recently was
left to people who has had no
vitalising contact with the thought
of the West. There are th'ngs
that we need to learn from
Bengal and the South, You go to a
Bengali home; howsoever anglicised
outwardly the Bengali home might
be, you will feel that you are in
Indian atmosphere. You go to some
homes in northern India, you will
find the drawing rooms are furnished
after Western style and you will find
we are in our eating and our dress
imitating the West I may be very
Western in my thinking but I need
not be Western in my living. I would
like the people ot the North to rea-
lise that they have a great deal to
learn from the South and they must
develop good contacts with the
South if the unity of this country
is to be preserved and the unity of

[ RAJYA SABHA ]

Bill, 1963 2226

the country, believe me, Madam De-
puty Chairman, is worth preserving
for a divided India—not in the sense
that it has been actually partitioned—
wil] never play a great role in world
affairs.

Thank you very much for the time
that you have given to me.

Surr K. V. RAGHUNATHA REDDY
(Andhra Pradesh): Madam Deputy
Chairman, I am in complete agree-
ment with many of the learned
remarks made by Dr. Sapru on this
occasion, Madam, language, like
race, like religion in history, is one
of the very incendiary forees which
can become inflammable at any time
if it is not properly tackled. Yester-
day and today during the debate we
have seen passions expressed both in
favour and against Hindi and this fact
itself demonstrates how this question
of language remains an inflammable
problem even today. Hence this pro-
blem will have to be viewed in the
context of the current sociological
setting in this country taking into
consideration the sociological pro-
cesses and anthropological limitations
and also the problem of economic
development with complete relevance
to our interests without allowing any
extraneous factors to cloud our judg-
ment. If we talk about relevancy of
interests, what are those interests?
The first interest is that there must
be a language which would serve as°
the medium of expression of our com-
posite culture. The second interest is
that the language must also serve as
a window to modern science so that
we may not be in the backwaters of
technological development. Thirdly,
the language must also be helpful for
efficient administration and to espouse
the cause of the rule of law. If these
three interests are not served by any
language, that language will not be
useful for the purpose of the unity of
this country. In the context of these
tests, let us see whether Hindi or
English would serve the purpose. In
the Report of the Official Language
Commission—if you do not mind
taking into consideration the views
expressed by the minority members,
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viz.,, Dr. Suniti Kumar Chatterji and
Dr. Subbarayan who are well versed
with all the problems, in fact, Dr.
Suniti Kumar Chatterji is one who
is a champion of Hindi and a versatile
learned man in Hindi—they have
expressed in unambiguous terms that
Hindi has got its own limitations. For
the purposes of law and modern edu-
cation Hindi has not got the neces-
sary pathway to the modern world.
I do not, for a moment, deny the fact
that one day Hindi may perhaps
become a language for the purpose of
being used as the medium of expres-
sion of our composite culture. But
i dhe cordert of Tadional  devaop-
ment, we have for a moment to pause
and see what the UNESCO has said.
In one of the recent publications of
the UNESCO, while discussing the
impact of science on society, they
have expressed in unambiguous
terms that any underdeveloped coun-
fry must specialise in all the natural
sciences, i.e., physics, chemistry, bio-
logy and mathematics etec. For that
purpose, without the use of English
it is impossible, in the present con-
text, to develop modern sciences. In
the same article they say that a
nation without modern scientists and
engineers is not a nation which can
cope with the development of modern
technology and it has no place in the
modern world,

Now. one question I would ask is
this, Granting that Hindi is going to
be the official language and even
agreeing that South Indians are will-
ing to study it for that purpose-—ulti-
mately perhaps one day they will have
to agree—what is it that you have
done all these years? Are your uni-
wersities teaching in Hindi now? Are
your High Courts in Hindi speaking
States at least transacting their busi-
ness in Hindi? Have you translated
the statutes into Hindi for the purpose
of interpretation of law. When you
have not done all these things so far,
when you have not taught medicine in
‘Hindi or translateq any book on engi-
neering or any book of technology
into Hindi, still you expect us t¢ swal-
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low this camel, to uge a Biblical
phrase, at the jast minute. If you had
at least demonsiarted to our sa.isfac-
tion that Hindi would deliver the goods
for us even if we took the irouble of
learning Hindi, then I would be the
first man to advocate that everyone
snould learn Hindi immediately fr.m
1965. On the contrary, experiments
have been conducted in some of the
universities in the North for the pur-
pose of teaching subjects like com-
merce and law in Hindi. For one or
two years they tried, but later on they
turned back to English. 1 am told the
Osmania University tried the experi-
ment of teaching medicine in Urdu.
Unable to decide what exactly was
being taught—wh-=ther they were tea-
ching Unani Ayurveda or Allopathy—
they again switched back to English.
Al these are illustrations to show the
difficulties. While I do not for a mo-
ment object or while I do not for a
moment oppose the place of Hindias
the national language and as the medi-
um of instruction—one day that will
have to be developed—immediately to
think of Hindi is to live in an utopia
without having any regard to the rea-
lities of the situation,

Dr. Sapry raisedq a very relevant
point. The hon. Home Minister and
our illustrious Prime Minister have
given assurances to us that under no
circumstances Hindi will be forced on
South Indians. I know that no lan-
guage can be developed under force or
inducement or threat Whatever may
be the ¢compulsion or the official n~eds
of the situation, every language has
to develop on its own momentum, in
its own social setting and of the sct-
ting of sociological processes and con-
ditions. No language can develop as
an experiment in the laboratory. We
are grateful for the assurance given by
our illustrious Prime Minister and
equally illustrious Home Minister to
dispel our fears and apprehensions
that the measure may not be utilized
for the purpose of introducing Hindi
from 1965. If we read clause 3 of the
Bill, we find the word used is ‘may’.
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English may be used in addition to
Hindi from the appointed day. I have
got the highest respect for the inten-
tions and assurances given by the
Prime M nister and the Home M nister.
But no court, at least till today, has
ever taken into consideration the pro-
ceedings of Parliament or the assuran-
ces given by politicians for the purpose
of interpreting any statute, This mat-
ter has been arguedq before the Sup-
reme Court—I need not quote the
House of Lords for this purpase—in
the case of Chiranjitlal. The Supreme
Court has said in unamb guous terms
that the proceedings of the Const.tuent
Assembly cannot be brought forward
for the purpose of interpreting a sec-
tion when it is being argued before a
court of law. Therefore, if any sta-
tute is to be construed, 1t has to be
construed keeping in mipd the langu-
age used in the section and the gram-
mar used in practice. If you look at
the language of this Bill, I humbly
submit that it will not yield to such
an interpretation that is sought to be
placed either by the hon. Home Min-
ister or by the other protagonists who
have argued about the matter. I quite
appreciate the difficulties which have
been explained by the hon. Home Min-
ister, if we choose to use the the word
“shall”, He gave two illustrations. If
the Government of Madras wants to
write a letter to the Central Govern-
ment, they have to write only in Eng-
lish. If we use the word “shall” they
will have also to use Hindi, If the
Government of Rajasthan wants to
write to the Central Government. they
will have to use English, in addition
to Hindi even if they do not likeit. For
the purpose of solving this riddle, I
have given an amendment to clause 3
in my own humble way. I do not
claim much learning about it. If it
commends itself to the House and if the
hon. Home Minister feels that it is
likely to solve the complications which
the hon. Home Minister himself con-
templates and Mr. Annadurai appre-
hends, I commend that my amend-
ment may be accepted. The Govern-
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ment need not stand on prestige.

Thank you.

Tre DEPUTY CHAIRMAN: There
are a number of speakers. Would the
House like to extend the time of sitt-
ing up to 6-30?

SHRI SONUSING DHANSING
PATIL, (Maharashtra): The sitting of
the House should be extended up to
6:30 to accommodate as many Mem-
bers as possible.

Tre DEPUTY CHAIRMAN: That is
what I am suggesting if the Members
so desire.

Surr K. SANTHANAM: May I sug-
gest that we take it up on Monday?

Tee DEPUTY CHAIRMAN: On
Monday the Minister will reply.

SHRT K, SANTHANAM: We shall sit
for longer hours on Monday and lose
the lunch hour.

Tee DEPUTY CHAIRMAN: That is
not possible. If you want we can sit
this evening till 6-30.

Sarr K. SANTHANAM: Then, let
us sit one more hour.
Dr. A. SUBBA RAO (Kerala): At

what time on Monday will the Minis-
ter reply?

Tae DEPUTY CHAIRMAN: On
Monday morning. So, the House will
sit till 6-30

Surr R. R. DIWAKAR: Madam
Deputy Chairman, since the subject
has been discussed in this House for
a long time, I would not like to go
over the same points that have been
discussed at length. However, it is
not the Bill as it has come before the
House that has so much attracted dis-
cussion as the background, the history
and the future repercussions and the
effect of this Bill, which have brought
in many more things than are contain-
ed in this Bill.
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At the very outset I would like to
say that the approach to this Bill has
to be based on the soundest possible
principles of integration, and national
integration at that. I cannct, under
any circumstances, persuade myself to
subscribe to saying that India is a sub-
continent capable of being divided
either on linguistic lines or geogra-
phical lines or communal lines. This
word which was inventeq and wused
about India was more or less a kind of
hypnotic spell. No doubt India is big,
India is vast, but Indian history has
shown us, and even foreigners who
have come to India and talked abogut
India have stressed the unity of this
country rather than its being a sub-
ccntiment. These languages, religions
and these differences are mot new, We
have lived with them for the last
three thousand years, and we shall
outlive all the difficulties that come
in the way of the nation’s unity.
Therefore, I do not think that we
should approach this subject on the
basis that we are a sub-continent, that
our Government is a federal one, and
that we can afford to think in terms
of States which would be quite inde-
pendent today or tomorrow.

The next misunderstanding which
seems to be ruling the psychology
of many of the speakers here is that
the whole of the South, ‘whether
it is up to Maharashtra er up to Vin-
dhyas, I do not know, is not wvery
much in love with the introduction of
Hindi. That is not the case. Of course,
there might be here and there some
individuals in every State who might
be against the immediate introduction
of Hindi or a hasty introduction of
Hindi. But then by and large it might
be said that only in Tamil Nad there
is a section, might be a strong section,
which is against Hindi. But I think
that all of us have approached this
subject right from the beginning that
we must have a common language;
whether you call it a link language or
a national language or a lingua franca
does not much matter; but we are all
agreed that we must have a common
language of intercourse for the whole
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of India, and that language ought to
be an Indian language,

It is very wrong to think that a
language means something which can
be put on and pui off, Along with
the language we learn the tradition,
the metaphor, the structure, the
thought and the psychology of that
particular language. From that point
of view English, however dear and
however usefu] it might be for all of
us just at present cannot be what might
be said to be the common language
which can be a medium for the peo-
ple of the whole of India; Hindi can
be such a medium ag it is nearer to
every other language in India than
English at any rate. The structure is
the same, the psychology is the same,
the traditions are the same, the things,
that we hold sacred are the same,
and I think that it is these that ought
to decide the language which should
be the common medium for the whole
of India, For all practical purposes,
we have actually accepted Hindi for
the reasons mentioned above,

[THE VIiceE-CHAIRMAN (SHRI AKRAR ALr
KuAN) in the Chair]

I would like to take the House back
to those days in the Constituent As-
sembly when we argued day in and
day out, for hours together, and came
to the conclusion that in spite of many
other factors that might be in favour
of one or the other of the Indian lan-
guages and also of English, we should
adopt Hindi in the Devnagri script as
the common language, Therefore, ‘1
would like to emphasise this historical
perspective.

We must also learn to read the writ-
ing on the wall. The languages in the
'States are developing on their own,
and nobody can stop them from doing
s0. They ought not to stop. And then
the going down of the standard of
English that also is seen vividly and
has been emphasised by many of my

friends. In this context, it is neces-
! sary that we do not go back on the
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decision once wisely taken and also
wisely adopted during these few years.

This Bill after all is a Bill whch
accommodates both the points of view
and it depends entirely on what we
do during the next ten years or so 1o
develop a medium which can equally
help al]l the people who are develop-
ing their own regional languages.
There is no meaning in saying that
this is the language only of the 42 per
cent living in U. P., Bihar and so on.
I think we have been familiar
this language in one form or 1the
other throughout India. It might be
in the form of Urdu, it m:ght be 1n
the form of what was called the lan-
guage of Indian Muslims in our paris.
But we have been famuliar with this
language, and the very fact that we
do not feel that this is a very strange
language or an outlandish la-guage
like English, we need not go back; but
we should do everything to see that
ihe next ten years are utilised for the
purposes of developing this language
which may not just at present be
capable of bzing used by all of us on
an equal capacity basis. That capa-
city is sure to come.

What is necessary today is to deve-
lop a certain kind of self-confidence
so far as Southerners are concerned.
I am afraid Northerners feel that if
H'ndi is not immediately made the
official language of the Centre, it may
suffer very much. Even that diffi-
dence ought to disappear. Whether it
is the officia] language of the Centro
or not, Hindi is bound to develop, it
has sufficient strength to develop, and
I think we should shed this distrust
of each other. That the Southerners
would not b2 capable of having the
same advantage as Northerners in the
jobs at the Centre—-I think that diffi-
dence we ought to shed. In the same
way the diffidence that it for a year
ar two or a few years English con-
tinues, Hindi will be nowhere and
it will suffer very much, ought to go.
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So, on both these sides, this diffidence
should disappear, We ought to have a
certain kind of confidence in our own
capacity to use the language as a me-
dium for the whole of India, for inter
communication and for Central use.
1 think this appr ach which I am ad-
vocating would alone help us in solv-
ing this problem.

And within the next ten years, we
shall certain' be able to say that the
decision that wns taken by the intro-
duction and passing of the Official
Languages Bill in 1963 was quite in
consonance with the inherent power of
this nation to overcome all difficulties.
In spite of all the difficulties, we have
developed th-. nation so far and we
shall go further.

Y g0 Fo T@ (INAT) @ I
areqer wgrer, § wrer faw A e
¥9 FgOT AT § | § AT aar §
forerefy et wraor frar ag w4 ey &
T frar FhwgE faw AR ¥ §
feedt 3 o ® £ o I 37 F g
¥ Y I F1T & A FAT ATEAT
g o feed magz ferdt T 2y ot
feft gt aa W & fedy ¥ e
qoeg FEIT |

& g qg FgT Igar § R § 5w
fas 7 90GT 2377 =R £ ) AFFT Ay
ara fedt a5 @A ey 5 faa #1
WY FIT gU AR TAGT FX A F9T
g| BT & | W gwa § ag 9w A
urg o @aeaar oiftT & 2y a9 912
A FT GART TTHIT Y FIAFTT 7
AT H TET €919 & S 98 97 | A AT
& 99 A FIq & AfFT I9e g
T A &1 1 A7 T 37 =1Ea )
HYST AR AT & FTOR F 3347
HEaqul 9 g1y &7 foar § fF gaw
e Faaq TRFR § foredarT a8 &
FfeT 9 97 F17 WY freRre § 1 Y W
ferdy ®1 Tgter qAT ARy § 9w
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FT TF AT w1 AT T Q9w A
fovar ST § i § s il wfed
W A F FT A=”AT AT F )
et o wfefoaw Faq it a3
=TT gH W FW 5 ST a5 e ¥
B33 BT UL o7 ) A7 2830 ¥ Fr AT
AT St fg=dy &y Trsgwrar FAR H AR
AWRIAAGF G @I W EF A AT
9% QAT 4 3 ugt 77 w97 4 5 @ver
e & T fg=r & gard s
gAY | T a5y gUR IHN ¥ Ay
TATgr fardi €1 Sy 1 | 7 FIALR
# ST 7 qMETH g T IAH T
QTH TECTL G GHT A [ HASAT & &7y
I (&Y FY G & W A qAAT
SANT 1 AT & Y el TsguTar ¥ €
A FF A FHAE § @9 ¥ w9
S | GHIR G0 AT ST Ty o foedy
F UATATYT THH @ 77 T THT WA
A | JFT AT @ ¥ T AT T4
g fF 3 " fg=dt ¥ faws wrerw
B #Y I FEY ¥ | TAAT IT AWA
T (1 a1 g § §3T F FHF @A
AT E | AR 9 oF A s
T et e dew degwe
2y e g ¥ ThEwT § o
1835 ¥ foret o€ & ¥9 99 ¥ faar
TR :

“Can the deliberations of the
Central Assembly and the transac-
tions of the high officers of State
and others exercising authority in
the Central Government be permit-
ed to be done in English? obvi-
ously not, if we desire democracy
to be true in fact as well as in
jorm—if we do not want cducat-
ed men to be appointed to places
of power and influence and con-
duct their affairs apart from the
people and the electorate. To make
popular control real the State
L.anguage must be one spoken and
understood by large masses of

people. Hindi is bound to be the
language of the Central Govern-

ment and the Legislature and also
of the Provincial Governments in
their dealings with each other and
with the Government of India.”

Surt BHUPESH GUPTA: February,
1928.

SHrr N. K. DAS: He says:

‘““The present generation of boys
should therefore immediatcly take
up Hindi whether it be introduced in
the school curriculum or not. Other-
wise, they would practically lose a
valuable part of the rights of Ind'an
c'tizenship and repent when it may
be too late.”

“No less important than politi~
cal reason, the cultural wunity of
India demands the knowledge of g
common spoken language. The
South will be a dead branch of the
tree, if it is not in living daily con-
tact with the larger India, and here
too we cannot rest on the English
medium, which is bound to recede
into the international background
as India advances towards its goal.”

L4 - ® &

“The arguments for Hindi do not
mean the neglect of the mother-
tongue. The importance of Hindi is
in its being the only possible State
Language of India and therefore the
need for the Southerners to learn it.”

oA AT 959 T § A Fag
F & Tgw ¥ /YW G OF eArefraay 5 a|
g g’ | F Ied NfgAw 74,
ATEE go7 FY Grg &1 a8 99 i %
g A&t EAT | 3T WG Ay q9g X
agd & A F1 g FEifAd S
gre feur '

st Mg faw 7 gFE gadr
R 3

QAo Fo T : . . . AT
QAR A gy ey & TN 99 w9as
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& X AT GHET THET 3 & v v fg=dt
Y AT AT a7 & 9% F@gars
waged AT g3 70 | ¥ I@
g ¥ A Wit § i 97 gl T
gy g6 @1 o gEA FA e -
wqr & ARl @ P oo wiedEgde
WA 99 W f7 Y S eud @A
TR H T d¥g § Ay T 91 {K
€l I & QFTEH A a3 99
qaq 39 AR | &) ag & fa=ar< fear
W UF FIHHIES § 959 ) 39 997 78
ax frar Ty ar fF Qu 99 TF HAAr
¥ FEAEr TR AT I aig ey ®
gt F19 g & s | afew a9
3@ & g1 Fga1 usar § fF @A ¥
g A7 i § gww St s a9t
forqdr % g8 At =feg | s < faer
AT AT § IqFT qHES 75 & ferdr &
g /G ST AT FT 9T TR GFL
¥ FTAFTS § FIAT QI WX T qA F A2
mifearie #t TF A qAE At
N &F IR H Faare w4 v g Teat
gafa w1 § W 77 FAEY quAr e
WA A AUl F AR @A |
T ag TR N 5y T ¥ 9
TAl §E TG TR qg IFHE Rt
o T & e | Tma fay faw aga
TG g § 1 & w9 mash & faers
FrerdT § a1 a7 qwear $iF @ g 6
g AAA W A afger & fgenw
1 s W AR s wifg aga
TIT & AR g9 SUFI 9T LT & | 7
W& TEA U1 W UHo To ¥ AT IS
FT Gooide AT | a9 gATS o Sfraq o
HAAT WO ge F fag agr feawedr
grdt oY, afFT 77 e gAT T9 TR
fr w7 FUSAY WA S gAAT § A woG
qgl T & AR sy wiaw aga s
HYT HYST ATH gAY § | {9 TR AT
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e i § e giar § " w3 o
T N WY S § Y geaT agd
wrAvE faear § 1 gufa gw e §
TET At @F FHaEr feer W,
afeqa waddz § geic oY g weal
ENT | < aF 48 76 &R gAT ST
Tz g 5 g ueifas e
faer g fwr werer dies, aiestas
AT W W wA @Y} 1 gafaR
g e § & mfgen mfgen gv
vt fe=r a1 o wmr, gErd
T AAR W AR W W

N

faepar ga1 &

'SHRr K. SANTHANAM: Mr, Vice-
Chairman, at the outset I must frank-
ly say that I am not quite satisfied
with this BilL I do not oppose it
either, because it is necessary, with-
out the Bill there would be a break-
down on the 26th of January, 1968,
and this Bill goes part of the way to
meet the necessities of the situation.

Now, many of the speakers did not
realise that we are not amending the
Constitution. The clause (1) of article
343 says—

“The official language of the
Union shall be Hindi in Devanagari
script.”

and it shall come into force absolute-
ly on the 26th of January, 1965. I
was a party to this clause and I wholly
supported it, but at that time I was
also one of those who felt that the
fifteen year period was wholly un-
practical, and we urged that thirty
or forty years should be given for the
linguistic transition, But somebow
our Hindi friends would not agree

| and, therefore, Mr. Gopalaswami AY-
' yangar and Sardar Patel persuaded us

to accept a compromise. But the com-
promise was not only fifteen years,
but the compromise was fifteen years
plus article 343(3) plus article 348(1).
That was the entire compromise. They
said that i? Hindi was not ready to be
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the sole and full official language in
1965, Parliament will be free to extend
the life of English and 1n any case,
before Hindi becomes the language of
the Supreme <Court and the High
Courts, very careful consideraticn
should be given, and it will he only
Parliament that can change it, not
even the Committee under the Presi-
dent’s orders. That was the essence
of the compromise. Now I am not
one of those who want that clause (1)
should go. I want that the first and
the main official language shall be
Hindi from the 26th of January, 1965.
But somehow my Hindi friends {feel
that this is not sufficient. It gives the
fullest opportunity to the Hindi langu-
age. But they have no faith in their
own language and they say that it is
only when you make it the sole and
exclusive official language that Hindi
will flourish. I am not able to under-
stand this inferiority complex. Why
should they not have faith in  their
own language and in their capacity to
make the language prevail when it is
given the fullest opportunity to do so?
But it may be asked, “Why du you
want English also to be the alternate,
joint or associate official language?” It
is because today we do not want only
a mere language, We want to carry
on our scientific researches. Thete are
95 national laboratories. Will any
Hindi friend stand up and say that
from the 26th of January, 1963, we
can conduct the affairs of the National
Physical Laboratory, the National
Chemical Laboratory, or the Funda-
mental Research Institute in Bembay,
in Hindi? There will be a complete
breakdown. Some of my friends feel
that official language means only the
language in the streets and in Parlia-
ment, or in the Information Ministry
pulletins, but I believe that a true
official language must serve all the
national purposes including scientific,
technological and every other purpose.
Today it is not possible for Hind: to
play this role. Not only that, with-
out the assistance of English, Hindi
will never be able to fulfil these func-
tions. Tt is for thc development of
Hindi itself that we want English to
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be another joint officia] language, not
only for the development of Hindi but
also for the development of every
regional language, I want that Tamil,
Telugu, Bengali and every other
language should become fit for all pur-
poscs. I want them to be used as the
media of instruction in the uaiversi-
ties. I want them to be vehicles for
scientific research. I think that is
possible only if they are joint with
English. Therefore I want bilingual-
ism not only in the Central Govern-
ment but also in every State in India
till every Indian language has  be-
come fit and equal to every other
national language abroad, as English,
German, French and other languages.
So long as we oust English from its
position of domination, all its evil
propensities are extinguished, and
we want to retain it as a language to
help us to attain maturity. Engl sh
will have fo serve the same purpose
as, say, the Anglo-American aid for
our economy, that we want to take
Do we not want the Anglo-American
aid for, say, 15 years or 20 years, till
we become fully mature in osur eco-
nomy? For the same purpose we
want the English language, and I say
the role of the English language m
our development will be even greater
than the Anglo-American aid in the
development of our economy. That is
why we, the people in the South, have
to see much further than many of the
short-sighted people of the North, and
say that English should also continue
to be an official language for an in-
definite time till all our regional lan-
guages attain maturity. Somebody
said that the country was greater than
the language. I fully support that
contention, and because we want the
future of the country to progress more
and more, because we want our eco-
nomics, our politics, our sciences and
everything to develop, we want
English to be a joint official language
till our country has matured. The
whole question is whether this Bill
secures this objective. I say it partial-
ly secures this objective; it secures it
in a hesitant manner; it does not give
a complete assurance. English ¥

. \

s

[



2241 Official Languages

[Shri K. Santhanam.]

made a precarious joint official langu-
age for ten years in the first instance,
and afterwards it depends upon the
deliberations of some committee, And
I say this precariousness 1s not suffi-
cient. I wish the Home Minister tock
up courage and said, “We are going
to keep English till Parliament and
all the Statcs feel that they have at-
tained maturity”. Therefore, while I
do believe that the assurances given
by the Prime Minister and the Home
Minister will be kept up, still he is
forcing us, and forcing those, who
wanted to devote their time to develop
Hindi and propagate it in our States,
to begin to protect English. There is
one thing I want my friends to re-
mempber.

6 p.M.

Sir, Hindi is never going to step
into the position of English ‘n tne
States. I do not think that in the
State of Tamil Nad Hindi is ever going
to become the medium of instruction.
There only Tamil will become the
medium of instruction. Similarly, 1
presume that in Bengal only Bengali
will become the medium of instrue.
tion, and in Maharashtra only Marathi
will berome the medium of instruc-
tion. Therefore, if Hindi is not to
become the medium of instruction in
the wuniversities, as Mr. Mani has
pointed out, we would require a link
language, not only for common parlia~
mentary debates but for science, eco-
nomics and all the higher purposes of
modern life. And English can be the
only link language for them. There
is no virtue in having only one link
language. There are many countries
who have got two languages. And so
for the present, and in the immediate
future or for perhaps a whole genera-
tion, we want two link languages, one
for our patriotism and nationalism
and our traditions, and another for
modern science, technology and scien-
tific research. Therefore, et us go in
bold'y, unashamedly for two link
languages. I am not ashamed at all
in saving that English should continue
for a long time. I have no doubt that
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the people of Tamil Nad and of many
other States will seek to have English
for a long time to come.

Sir, when Sanskrit had disappeared
from North India, the South Indians
preserved it for a thousand years and
have given it back to the country.
Similarly, whatever the Hindi Stiates
may do, we are going to preserve and
maintain our English, not as a domi-
npant language, not as a medium of
jnstruction, but as a link language not
only with other States in India but
with the whole world, and for this
purpose continuation and maintenance
of English is highly impartant.

Only one word more before I close.
Sir, I feel the rapid pace at which
the standard of English is going down
in the Hindi universities will make
the Hindi States backward and the
packwardness of the Hindi States will
drag down India. I would, iherefore,
earnestly urge upon the Home Minis-
ter that he should take some steps to
see that in the Hindi universities a
good standard of English is maintain-
ed although Hindi may develop and
become a  proper vehicle for &ll
modern purposes. Thank you, Sir.

SHrr MULKA GOVINDA REDDY
(Mysore): Sir, ...

Tue  VICE4CHAIRMAN (SHRL
AxBAR Arr KHAN): If you finish in
scven minutes I will be grateful.

Sert MULKA GOVINDA REDDY:
The time allotted for us is 45 minutes.

THE VICE-CHAIRMAN (SHRT
AxBAR AL Kuan): That has all been
spent Anyhow, ysu may go ahead.

Surr MULKA GOVINDA REDDY:
Mr, Vice-Chairman, I rise to support
the Bill that has now been brought
before us, firstly, because it is going
to remove the barrier that is there
in the Constitution. If this Bill were
not brought before us, the barrier that
is there by wvirtue of article 343(1)

would have remained and it would
thave created a lot of difficulties. But
all the same I should say that this

Bill does not go far enough to allay
the fears of the non-Hindi speaking
people in this country.
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Sir, there are 14 languages recognis-
ed as the national languages in India.
One of them is Hindi. But Hindi has
not developed as much as some other
languages in India have, particularly
Bengali or Tamil. So, today Hindi
is not in a position to replace Englich
which has become, for historical rea-
sons, the lingua franca in India.
Whatever arguments were placed be-
fore the country and the people be-
fore we got independence to banish
English from the land do not held
good today. At that moment a cer-
tain amount of fanaticism was neces-
gary. Bué today i we wamt (o pro-
gress, if we want to keep pace with
the changing world, it is recessary
that we should continue to nurture,
that we should continue to cultivate
the English language which is meore
or less now the international language,
I am not ashamed to say that English
should continue for a long time and,
if necessary, for ever though it may
not continue as the official language ot
the country. I would bes glad if
English is also included m the VIII
Schedule as one of the national langu-
ages not only because it is a Janguage
of the Anglo-Indian community in
India, but also because it is a langu-
age of imvortance, a language of
science, a language of zulture, and =a
language of the wide world tor our
assimilation, for our improvement.

Smrr G. MURAHARI (Uttar Pra-
desh): Is it the stand of the Praja-
Socialist Party also?

Syrt MULKA GOVINDA REDDY:
Yes, it is. The Praja-Socialist Party
has advocated that Hindi chould be
the official language and I am one with
them. But they also say that frr the
time being English should continue to
be the additional or associate official
language of the country.

Surr G, MURAHARI: What about
their stand about including it in the
VIII Schedule?

Surt MULKA GOVINDA REDDY:
That is my personal opinion, and I do
not think the Praja-Socialist Party or

|
[4 MAY 1963 )

|
Bill, 1968 2244
, any progressive party for that matter

can oppose the inclusion of English as
one of the Indian languages.

i Today, Sir, we are thinking in terms
i of a world State and one world Gov-
ernment. And in that process today
we have got the United Nations.
, Similarly, we had the League of
Nations. It is possible that tomorrow
the United Nations of today might
become so powerful as to be convert-
ed into a world Government, and the
| various States will disappear and the
narrow national interests will not be
‘ {flere any more.

Mr. Vice-Chairman, however much
I like Hindi to become the sole official
language of India on the 26th of
January, 1965, the Government of
India has not taken proper sieps to-
wards that end. Sir, had they taken
Dbroper steps towards the implementa-
tion of this Constitutional 1ovision
and made efforts to see that Hind1 be-
came popular and was learnt in aimost
al]l the States of the Indian Union and
if we could have transacted business
in Hindi as we now do in Eng!lish,
Wwe would have felt only too happy.
Byt the position is that Hindi has not
developed to that cxtent and the Gov-
€rnment has also not taken  proper
Steps to fulfil the obligatory duties
Cast upon them.

Sir, in the first instance, the Gov-
ernment should have taken steps to
See that all the speeches made in all
the national languages recognised
under the Constitution were simul-
taneously translated for the benefit
of every Member, That would have
helped the spread of Hindi language
Which would have enriched all the 14
languages and it would have helped
St many Members of Parliament to
give their mature thought and cpinion
on many subjects that come up be-
fore this House. There are many
Members in this House as well as in
the other House who do not know
' either English or Hindi. This Jacuna
» Would have been removed if this pro-
l DPosal was put into effect. Even now,
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hereafter the Government should
seriously consider making arrange-
ments to see that the speeches of
Members speaking in any one of the
14 languages are translated into the
languages that can be understood by
other Members.

Secondly, the provisions now placed
in the Bill do not go far enough. Many
Members have stated that instead of
‘may’ there should be ‘shall’.  The
Minister has expressed some fears that
if ‘shall’ was used, the communica-
tlons sent lrom certain Governments
should have been simultaneousiy sent
in English as well as in Hindi. So
that could be easily solved if we
accept the amendment that is  going
to be moved by Shri Raghunatha
Reddy and Mr. Venkatappa, That will
solve this lacuna that might otherwise
step in if ‘shall’ was nsed instead of
‘may’. A provision has been made
that after 10 years from 26th January
1965, a Parliamentary Committee i3
going to be appointed to review the
position. They should have included
another proviso which is there under
article 344(3) which says-

“In making their recommenda-
tions under clause (2) this Commis-
sion shall have due 1egard to the
industrial, cultural and scientific
advancement of India, and the just
claims and the interests of persons
belonging to the non-Hindi speak-
ing areas in regard to the public
services.”

It would have been bettar i they
had bodily removeg this and inserted
in clause 4 of the Bill.

There is another lacuna in this.
The report of this Committee is going
to be placed before this House as well
as the Lok Sabha and the report will
be sent to the State Governments for
their remarks. Instead of the State
Governments, it should have been
made obligatory that the report should
be sent to the State legislatures and
the President under article 4 betore
giving any directions, shouid take
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into consideration the views expressed
by both the Houses of Parhiament
as well as the views expressed by
the State legislatures. According to
the present provision, the President
may not take into consideration the
views expressed by the Houses of
Parliament though he may be asked
to take mto consideration the views
expressed by the State Governments.
This is a lacuna which also shculd be
removed. There is so much contro-
versy between ‘may’ and ‘shall’. In
one clause the Government’s intention
is ‘shall’ on page 3, clause 6.

Tue VICE-CHAIRMAN (SHRI ARBAR
Arr KHan): There are some amend-
ments. If there is anything, you can
refer then because that refers to 2
particular clause.

SHrr MULKA GOVINDA REDDY:
What they mean by ‘may be publish-
ed’ is that it shall be published be-
cause when a State legislature passes
a legislation saying that a particular
language is the official language and
1f the business is transacted in that
language or if an Act is passed in that
language, then an authenticated trans-
lation of that in Hindi should be pub-
lished., So in this context °‘may be
published’ may mean ‘shall be pubiish-
ed’. So, under this plea, the Guvern-
ment may say ‘may’ in clause 3 means
‘shall’ but to allay the fears o* the
non-Hindi speaking people, it would
have been better if they had used
‘shall’ and if they accept the amend-
ments that are going to be moved
by Mr. Raghunatha Reddy and Mr.
Venkatappa those fears will be put
an end to and it will satisfy a large
section of the population.

Surt N, M. LINGAM: Mr, Vice-
Cheirman, I rise to give my general
support to the Bill before the House.
So murh has been said by the various
sections of this House that it would
not be proper for me to traverse the
eround already covered but I feel im-
pelled to give my reaction as a Mem-
ber hailing from the South for the
benefit of this hon House ang for the
consideration of the Home Minister
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The House has to realise in the fArst
blace that we are agreed on one basic
fact, namely, that Hindi should be the
official language of the Union, We are
also agreeq that this decision which
the Constituent Assembly wisely made
1s not because of the excellence of the
Hindi language but because if there is
any language in the country which has
a chance of becoming the official langu-
age, the common language, in the
whole of India, it is Hindi So we
loyully tried to carry out that dec;sion
of the Constituent Assembly and en-
shrined 1n our Constitution, The only
difference to my mind is how to phase
the tempo of the change-over to Hindi.
That is the principal question agtat-
ing the mindg of the various seclions
in this matter, That is the central
idea facing the country and facing this
House as to how to phase the tempo
of the change-over. The Constitution-
makers prescribed a period of 15 years
but then there was nothing sacrosanct
about it. It was as g compromise that
15 years was prescribed because they
were not confronted with the reality
of an immediate issue. They thought
the question coulg be more dispas-
sionately and in the ecircumstances
then obtaining considered in 1965 and
row here we have an opportunity to
see what the position of Hindi is vis-
a-vis the state of the country ang its
preparedness to adopt Hindi as the
tole official language.

Official Languages

Having agreed on this basic issue,
I want to make a few observations in
regard to the position of English.
Some have said that English is foreign,
it is denationalising and that we should
net have it and we should discard it
as early as possible but it is forgotten
that English has contributed g great
deal. The positive side of English is
forgotten by many speakers. English
has unified the country ang it is bound
to play a very important role in the
future of the country. I beg to sub-
mit in all humility that it is the link
between the past and the present and
aiso the future. It 1s the link bet-
ween the ancient and the modern. It
is the link between the East ang ihe
West. It is the link between religion
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and sciences. Such a vital link in a
world fast shrinking by the develop-
ment of technology is a great gift
made to ug by history. We cannot
afford to discard it unceremoniously.
English has conferred inestimable
benefit for the integration of the ccun-
try; just as looked at in the long pers-
pective of history the British rule
itself in India is a great blessing, a
catalytic agent, we have to regard
English as a gift given to Indians for
the propagation of India’s own
thought. It is not only for absorbing
knowledge from the outside world and
for enriching our life in all respects
but also for influencing the worig by
Indian thought we want this vehicle
of expression, So English has to re-
main whether it is the official language
or not. We do not know how long it
will remain as the official language but
English has to have a very signifi-
cant place in the country. We will
discard it only at our peril

With regard to Hindi, I do not see
why Hindj could develop only if it is
made the official language. We are
passing through a period of renais-
sance and every language, every
regional language is developing. So
Hindi could develop. If the people
who advocate India had only bestowed
some part of their valuable time in
the development of Hindi, the langu-
age could be much better than what
it is today. It has been said that the
contribution of Hindi to modern litera-
ture is Tulsidas Ramayan and the all
India railway time-table. I think
something better could have been
done, if these protagonists of Hindi
instead of concentrating on making
Hindi as the official language, had
bestowed their time angd energy on the
development of the language itself
with the aid which the Government
is so liberally giving. Sir, Hind1i is
learnt in South India. There is no
resistance at all in South India as
many speakers have pointed out. Here
1 am standing and declaring before
the House that my own children
learn not the regional language but
they learn Hindi. This I am citing as
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an example of the spirit in which
people in the South are taking to
Hindi. There is absolutely no resis-
tance. We are convinced that for
national integration a link language is
necessary, official language is necessary
but we want only one condition, that
there should be not the remotest
suggestion of imposition of this langu-
age in the South, there should not be
any attempt to exploit the language
because some parts of India happen
to have it as the mother-tongue. Give
it every chance to grow. Let the non-
officials develop it and it will develop.
It is one day becoming the sole offi-
cial language of India. In these cir-
cumstances, here is no difference of
opinion. On the whole the debate
has endorsed the policy of the Gov-
ernment.  About the assurances,
I am not greatly worried. After
all, it is the good sense and states-
manship of the Government that will
show whether the fears of the Souther.
ners will be allayed or not. You may
even amend the Constitution as my
hon. friend, Mr. Annadurai, has stated
but nothing prevents another Govern-
ment even to change the amendment
ilself. So, ultimately, it is a question
of Government’s action. Government’s
#8od sense and we hope and trust that
the Government will implement the
assurances in full because no Govern-
ment can dare ignore the views of the
House and no Government can dare g0
against the spirit of the times. The
spirit of the time will dictate the poli-
cies of the Government and the policy
of the House,

With that hope, Sir, T conclude my
speech and 1 give my support to the
Bill.

Surr N. VENKATESWARA RAO
(Andhra Pradesh): Mr. Vice-Chair-
man, I rise to support the Bill but after
hearing the speeches of some of my
Hindi friends I feel that my suppori
should be somewhat qualified. Hindi
is not a classical language like Sans-
krit; nor is it an ancient language like

Tamil nor a sweet language like
Telugu. Tt is not as well developed
as Bengali  Still, the non-Hindi-
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speaking people have generally agreed
that it should be the official language
fcr the purposes of Central adminis-
tration. The Hindi-speaking people jn
their love for their own language are
not, however, able to appreciate the
generosity and magnanimity with
which the other people who have
better languages have come forward
without hesitation to accept Hindi as
a link language. We in the South had
our first apprehensions about the in-
tentions of the protagonists of Hindi
when they raised a hue and cry against
the retention of the Arabic numerals.
Obviously, they do not know that most
of the Indian languages have their own
rumerals. We in Telugu have, for ins-
tance, our own numerals. They are
not the same as Nagari numerals nor
are they the same as the Arabic nume-
rals. Still, we have gladly agreed to
the Arabic numerals and it came to all
of ue in the South as a great shock that
the Hindi-speaking people would not
willingly accept even Arabic nume-
rals which are today the international
numerals. Now again, Sir, their insis-
tence that Hindi should be adopted
forthwith ag the sole official language
also shows that they are not able to
appreciate either the feelings or the
difficulties of the non-Hindi-speaking
people.

Hindi, as our hon. Home Minister
was telling us the other day, when he
was moving the motion. might have
developed rapidly during the last
fifteen or sixteen years. While admit-
ting that he is a better authority to
speak about Hindi, I venture to say,
Sir, that perhapg it is not developing
on proper lines. For instance, there
is an attempt, a very determined
attempt, to eschew from Hindi all
Urdu, Arabic and Persian words and
to Sanskritise it as much as possible
This is a development that is not con-
ducive to the development of Hindi or
for the matter of that, any language. I
happened to see some time back a
glossary of administrative, legal and
other terms published by the Central
Government and I was amazed to find
that even common words that are
generally understood not only by the
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people in the Hindi-speaking areas but
even in non-Hindi-speaking States are
sought to be replaced by very ditficult,
ugly and unmouthful words. I under-
stand, Sir. that the office of the IExe-
cutive Engineer (Special Works) is cal-
led in Uttar Pradesh, Adhishasi Abhi-
yanta (Vishesha Karma) Karyaiaya.
The Inspector of Schools is called (he
Shiksha Nirikshak, Like this,
all sorts of strange words are being
coined. And there seems to be no
unity in this matter even amongst the
Hindi-speaking States, For example,
an engineer, I understand, is named
Abhiyanta in Uttar Pradesh while he
is called Tantri in Madhya Pradesh.
Madhya Pradesh seemg to be very fond
of this word Tantri. According to my
information, wireless is called Vidan-
thu. Basically, of course, this comnage
is correct but in a large part of the
country this word Videnthu imme-

diately suggests a widow. So, lots and "

lots of these ugly words are being
coined and an attempt is being made
to foist them on the country. As our
Prime Minister pointed out this morn-
ing, the coinage of such artificial, stilt-
ed words would not help the develop-
ment of any language. ~So, I feel, Sir,
that in the interests not only of Hindi
but of all other national languages,
we vrould do well to follow the method
adopted by Japan. There they have
adopted wholesale all scientifie, techni-
cal and other terms from the Western
world. This is a suggestion which has
been recently endorsed by that great
scholar, Prof Kane I feel, Sir, that
we toe would do well to adopt all in-
ternational words wholesale without
making any attempt to translate tkem
or find substitutes for them. ‘This
would be more helpful indeed. Tt is
very difficult, almost impossible, to
translate frem one language into an-
other, words that #ave naturally
eprung up in a particular country, in
a particular climate, to meet a parti-
cular need. Take our own word
Dharma. 1Is it possible to {ranslate il
into English? Dharma can mean re-
ligion; dharma can mean law; dharma
can mean duty; dharme can mean
nature; dharma can mean righteous-
ness; dharma can mean charity.
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A hich English term can bring out all
the connotations of this word deve-
loped in India, by Indian thought and
culture? Like difficulties arise when
we sttempt to translate into our langu-
ages foreign words developed in a
foreign climate by a foreign culture.
Su. we would do well for keeping in
touch with modern thought and
moedern developments to borrow the
modern scientific and technical nomen-
clatures wholesale, That will solve
muny of our present difficulties. We
have adopted our administrative cys-
tem from the West; we have adopted
our parliamentary system “Trom the
West; we have adopted so many other
things from the West. Why then
shovlg we fight shy of adopting
Western nomenclature? Such a wise
step would not only help the develop-
rent of our languages but it would
alsg solve many of our other prob-
lems which for the time being appear
to be tough. 1. therefore, request the
hon, Home Minister to consider this
suggestion very seriously. I thank
you very much, Sir, for allowing me to
speak briefly even at this late hour.

Tue VICE-CHAIRMAN (SHrr
AKBAR ALl KHAN): Mr. Murahari.
Sgrr NIREN GHOSH: Sir, the

House was to sit only till 6.30 p.M.

Tag  VICE-CHAIRMAN (Surr
AxpAR Arr Kuan): I think this is
the last speaker. We can sit for five
minutes more.

Surr NIREN GHOSH: He can
speak on Monday.

Tue  VICE-CHAIRMAN  (Smmr

AgBAR ALr KHAN): I have called him.
Aot Aoefe . 9 e A,
IR AT g W07 & AT A S fagwE
yeqa & 99 qx & o o av 7w fAwe &
T AT FEAT ATRAT § | AL AT
o & A & anfer i e feesr
afqeaq sarar wee Sy @FaT § |
& W< FY =17 Y ;TG AT H S
QT g, AT § A qHAT § AN T
g% aF § #amw, F9E WX @Y

/ »
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[+ % qereft]

ATATHT § ST TFAT § AT FAT a8
wggy 721 grar & fir fgwd #5187 wrar
¢ ar iy st & a7 ST § AR
& a1 SN g9 SaTaT gHE 9 § | g9
gferor 7k IR FY F19 F@ & 1 fEw
¥ foreray atq F<a § ? § ag g7 =g
g &5 aferor & st wiash o3 faa weaw
T MT G T & AT § HIT AW A0T
& 7T 9Ted & | W ;W AT A ar
qaT T fF AW AT F 9 wqAs
R Sar g aa
arfaer & a7 Jor) & v IAHY W
Qe WTST ATEA & | T I WL FT I1ET
F T gl @ ar e fe=y & faars
TR 19 AT & qFr § | F | A F
fed ot dmz g f o fet 35 @
A @ dw A oA w®
afsT &0 & F7 I7 931 & ¥ fg=<r gt
et =1fed, 3% & OT9 epagr  fag,
o o3t § feedt et Sy & | W
FEX AT g AT WIET H sHeg]
FATAT FMES § A1 ITHT FWH G AT
=1fgd | & oY a8 WY F§ I}[T AT §
TR gt fqedardy & @19 Fgar g §
for o o sopngR AR dfed AR
AT A€ TF g9 95 I A 9 q9Aq
FT F15 g9 (6T a1 § IO ATAA &
foit dae § afveaa @y fr sl
BT 22 | g9 FIRATEA AT AT & [
grfeee 9l o eTo TW AFIGY
Mifear o= a1 avs § et & St
"% 3 @ oarg ¥ fad A § fw s
gL AR dfeq Samgeene Agw faw
I3 FX 3qFT g fawrd afreaa @ %
AT BITA A & |

grrfaee qr@f &1 39 A9 9T oY
g g ag W1 & Arad 9y T@Ar qrgar
E ! ag g § T fegeam § wF
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ot feet &1 37 F fag s gw 0w
YT H FOA! JOHAT AT A HTH TAT
g7 Afea e e mifgest Wt 3w
¥ A0S 59 a § AEaAW § a1 99 fag
g qau  fear s awar &, ST
Tt o gvetor faay o gFar 2 &=
qrd aF =T fgear Wi & ar
At 7 fifag, a7 fe=r ard gl
TG 9T OF AT At € 991w
Ig ARG AZT & A1 SR FHEEdr &
TR 97 e ifwe gaar & @
faadt fams avden § sud W
oqTq Jqo g | 98 {r W Ay 98y
g T g Fgn & 5 wedr-favmmar
¥ & fomd @ wF W gEe
Fr S1F, IGH FE FEATE AT GOV
75T & ¥ ¥ ug gn B, fraeadwe ®
EAT & | g O | 17 d7 qEdaa =
T & | TEe § Al F qEA W AW A,
st 03 faa fafea @ &, o grg o
YT FTHHTS F] AL &, ST AT &
FEEOR fTTvgra ¥ afm 1 IFER
2, @ SUS! FIFAT AL I, T AG) TR
f& oma smar #1 afa faa Fifs TR
ST T O fgegeard § Fraw T &
ar ST F BRT FTW gMAT aufed |
afeq ¥ w67 oga € afad a5 wegx
Jamr g 1 A fad ot swopmgl @k
ol SaEET g€ UF gid g )
qUTEE AT AT A § dfEd Go
SAEIArT AgE Alfg w9y & #)
I9FT & qg T & v FEr grar g
ST g W

Tee  VICE-CHAIRMAN  (SHRI
AxBarR ALy KHAN): Why not you
suggest to Dr. Ram Manohar Lohia

and Mr. Annadurai to si} together and
settle the matter?

SHrr G. MURAHARI: He is pre-
pared to settle it if Pandit Jawaharlal
Nehru is prepared to accept it.
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AT {grgea & wfaey &1 gqamer & Y
fot oma @ ag 7 v W #fe
f& Y o areh 9 F fa¥ g &
fa aras a9 17 1 o ToaTETET
AT P @ g fraduft Fex
A 57 & faame s 1 omi g
g & ITHT or@r gUT Fg 99T 4T |
afe oF AT A 9% 6wy S
H’ﬁﬁmmﬁ%ﬂmg:

“It is not possible or desirable to
impose English for our sake on ail
and weaken the people’s control
over their representatives all over
India . .. In educationa) matters,
if we wish to avoid waste of energy
and penalisation of a whole genera-
tion, we must anticipate things by
a few years ... No less important
than political reasons, the cul-
tural unity of India demands
the knowledge of a common spoken
language. The South will be a dead
branch of the tree, if not in living
daily contact with the larger India
ond here too we cannot rest on the
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English medium which is bound to
1ecede into the international back-
ground as India advances towards its
goal.”

ug 3 FI foraa &7 »fr TemrarETET
WA SR gl TeefE gwe g @
o7 F gae % F9qw e # o)
(Time bell rings,) zafaad & =g
AW ¥ gy e w= F ag fadas
faegar ax-FrAY 1 & A fgrgmam &
wiasy ¥ fod gan aww 2 B gadt
TR AT F41 a1 (62 Jfaea wmasy 79
g FT )

Tue VICE-CHAIRMAN
AxBar ALl KHaN): The

(SHRI
Home

Minister will speak on Monday at 1100

A M.

The House stands adjourned till
11-00 A.M, on Monday.

The Housc then adjourned
at thurtynine minutes past six
of the clock till eleven of the
clock on Monday, the 6th May
1963.



